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LOK SABHA DEBATES

LOK SABHA

Friday, December 20, 1991/ Agrakayana
29, 1913 {Saka)

The Lok Sabha met at
Eleven of the Clock

[MR. SPEAKER in the Chair]

OBITUARY REFERENCES
[English]

MR. SPEAKER: Hon. Members, | have
to inform the House of the sad demise of
three of our former colleagues. namely,
SarvashrtRams:ngh Bhai Varma, H.C. Linga
Reddy and K. Kunjambu.

Shri Ramsingh Bhai Varma was a
Member of the Second and Fifth Lok Sabha
during 1957-62 and 1972-77 representing
and Indore constituencies of Madhya
Pradesh respectively. Earlier, he hadbeena
Member of the Constituent Assembly of the
erstwhile Madhya Bharat legislative Assem-
bly during 1949-586.

A veteran freedom fighter, Shri Varma
actively participated in the freedom struggie
suffered imprisnment for several years.

A prominent social worker, reformist
and trade unionist, Shri Varma actively par-
ticipated in the movement against feudal
and out-dated social practices in the society.
He worked hard for upliftment of the working
class and promotion of use of khadi. He was
associated with various trade unions in di-

ferent capacities and also authored several
pubtications.

Shri Ramsingh Bnai Varma Passed
away on 29th October, 1991, at Indore at the
age of 79.

Shri H.C. Linga Reddy who was elected
to the Third Lok Sabha in bye-election in
June, 1965 from Chikballapur constituency
of erstwhile State of Mysore remained its
member till he resigned from membership of
i~k Sabha in February, 1967. He had also
been a member of the Kamnataka Legislative
Assembly.

A prominent political and sociai worker,
Shri Reddy worked hard for the Spread of
cooperative movement and highlighted the
problems faced by the rural poor.

Shri Linga Reddy passed away on 26
November, 1991, at Bangalore after a pro-
longed illness.

Shri K. Kunjambu, a sitting member of
Kerala Legislative Assembly during 1957-53 -
and 1960-64. He also served on the State
Council of Ministers during 1960-64.

During his long career as a parliamen-
tarian, he actively participated in the pro-
ceedings of the House and made valuable
contribution thereto particularly relating to
matters connected with the upliftment of
weaker sections of the society. He also served
on the Committee on Welfare of Scheduled
Castes and Scheduled Tribes during 1985-
86. °

As an active social and political worker,
he was associated with various organisa-
tions established by the state Government
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for the upliftment of the downtrodden sec-
tions of the society.

Shri Kunjambu passed away on 14
December, 1991 at Thiruvananthapuram at
the age of 67.

We deeply moumn the loss of these
friends and | am sure the House join me in
conveying our condolences to the bereaved
families.

The House may now stand in silence for
a short while as a mark of respect to the
deceased.

The Members then stood in silence for a
short while

MR. SPEAKER: Today happens to be
the last day of this Session and I think that we
do owe some consideration to the Members
sitting inthe last benches. Let us show some
consideration to them.

11.06 hrs.

ORAL ANSWERS TO QUESTIONS

World Bank Aided Projects in
Maharashtra

[Translation]

*427. SHRIVILASRAONAGNATHRAO

DECEMBER 20, 1991

Oral Answers 4

GUNDEWAR: Wilithe Ministerof FINANCE
be pleased to state:

(a) the projects being implemented in
Maharashtrawith the assistance of the World
Bank;

(b) whether the work on any of these
projects has been discontinued due to the
non-availability of funds in time from the
World Bank;

(c) i so, the details thereof;

(d) whetherthe Government have taken
up the matter with the Worid Bank;

(e) if so, the details in this regard; and

(f) if not, the reasons therefor?
[English)

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI RAMESH-
WAR THAKUR): (a) A list of projects being
implemented in Maharashtra with the assis-

tance of the World Bank is attached as
Statement.

{b) No, Sir.

(c) to (f). Question does not arise.

STATEMENT

World Bank Assisted Projects in Maharashtra

Sl No. Name of the Project Original Loan Credit Amount
($ Million)
1. Chandrapur Thermal Power
project  16.9.85 300.00
2. Maharashtra Power Project
11.9.89 400.00
3. Maharashtra Water Wtilisation 35.96
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Sl. No. Name of the Project Original Loan Credit Amount
($ Mitlion)

4, Maharashtra lrrigation Project

5.12.85 230.71
5. Bombay Urban Development Project

1.3.85 186.56
6. llird Bombay Water Supply Project

125.85 188.45
7. Maharashtra Rural Water Supply

Project  30.6.84 109.9

Multistate Projects (With Maharashtra)

8. Rainfed Watershed Areas Project 40.98
8284

9. Water Management Project
12.5.87 131.29

10. Sardar Sarover Project 20000 .
1.3.85

Private Sector Projects

11. Fourth Trombay Thermal Power Project 135.40

12, BSES (Private Power Utilities) 200.00

13. TEC (Private Power Utilities) 158.00

[ Transiation] given. The hon. Minister is requested to give
the details.

SHRI VILASRAO NAGNATHRAO
GUNDEWAR: Mr. Speaker sir, | would liketo SHRI RAMESHWAR THAKUR: The
know from the hon. Minister as to wherethe  details of the projects being run with the

rural water supply projects are inprogressin  assistacne of World Bank in Maharastra are
Maharashtra. These details have not been  as under:

Oniginal loan
($ Million)

1. Chandrapur Thermal Power Project 300.00

2. Maharashtra Power Project 400.00

3. Maharashtra Water Utilisation 35.96
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DECEMBER 20, 1991

Oral Answers 8

Original loan
($ Million)

4. Maharashtra Irrigation Project 230.71

5. Bombay Urban Development Project 186.56

6. llird Bombay Water Supply Project 188.45

7. Maharashtra Rural Water Supply Project 1099 .

Out of these, three are multistate projects annexed with different States-

> 1. Rainfed Watershed Areas Project
2. Water Management Project
3. Sardar Sarovar Project

There are three private sector piojects

1. Fourth Trombay Thermal Power Project

2. B.S.E.S. (Private Power Utilities)

3. T.E.C. (Private Power Utilities)

40.98

131.29

200.00

135.40

200.00

158.00

SHRI VILASRAO NAGNATHRAO
GUNDEWAR: How much amount has been
allocated to Maharashtra of the 40.98 million
dollars for the Rainfed Watershed Areas
Project and what is the district wise invest-
ment of this amount. Just now | have asked
a question related to the Maharashtra Rural
Water Supply Project and the hon. Minister
has given an answer also but he did not
mention as to where the work is in progress
on Rural Water Supply Project. Whatsoever
has been written in reply it has been spoken
out.

SHRI RAMESHWAR THAKUR: As on
3.11.91, an amount of-Rs. 5.22 crores have
already been disbursed for Maharashtra
Water Irrigation Project and an amount of
Rs. 2.87 crore has yet to be disbursed. The
village-wise details are not readily available
with me, but the project-wise detail is avail-

able, which | have already stated just
now.(Interruptions)

(Interruptions)

[English)

MR. SPEAKER: This is aquestionrelat-
ing to Maharashtra.

SHRI ANKUSHRAO RAOSAHEB
TOPE: Mr. Speaker, Sir, | would like to know
from the hon. Minister as to whether it is true
that the Jayakwadi Water Utilisation Project
which is a part of the World Bank assisted
Projects, is held up for want of funds. If it is
so, what measures the Governmentis taking
to start the same?

SHRI RAMESHWAR THAKUR: No
project is held up ior want of World Bank
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sanction, among the World Bank Projects.
The World Bank Projects are implemented
on the basis of reimbursement of the ex-
penses incurred by-the State Governments.
Whatever things have been submitted for
different project they have already been
disbursed. To our knowledge, there is no
projects which is held up for want of funds on
account of disbursement from the Centre out
of the foreign assistance from the World
Bank.

MR. SPEAKER: Two Members from
rural areas in Maharashtra have asked. | will
allow two other Members to ask from the
urban areas.

SHRI ANNA JOSHI: Is the amount
shown against each project a total cost or
part of the total cost that the World Bank has
agreed to share? Out of that, how much has
been received so far?

SHRI RAMESHWAR THAKUR: | have
got all the details for each project about the
money disbursed up to 31st March and
money disbursed upto 30th November, 1991.
The amount shown as undrawn is the money
which has not been drawn and is still lying to
he credit of this account. That could be
drawn by the State Government after sub-
mitting the accounts of the money spent by
the State Government on a Project. That is
what | have given.

So far as Maharashtra Water Utilisation
Project is concerned, the balance up to 31st
March was Rs. 5.22 crore. Now the balance
is Rs. 2.87 crore.

SHRI MURLI DEORA: In the reply, the
hon. Minister has given instances of two
projects pertaining to Bombay city. One is
Bombay Urban Development Project-Rs.
188 crore. The Fourth Phase of the Bombay
Water Supply and Bombay Urban Develop-
ment Projects is pending before the Govern-
ment. Over $ 12 billion of World Bank aid is
lying unutilised. On the other side, there are
several projects which are still pending.

| would like to ask the Hon. Minister:

AGRAHAYANA 29, 1913 (SAKA)

Oral Answers 10

What is the Government doing to streamline
the disbursal?

On one side, the World Bank aid is not
utilised and on the other side, we are paying
the commitment charges. What is the Gov-
ernment doing to disburs the money in time
to the beneficiaries?

SHRI RAMESHWAR THAKUR: The
system about the World Bank assistance is
that the approvals have been given on proj-
ect to project basis. Each project is being
implemented by the project authority - by the
State Government primarily. In the case of
private projects, which are being imple-
mented, the authority is in the private sector.

AN HON. MEMBER: What is Govern-
ment of India’s role?

SHRI RAMESHWAR THAKUR: At the
moment, whatever amount is received, 70
per cent of it is given to the State Govern-
ment and 30 per cent of it is being received
by the Centre. Whenever the State Govern-
ment spends the money, they send the dis-
bursment statement to the Finance Ministry
and that Ministry releases the amount on
that basis.

Sofarasthe two projects of the Bombay
city are concemned, the balance left as on
30th November, 1991 regarding Bombay
Urban Development Project was Rs. 269.61
crore. Andforthe Third Bombay Water Supply
Project, the balance was Rs. 380. 74 crore.

As regards the delay, it is on account of
many factors. Primarily, there is delay in
implementation of the project by the State
Government. The delay is due to evaluation
of the project cost and procurement of mate-
rials.

Sometimes, eventhe Stategovernments
are not readily able to meet the part which
they have to advance and spend and then
get the reimbursement. in the successive
plans, the experience has been ableto match
the requirement and spend the money ad-
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vanced and then get reimbusement. This is
a practical proportion.

There are other reasons also like tech-
nical difficulties in the implementation of the
project. Sometimes, there are environmental
problems where clearance has not been
given by the Environment Ministry.

Saudi Arabian Assistance for indian
Projects

*428. SHRI P.M. SAYEED: Will the
Minister of FINANCE be pleased to state:

(a) whether Saudi Arabia has offered
assistance for certain Indian Projects which
are likely to be taken up soon;

(b) if so, the details thereof; and

(c) the response of the Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI RAMESH-
WAR THAKUR): (a) to (c). Assistance from
Saudi Arabia for projects in India has been
available from the Saudi Fund for Develop-
ment since 1976-77. At the recent Indo-
Saudi Joint Commission meeting held in
New Delhi on 12th-13th November, 1991 a
list of projects as in the enclosed statement
have been given to the Saudi Fund for
Development.

STATEMENT

The list of projects mentioned in the
report of the Indo-Saudi Joint commission

Working Group is as under:
NAME
Health Sector
1. EipansionofttnlﬂCHCancerl-bs—
pital
2. Construction of 500 bedded hospi-
tal at Bareilly, U.P.

3. Establishment of 300 bedded hos-

DECEMBER 20, 1991
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pital at sitapur, U.P.

4. Cancer Insitute, Adyar (Tamil
Nadu).

NCDC Projects

3 pojects relating to poultry, bagasse-
based power generation, and cot-
ton spinning.

Agricultural Sector

1. Technology upgradation and in-
creased production of vegetables/
flower seeds.

2. Watershed development pro-
gramme in Gujarat.

Horticulture

1. Strengthening post-harvest infra-
structure of horticultural crops.

2. Setting up of plant propagation units.

SHRI P. M. SAYEED: Sir, India has
been offered an opportunity to take up Saudi
Arabia’s development projects and in their
five Year Plan, it amounts to 120 billion US
dollars and we have been asked to help
them in their projects also.

Another aspect is that the Indo-Saudi
Joint Commission had met after six years
and it appears that they have taken some
important steps to seek our cooperation. We
understand from the newspapers that apart
from engineering, plastics and food process-
ing, our help is also sought in the field of oil
exploration. Now, may | know from the hon.
Minister as to what are the other fields where
they have sought our help in their Five Year
Plans?

SHRI RAMESHWAR THAKUR: During
the last meeing on the 12th and 13th of
November, 1991, Saudi Arabia had agreed
to assist five projects in India. They have
also requested India’s participation in 50
projects worth about 50 biflion dollars and
handed over alistof projects planned in such
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areas like engineering, plastics, food proc-
essing, steel production, oil prospecting and
petrochemicals. They desired that the Indian
entrepreneurs may be informed of the in-
vestment opportunities in joint venture proj-
ects in Saudi Arabia. The Indian side agreed
to disseminate this information and this in-
formation has been communicated to FICCI,
ASSOCHAM, Exim Bank, EEPC and other
organisations. They are supposed to follow
up this information and can discuss the
specific projects with the Saudi authorities.

SHRI P. M. SAYEED: Sir, apart from
this, Saudi Arabia is offering assistance from
their Saudi Fund for Development since 1976-
77. There are four projects where they are
giving assistance to us. Under health sector,
expansion of the IRCH Cancer Hospital,
consturction of 500 bedded hospital at
Bareilly, UP, establishment of 300 bedded
hospital at Sitapur, UP, Cancer Institute,
Adyar (Tamil Nadu) are there alongwith
NCDC projects, agricultural sector and hor-
ticulture. Now, | want to know from the hon.
Minister, as regards this assistance, the total
amount which they have earmarked and the
extent we have utilised it on these hospitals,
etc. By what time will we be utilising this fund
and why has it been delayed so far?

SHRI RAMESHWAR THAKUR: These
projects are at different stages of develop-
ment and the agreements have been signed
on different dates. The first project was Sri-
sailam-Nagar junasagar Hydro Electric
Power Project for which SR 353 million dol-
lars was provided at the rate of 4 per cent
interest for 20 years. This project has been
completed. The amount for Koraput-Ray-
agada railway line Project was 30 million
dollars and we have utilised upto SR 54.307
million dollars. The work is still on and it will
take some time to complete. With regard to
Ramagundam Thermal Power Plant, out of
SR 172 million, we have spent SR 51 million.
Thework onthe projectis in progress. Nhava
Sheva Port project is also in progress and
extension of timé has been sought. The
Gwalior Hospital Project has not proceeded
much.

AGRAHAYANA 29, 1913 (SAKA)
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(Interruptions)
[Translation)

SHRI MOHAMMAD ALl ASHRAF
FATMI: Mr. Speaker, Sir, thank you for giv-
ing me an opportunity to speak. | would like
to point out that today Saudi Arab is supply-
ing 70 per cent Methnol to European coun-
tries and it is supplying fertilizers to India
also. In these circumstances | would like to
know from the hon. Finance Minister whether
there is any joint venture or programme in
both these fields. If not, isthere any proposal
for a joint venture in future?

SHRI RAMESHWAR THAKUR: There
were three old projects i.e. Madras Metro-
politan Area Transmission and Sub Trans-
mission Distribution Improvement Master
Plan, Sardar Sarovar Dam Project and
Manjira Water Supply Scheme. Recently the
team who had visited....(Interruptions) ....

SHRI MOHAMMAD AL!I ASHRAF
FATMI: This is the matter relating to fertiliz-
ers.

SHRI RAMESHWAR THAKUR: | am
coming to the point. Recently they have
decided to postpone these projects. The
directions of new projects have changed. An
approval has already been given to the ear-
lier fertilizer and power projects and later on
the projects which were in pipeline have not
been approved. In the recent meeting it has
been decided that further projects should be
given in the fields of social and human re
sources and agriculture. In this connection
4 projects have been given to them and 7
more are to be given.

SHRI MOHAMMAD ALl ASHRAF
FATMI: Mr. Speaker, Sir, | had asked about
Methnol.

[English)

MR. SPEAKER: ltwas notrelated to ih:s
question. Yet | allowed it. Please sit down.

DR.K.V.R. CHOWDARY: Iwould like to
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know whether any project with the assis-
tance of Saudi Arabia is pending or in prog-
ress in Andhra Pradesh. lf so, how much
amount is allotted for this project?

MR. SPEAKER: If you have the statis-
tics, you may give. Otherwise you can send

it in writing.

SHRI RAMESHWAR THAKUR: | will
send it in writing.

SHRI E. AHAMED: We have a new
industrial policy enunciated by this Govern-
ment. In spite of the fact that Saudi Arabia
and the indus trialists there, are ready to set
up joint ventures in India, we have not made
any headway in this respect. In my recent
visit to Saudi Arabia, | have been told by
some of the industrialists that they are ready
for a tie-up in joint sector with IPCL under full
arrangement. When the Saudi industrialists
are prepared to utilise their finances with our
technological know-how, why have the
Government not taken any tangible or con-
crete steps in persuading the industialists
and government-owned companies in India
to have more ties with buy back. bilateral
arrangement in the joint sector industries?

SHRI RAMESHWAR THAKUR: | have
<aid, the emphasis in the last meeting has
beenthat they have not proposed any assis-
tance from the Saudi funds with regard to our
projects in the industrial sector. In fact they
have specifically said that further assistance
will be given only in the field of human
resource and agriculture. But, the Govern-
ment has an open policy and if any suitable
proposal is offered, it will be considered on
merit. The Government will welcome such
proposals.

[Translation]

SHRI RAM LAKHAN SINGH YADAV:
Will the hon. Minister be pleased to state
whether the amount received from Saudi
Arab for the projects to be under taken in
different States, has been spent on any of
such projects in Bihar till today. To my infor-
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mation, no such amount has been spent in
Bihar for any project, and as is being said
that the amount to be received from Saudi
Arab willbe spent on these projects in future.
How much amount of those funds will be
given to Bihar because there had been a
regular mistake in case of Bihar. Willthe hon.
Minister be please to pay his attention to-
wards Bihar?

MR. SPEAKER: Would the assistance
to be received from Saudi Arab be given to
the projects of Bihar?

SHR! RAMESHWAR THAKUR: Mr.
Speaker Sir, it depends onthe State Govern-
ment. | have clarified about the funds re-
ceived from Saudi Arab and the areas for
which it has been made available. if any
project or scheme is received from the State
Government, the Central Government would
think over it and will present before Saudi
Arab for its views and co-operation

[English)

Withdrawal of Incentives under
small Savings Schemes.

*429. SHRIMATIMALINIBHATACHAR-
AYA: Will the Minister of FINANCE be
pleased to state:

(a) whether some of the incentives so
far allowed underthe small savings schemes
have been withdrawn recently by the Union
Government and the Reserve Bank of India;

(b) whether these tend to make small
savings schemes less attractive then the
schemes of the schemes of the Unit Trust of
India, Mutual Funds etc;

(c) whetherthe Union Government have
considered the likely effect thereof on re-
source mobilisation by the State Govern-
ments; and ‘

(d) whether the Union Government
proposeto restorethe incentives given under
small savings schemes?
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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHR! DALBIR
SINGH): (a) to (d). A Statement is laid on the
table of the House.

STATEMENT

(a) to (d). Government of India have not
withdrawn any incentives which have been
allowed so far to the various Savings
Schemes, recently. There is, however, a
drop in the collectlons during the current
financial year which, inturn, has affected the
share of States by way of loans against such
collections.

In order to improve the collections, the
interest rates have been revised upwards in
respect of Post Office Time Deposit (1 year,
2 year, 3 year and 5 year)), Post Office
Recurring Deposit (5 years) and Kisan Vikas
Patras. Tax concession under Section 80L
of the Income Tax Act has also been ex-
tended to interest earned on National Sav-
ings Certificates (VI Issue.)

Government have also constituted a
high level Committee to go into the reasons
for decline in net small savings collections in
the current financial year and to suggest
measures to arrest this decline.

SHNRIMATI MALINI BHATACHARAYA:
Sir, You will excuse me for saying so, but
what has been laid on the Table of the House
is not a statement but it is a master piece in
evasion. Government in this statement has
denied the withdrawal of incentives to small
saving scheme. Of course, there has been
no direct withdrawal but there has been a
denialto the small saving scheme of benefits
granted to commercial banks and mutual
funds, Unit Trusts and such other things by
way of higher rates of interest and tax con-
cession. | will just give one illustration.

Before October, 1990, interest rate in
three years fixed deposit in small savings
was 10.5 per cent against 10 per cent in the
commercial banks. Now it is 11 per cent
against 13 or 14 per cent. Tax concession
limits in small savings scheme are up to Rs.

AGRAHAYANA 29, 1913 (SAKA)

Oral Answers 18

7,000 whereas in other schemes the limit is
something like Rs. 13,000.

| want to say that if there has been no
direct withdrawal of incentives, It is definitely
disincentive to the small savings scheme.
The question that lwant to putis this. How is
itthat when higher rates of interest and more
tax concession were allowed to commercial
banks, Mutual Funds, etc. no comparable
fiscal benefit t6 ratin their competitive edge
was granted to small savings scheme? Of
course,...

MR. SPEAKER: Let your question be
not lost in long sentencees and words.

SHRIMATI MALINI BHATACHARAYA:
Sir, in the statement some minimum meas-
ures have been mentioned but what iwantto
ask is whether these tinkerings are sufficient
to restore the competitive edge of small
savings scheme.

[Translation)

SHRIDALBIR SINGH: Sir, as far as the
question of the hon. Member is concemed, it
is not baseless since we have the authentic
data. Specially, the aim of the small saving
schemes is that whatever the collection is
made in the concerned State, 75 per cent of
that collection is given to that State and the
State returns it to the Central Government
within 25 years in easy instalments. Asfaras
the UTI is concerned, during 1988-89 and
1990-91 an amount of Rs. 337 crores has
been invested by the States in U.T.I. if you
permmii, | wouid like & inform the hon. Member
that what were out gross and net collections
from 1980-81 to March 1991. Our gross
collection has heen 99,946 crore and the net
from Public Provident Fund has been 45,487
crore out of it the interest which we pay to the
depositorsis Rs. 17007 crore. The expenses
on management is very high. It is Rs. 2,283
crore. We have given a loan amounting to
Rs. 31,805 crore to the States from July
1981 to September 1991.(Interruptions) |
am telling it to you that it does not have any
baseless thing. Apart from it, | would like to.
state that the loan which we give to the State
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Governments bears a very low rate of inter-
est. Year wise data are available with me, |
would like to tell those also to you. Whatever
the difference is seen in these figure is due
to the rate of interest being fixed every year
on the amount given to the State through
small scale schemes.(Interruptions)

SHRI SHRIKANTA JEENA: About U.T.
I. 2 ... (Interruptions)

SHRIDALBIR SINGH: The rate of inter-
est on U.T.l. is on mutual basis. It depends
upon the market and there is no guarantee
for it. On National Savings Scheme the rate
of Interest is 11 per cent. | would like to bring
it to the notice of the hon. Member that there
is aburden of Rs. 52476 crore onthe Central
Government, which it has to bear.

[English]

SHRIMATI MALINI BHATTACHAR-
AYA: Sir, theother question that  wantto ask
is this. This severe erosion in the Small
Savings collection has affected the econ-
omy of the different States for which these
Smali Savings collections are a very impor-
tant source of resource collection, next, in
fact to commercial taxes, at least in West
Bengal.

In WestBengal, |can say that, inthe last
year, this collection had risen to Rs. 1010
crore. Now, between April and September,
1991, within the whole of this country, the
Small Savings collection had come to as
much as 38 per cent. What is going to
happen to the States?

MR. SPEAKER: Maliniji, you are ca-
pable of putting the question very briefly.

SHRIMATI MALINI BHATTACHAR-
AYA: Sir, the revision that has been sug-
gested in the Post Office Time Deposit
Scheme and the Post Office Recurring
Deposit Scheme is suffice to make upforthe
losses of the States. When these giwasures
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were taken, certainly, the Government had
taken into account, the ersion in the econ-
omy of the States. Now, | want to know from
the Government whether the State Govern-
ments were consulted or whether they have
been taken into confidence wnen these
decisions were taken? | also want to know
whether since July, 1991, the Chief Minister
and the Finance Minister of West Bengal
have been constantly in comrespondence
with Finance Minister on this issue and if so,
what has been the response of the Govern-
ment in this regard?

MR. SPEAKER: She wants to know
whether the State Government has been
consulted.

THE MINISTER OF FINANCE (SHRI
MANMOHAN SINGH): Mr. Speaker, Sir,
there have been problems in some States
with regard to Small Savings. | have dis-
cussed this matter with the hon. Chier Minis-
ter of West Bengal and the Finance Minister.
On a number of occasions remedial meas-
ures have been taken, interest rates have
been adjusted. Eightyeight benefits have
been given through. But | still admit that
there is a problem and only day before
yesterday, | have set up a Committee under
the Member of the Planning Commission to
report within three weeks, what more can be
done to take care of this problem.

SHRI BASUDEB ACHARIA: What
remedical measures have been taken?...

MR. SPEAKER: This is not going on
record.
(Interruptions)*

MR. SPEAKER: Mr. Chatterjee, you are
disturbing all the time.

This is not good.
SHRI PAWAN KUMAR BANSAL: Mr.

*Not recorded.
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Speaker, Sir, if my information is correct, the
decline in collections cumulates to approxi-
mately Rs. 800 crores. This is partly due to
the introduction of a scheme of deduction of
tax at source. | would like to know from the
hon. Minister specifically whether he would
consider to scrap this scheme.

SHRI MANMOHAN SINGH: As far as
tax deduction at source is concerned, itdoes
not apply to most of the Small Savings
Schemes except the National Savings
Scheme has done quite well. The tax deduc-
tion at source on this will effect from 1st of
October. Therefore, the inference is no cor-
rect.

[ Translation)

SHRI RAM NARAIN BERAW: Mr.
Speaker, Sir, the hon. Minister has told that
the amount of savings through U.T 1. is given
to the States. | would like to request the hon.
Minister thatthe Rajasthan Government has
asked them so many times not to stop it.
Despite the servere drought situation in
Rajasthan the amount of U.T.l. which we
should have got, has been stopped. So,

" would the hon. Minister think over it. In view

of the situation of the famine, Rajasthan
should be provided with the amount of U.T.1.
savings.

SHRI MANMOHAN SINGH: Sir, the
investments by the Unit Trust were not a
normal feature of the Small Savings. During
the last two years, the Unit Trust had some
surplus money. That was, therefore, invested
in Small Savings. The Unit Trust does not
have surplus money. And therefore this
cannot be a normal pattern.

SHRI SANDIPAN BHAGWAN THO-
RAT: Sir, | want to know from the hon.
Minister as to what is the total quantum of
incentive demanded by Maharashtra Gov-
emment from the Centre and whatis the total
collection of the Small Savings during the
last year from Maharashtra.

MR. SPEAKER: If you have the infor-
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mation, give it. Otherwise, send it in
writing.

[ Translation)

SHRI DALBIR SINGH: Mr. Speaker,
Sir, the highest collection under this scheme
is that of Maharashtra. | would like to inform
the hon. Member that the collection in Sep-
tember, 91 is 6272 lakh Rupees and its
percentage has increased by 158.11.

[English)

SHRI SANAT KUMAR MANDAL: May |
know Sir, whether it is a fact that with the
withdrawal of Income Tax Exemption from
the Savings invested in U.T.l, N.S.C. etfc.
has very badly affected the deposit under
this scheme. lf so, whether the Government
will consider the restoration of the status quo
as on 31st March 1991.

SHRI MANMOHAN SINGH: As | said, |
have already appointed a Committee, which
will report within three weeks. We will watch
the situation and in the light of the recom-
mendations of that Committee, we will take
whatever action is necessary.

SHRI P.C. CHACKO: Sir, it is admitted
in the answer given by the hon. Minister that
the Small Savings have considerably de-
clined. The deposit climate in the country is
very much affected, whether the Govern-
ment will review the recent decision of this
deduction of tax at source?

SHRI MANMOHAN SINGH: As of now,
there is no proposal under consideration.

DR. (SHRIMATHK.S. SOUNDARAM:
Sir, our Tamil Nadu Government has intro-
duced prize scheme like offering flats, Maruti
Car, etc. to attract investors particularly in
Small Savings. Will the Government of India
follow the example of Tamil Nadu Govern-
ment in making the Small Savings Schemes
more attractive. Does the Government have
any other pian to make the Small Savings
Scheme more attractive?
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SHRI MANMOHAN SINGH: We have,
for the time being, no more plans. We will
waich the results of the progress of the
scheme and also if the Committee, which |
have set up, suggests that such measures
are required, those will be considered.

RAO RAM SINGH: The hon. Minister
has said that he has appointed a Committee
of the Planning Commission to examine the
matter. | would like to know what are the
terms of reference of this Committee and
whether the question of giving incentive for
small saving schemes is a part of the terms
of reference of his Committee.

SHRI MANMOHAN SINGH: The terms
of reference of this Committee are precisely
to review the trend in small saving collec-
tions and suggest in the light of experience
any suggestion for improvement.

[ Translation)

SHRILAKSHMINARAIN MANI TRIPA-
THI: Isittrue that payment of maturity amount
of short-term deposits is not being done
properly in U.P. and whether amounts de-
posited with Unit Trust of India earns more
interest than short term deposits? Will the
rate of interest on short-term deposits be
increased so that people are encouraged to
deposit more in such schemes?

MR. SPEAKER: The hon. Member is
askingifthe rate of interest willbe increased.

(Englsh]

SHRI MANMOHAN SINGH: Sir, the
mutual funds have promising rates of inter-
est but these .are not guaranteed rates of
interest. There is arisk element in it whereas
there is no risk element in the small saving
schemes. Now, those who want to invest, |
think, they have to weigh various considera-
tions. | do not think the Government can
undertake to match the rates of interest
being offered in small saving schemes with
the rates of interest being offered by mutual
funds.
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SHRI MAHASAMUDRAM GNANEN-
DRA REDDY: Sir, | would like to know
whether the Government is going to ablish
250 posts of District Saving Officers of the
National Saings Organisation. The National
Savings Organisation has mobolised so far
Rs. 8650 crores during the last financial
year. But this savings have come only from
10 per cent of the population. The remaingin
90 per cent of the population has to be
motivated for savings. | would like to know
from the Minister how it is possible, if the
posts of District Saving Officers are abol-
ished?

SHRIMANMOHANSINGH: Ineed some
separate question. | do not have the informa-
tion on that.

PROF. SUSANTA CHAKRABORTY:
Sir, the question is related to the basis ques-
tion of devolution of funds from the Centre to
the States. It appears from the answer that
there has been a decline in the collection of
resources inthe States. In view of the above,
may | request, hrough you, the Finance
Minister to let us know whether there has
been a deline in the transfer of resources to
States in real terms. And part-(b) of my
question is what are the measures the
Government proposes to take to meet the
nonmandatary recommendations of the 9th
Finance Commission?

SHRI MANMOHAN SINGH: We have
no proposal as of now to provide additional
assistance to any State to meet their non-
plan requirement.

SHRI SHANKARRAO K. KALE: Sir,
may | know the progress of small savings
campaign and the result thereof in the cur-
rent year comparing to last year?

[Translation)

SHRI DALBIR SINGH: | shall provide
the figures to the hon. Member.

SHRI SATYNARAYAN JATIYA: S,

saings deposit schemes are run by the
Govemnment. Whether these schemes help
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the Central or State Government. Savings
deposit schemes are for the increase of
financial resources of the Government. Will
the committee be directed to give short-term
deposit holders facilities similar to those
given to deposit holders under Central
Schemes?

[English]

SHRI MANMOHAN SINGH: Sir, this
Committee will go into all aspects of the
small savings schemes. If the Committee
makes any recommendation astowhat needs
to be done to make them more attractive, the
Govermment will consider it.

MR. SPEAKER: This time Mr. Chatter-
jee will put a question.

SHRI NIRMAL KANTI CHATTERJEE:
Sir, it is already said that no committee is
necessary to appreciate that the monthly
income scheme in the post offices gets quite
a low return compared to other monthly
income schemes. Iwould like to know whether
the Government is considering that in order
to strengthen collections in small savings
schemes, the provident funds of GIC em-
ployees, LIC employees etc. which have
been taken away from the small savings
schemes and are being deposited in the
Central deposit, will be retughed to small
savings schemes sothat rupees one hundred
to two hundred crores from each State are
not taken away by the Centre.

SHRI MANMOHAN SINGH: Sir, this is
not under consideration at the moment.

SHRIBIR SINGHMAHATO: Sir,inorder
to improve the collections, interest rates
have been revised and income-tax conces-
sion has been extended. | would like o know
whether the Minister has taken any other
measures to arrest he decline in small sav-
ings and also what is the percentage of drop
in the collections during the current financial
vear in comparison to the previous year.

AGRAHAYANA 29, 1913 (SAKA)

Oral Answers 26

[Translation]

SHRI DALBIR SINGH: Sir, the hon.
Member’s question pertains to the period
upto September 1991. We can provide the
details of the period after that if the need
arises.

DR.P.R.GANGWAR: Sir, arethere any
incentives within the savings deposit
schemes in U.P. to attract large investors...
(Interruptions)

SHRI DALBIR SINGH: Sir, to encour-
age the public, the rate of interest on small
savings schemes has been increased with
effect from 1.10.91 it is 13% in Banks and
13.5% for time-deposits in post offices.

SHRIMATI SAROJ DUBE: Sir.... (Inter-
ruptions) what the Government is doing to
encourage deposit schemes forwomenona
regional basis. This scheme is incurring a
loss. What is the Government doing to popu-
laise this scheme?

SHRI DALBIR SINGH: Sir, it is not that
we are giving no encouragement to schemes
for women. All schemes are being encour-
aged.

[English)

MR. SPEAKER: Men and women are
equal in your eyes.

SHRI DALBIR SINGH: Yes, Sir.
[ Translation)

SHRI RAMPAL SINGH: Sir, a high-
powered committee has been constituted for
recommending improvements in the small
deposit schemes. Have the officials of the
Finance Department of the U.P. Govern-
ment been made members of this Commit-
tee and the time by which the Report will be
submitted?

SHRI DALBIR SINGH: Sir, Dr. Sriran-
garajan, Member of Planning Commissionis
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a member of this Committee. The report will
be submitted inthree weeks...(Interruptions)

SHRI KRISAN DUTT SULTANPURI:
May | know from the hon. Minister the details
regarding the number of agents appointed
under the small deposit schemes and the
amount of commission paid to them?

SHRI DALBIR SINGH: The State Gov-
ernment does the collection work. As | said
earlier, 75% of the amount so collected is
given to the States. The State Collectorates
also do the collection work.

[English]

MR. SPEAKER: Shri V.S. Rao. You
have always been asking so many ques-
tions. You should give chance toothers also.

SHRI SOBHANADREESWARA RAO
VADDE: | would like to know from the
Government that in view of the two factual
positions- the expenditure on behalf of the
Government will be minimal in respect of
collection of the small scale deposits through
the post offices located inthe rural areas and
that the rural people can also take back the
amounts they deposit with less expenditure
- will the Government take the maximum
differential rate of interest to the rural people
to encourage more deposits through the
post offices? | am sure this will give benefit to
the rural people.

MR. SPEAKER: He is asking about the
differential rate of interest to the people from
rural areas.

[Translation)

SHRI DALBIR SINGH: From 1.10.91 a
13.5% rate of interest has been offered on
small scale deposit schemes in post offices
to attract the investores.

SHRI KALKA DAS: Small scale deposit
schemes play an important role in the coun-
try’s economy. Just now the hon. Minister
said that the collection level of small scale
deposit schemes is falling. | would like to
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knowthe amount collected underthis scheme
over the last five years year-wise, and the
steps being taken by the Government to
make the scheme more attractive.

MR. SPEAKER: You can provide the
relevant statistics.

SHRI DALBIR SINGH: | have the year-
wise staistics as asked by the hon. Member.
I shall give it to him with your permission.

MR. SPEAKER: You may do so.
German Investment in India
[English)

430. DR. C. SILVERA: Will the Minister
of FINANCE be pleased to state:

(a) whether a delegation from Germany
visited India recently;

(b) if so, the broad account of the issues
discussed and the outcome thereof;

(c) whether an assurance of fresh in-
vestments by Germany in India has been
received; and

(d) if so, the details hereof and further
action taken in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI RAMESH-
WAR THAKURY): (a) to (d). A Statement is
laid on the Table of the House.

STATEMENT

Adelegation led by the German Federal
Minister for Econotics visited Indja from
17.11.91 to 19.11.91 in connection with the
IXth Sassion of the Indo-FRG Joint Commis-
sion on Industrial and Economic Coopera-
tion. Issues pertaining to trade, investment
and development copperation assistance
came up for discussion. India’s need for
enhanced flows of capital transfers and for
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enhanced market access of its exportstothe
markets of the developed countries was
recognised by the German delegation. The
Indian delegation outlined the recent steps
taken by the Government of India for creat-
ing conitions conducive to direct foreign
investment in India.

As the discussions were a policy dia-
logue between the two countries, no specific
investment propose's were sought by the
Indian side. However, interest was shown by
the officials of the Federal Government as
well as representatives of German Trade
and Industry in the emerging investment
climate in India.

DR. C. SILVERA: Sir, according to the
reports, In the recent visit to India the Ger-
man Minister of Economics with his delega-
tion held discussions with our officials. They
seem to have been satisfied with our offi-
cials. They seem to have been satisfied with
the new economic and incustrial policies
foliowed by the Government of India. Ac-
cording to some reports, assurances are
seemed to have been given for fresh invest-
ments by Germany in India. The German
interest in making investment in India was
evident from the composition of their delega-
tion which included some of the leading
representatives of the German industry and
the banks. In view of the above, may | know
from the hon. Minister as to what are the new
major projects the Germans are contemplat-
ing to finance in India and what are the major
projects in India which are financed by Ger-
many so far?

SHRIRAMESHWAR THAKUR: Sir, the
Indo-German Joint Commission on Indus-
trial and Economic Cooperation had high
level discussions and had broadly discussed
about the areas of fresh investmer..s in India
and also India’s assessability in the Euro-
pean market including German market, in
regard to Indian export. There has been a
very satisfactory discussion in this regard.
The German side also said that the Indian
enterprise could also take part in the devel-
opment and infrastructure and industrial
development of eastern Germany. And they
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have invited Indian enterprises to participate
in that.

(Interruptions)

As regards the participation, year-wise,
we have got, right from the beginning, from
the year 1957 to 1990, 13,667 foreign col-
laborations out of which German collabora-
tion accounts for 2476 which constitute 18
per cent of the foreign collaboration which
India had. During the recent times also, i.e.,
during the current year, we have got ap-
proval; in the year 1991 upto August, 60
cases of foreign collaboraion with German
firms involving investment of Rs. 229.1 mil-
lion have been approved.

DR. C. SILVERA: Some of the projects
in different States are financed by German
companies. Can State Governments have
direct negotiations with these companies to
take up pending projects in their respective
States?

SHRI RAMESHWAR THAKUR: Sir,
normally the projects are dealt from Govem-
ment to Government level unless it is a
private project where a private entrepreneur
deals with it. So far as the German assisted
projects are concerned, normally they are at
the Government level.

[Translation)

SHRI NITISH KUMAR: Sir, a German
delegation had come to Delhi and the Indian
Prime Minister had also gone to Germany.
He had requested for German investment in
India. | would like to know whether any takks
were held with regard to the defence and
automobile sector. if so, the response
thereof?

[English)

SHRI RAMESHWAR THAKUR: Sir, as
| mentioned eatlier, there was discussionon
specific projects because this was a very
high level discussion.
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MR. SPEAKER: What about Defence
automobile?

SHRI RAMESHWAR THAKUR: On
defence automobile, no specificprojects have
been discussed so far as the last Meeting is
concerned.

SHRI SARAT CHANDRA PAT-
TANAYAK: May | know from the hon. Minis-
terthe names of the sectors where Germany
has shown interest to invest on technology?

SHRI RAMESHWAR THAKUR: Indo-
German collaborations have generally taken
place in the chemicals and petro-chemicals
and electricals, machineries, precision tools
and industrial machineries.

There are also other areas of high tech-
nology in which we have interest and we
have possibility of higher collaboration un-
der the Indo-German Technical Collabora-
tion Agreement.

[Translation)

SHRI S.M. LALJAN BASHA: Sir, talks
were held with the German delegation re-
garding Indo-German collaboration in the
field of industrial machinery. In this context,
does the Government propose to take steps

to set up high-technology projects with Ger-
man collaboration?

SHRI RAMESHWAR THAKUR: Under
an agreement between the two countries for
transfer of technical know-how, spaecific
projects have been agreed upon. One of
these is related to machine tools in Ludhi-
ana, Lucknow and Bhopal. Apart from these,
three others are being set up. In this way we
seek technical know-how on the basis of
need. This may be done in future also.

SHRI RAM NARAIN BERWA: Sir, is
any German company interested in setting
up a two-wheeler industry in India? If so,
what type of assistance will the Government
provide?
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THE MINISTER OF FINANCE (SHRI
MANMQHAN SINGH): Sir, there is a pro-
posal to have collaboration between Escorts
and BMW in this respect.

[Translation]

SHRI NAVAL KISHORE RAI: Sir, the
hon. Minister in his reply has stated that
investment in any particular area was not
discussed. May | know from the hon. Minis-
ter if there would be a proposal from India’s
side for German investment in the industrial
sector in the near future.

MR. SPEAKER: He has already ex-
plained that point at length.

SHRI RAMESHWAR THAKUR: There
is co-operation between the two countries in
the area of high technology, at the Govern-
ment and non-Government levels.

WRITTEN ANSWERS TO QUESTION
[English)
indian Council of World Affairs
*406. DR. A.K. PATEL:
SHIR SHANKERSINH
VAGHELA:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whetherthe Government have taken
any decision on the question of reintroduc-
tion of Bill in Parliament for taking over the
management of the Indian Council of Word
Affairs:

(b) if so, the details thereof;

(c) whether any funds have been re-
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leased to the Council during the years 1989-
90, 1990—91 and the current financial year;
and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) and (b). The
question of reintroduction of a Bill in Parlia-
ment for taking over the management of the
Indian Council of World Affairs is- under
consideration.

(c) and {(d). No, Sir.

Extension cf Pipelines from Jagdishpur
to Gorakhpur

*407. SHRICHETAN P.S.
CHAUHAN:
SHRI MANABENDRA SHAH:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the corporate plan of the
Gas Authority of India Limited in respect of
Hajira-Bijapur-Jagdishpur pipeline has a
provision for its extension from Jagdishpur
to Gorakhpur;

(b) if so, the details thereof; and

(c)the actiontaken/proposedto be taken
for implementation of the above proposal at
the earhest?

THE MINISTEROF PERTOLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) No, Sir.

(b) and (c). Do not arise.

G-15 Summit
*408. SHRIR. SURENDER REDDY:

SHRI BHUWAN CHANDRA
KHANDURI:
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Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) the number of member countries
which participated in the recently concluded
G-15 Summit at Caracas in Venezuela;

(b) the subjects discussed at the Sum-
mit and the outcome of the deliberations;

(c)the stand taken by the Indian delega-
tion on these subjects;

(d) whether India put forward a number
of proposals including North-South dialogue
and improvement in the socio-economic
conditions of developing countries;

(e) if so, the details thereof and the
stand taken by the other member countries
on these proposals;

(f) whether the issue of security to
embassies and their diplomats was also
discussed during the Summit;

(g) it so, the details thereof;

(h) whether India propose to host the
next Summit in the near future; and

(i) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) 11 membercoun-
tnes participated in the G-15 Summit at
Caracas in Venezuela from 27-29 Novem-
ber, 1991.

(b) to (e). Consultations were carried
out by the G-15 leaders and their represen-
tatives on issues relating to a new world
order, a new intemational consensus on
development and South-South cooperation.
The participating Heads of State/Govem-
ment adopted a Joint Communique putting
forward their point of view on major interna-



35  Written Answers

tional economic and other issues and em-
bodying decisions to promote South-South
cooperation. India articulated the position of
the G-15 countries on the evolution of a
consensus to ensure that development is
brought at the centre of international atten-
tion and that modalities were found to place
the area of international cooperation for
economic development at the centre of the
multilateral agenda. TheotherHeads of State/
Government endorsed this point of view.
The G-15 leaders also expressed their will-
ingness to enter into a dialogue with the
industrialised countries. Thebasicprinciples
of this enhanced cooperation have been
spelt out in the Joint Communique.

(f) No, Sir.
(9) Does not arise.
(h) and (i). India oftered and the Summit

approved, the holding of the 1993 G-15
Summit in India.
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[ Translation)
Foreign Assistance for Irrigation
Projects

*409. SHRI RAM LAKHAN SINGH
YADAV: Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) the details of financial assistance
provided by various foreign institutions for
implementation of irrigation projects in differ-
ent States during the last three years, State-
wise; and ’

(b) the details of such assistance pro-
posed to be provided to various States dur-
ing 1992-93, State-wise?

THE MINISTER OF WATER RE-
SOURCES (SHR!I VIDYACHARAN
SHUKLA): (a) and (b). A Statement is at-
tached.
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Steps to Check Secesslonist Activities

*410. SHRI RAM SHARAN YADAV:
SHRI DEVENDRA PRASAD
YADAV:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether the Government have for-
mulated any special programme for the
Indians living abroad to utilise their services
in its efforts to strengthen national integrity
and to fight against the secessionist ele-
ments in the country;

(b) if so, the details thereof;

(c) whether the Government had sent
any cultural troupe and joint sports delega-
tions to Canada, USA, UK and Germany to
rebut the false newspaper propaganda
against India in those countries;

(d) if so, the details of such visits under-
taken during the last three years; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) to (e). Indians
living abroad form a very important segment
of the local society and it is the continuing
endeavour of the Ministry of External affairs
to have the closest possible interaction with
them and to keep themfully abreast of devel-
opments concerning India. Special efforts
are made to associate our nationals living
abroad, based on their sense of belonging to
India, to project the true picture of Indian
developments in orderto counter secession-
ist elements and their propaganda.

Our Diplomatic Missions in these coun-
tries are in regular contact with a wide cross-
section of Indian community leaders and
their media and other opinion makersto brief
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them on developments in India and our
position on various issues.

Cultural delegations which are sent
abroad essentially project the variety and
richness and the cohesion in plurality of the
Indian polity and Indian society. This in itself
effectively negates secessionist elements
and secessionist tendencies.

[English)

Development of Gasohol as a Substi-
tute for Petrol

*411. SHRI HARI KISHORE SINGH:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Mysore Sugar has
developed ‘gasohol’ blend as a substitute for
petrol;

(b) if so, the details thereof; and

(c) whether there is any proposal under
considerationto encourage other sugar units
for similar ventures?

THEMINISTEROF PERTOLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) and (b). According to the State
Governmentof Karnataka, the Mysore Sugar
Company has conducted a trial on a vehicle
using an admixture of alcohol and petrol.

(c) There is no such proposal under the
consideration of the Government of India at
present.

[Translation)

iron and Steel Distribution Control
Order

*412. SHRI MADAN LAL KHURANA:
Will the Minister of STEEL be pleased to
state:
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(a) whether attention of the Govern-
ment has been drawn to the news-item
captioned “Planning body approves steel
decontrol move™ appearing in the Times of
India of November 22, 1991; and

(b) if so, the facts in this regard and the
reasons therefor?

THE MINISTER OF STATE OF THE
MINISTY OF STEEL (SHRI SONTOSH
MOHAN DEB): (a) Yes, Sir.

(b) The matter is under examination. itis
not in publicinterest to give the details at this
stage.

Diversion of Ganga flood waters to
Rajasthan

*413. SHRI AYUB KHAN: Will the Min-
isterof WATER RESOURCES be pleasedto
state:

(a) the details of progress made in re-
gard to diversion of flood waters of Ganga to
barren areas of Rajasthan; and

(b) the time by which the demand of
Rajasthan for a share of Ganga Water is
likely to be met?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). Rajasthan had sub-
mitted a proposal in 1984 envisaging diver-
sion of 1133 Cumec of Ganga Waters near
Hardwar for 100 days during monsoon for
utilisation in the drought areas of Rajasthan.
According to the report submitted by the
Central Water Commission in 1989 to the
Ganga Flood Control Commission on the
basis of the studies carried out by them
sufficient water is not available in Ganga at
Raiwala and Narora for more than 20-30
days in a year for diverting to Rajasthan at
economically acceptable costs. National
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Water Development Agency has, under the
National Perspective of Water Resources
Development, recently taken up amorebroad
based study of the Himalayan Rivers Devel-
opment Component which inter-alia envis-
ages diversion of surplus water from River
Ganga andits easterntributaries tothe water
short areas of Rajasthan also. Their reportis
expected to be available by the end of the 8th
Plan.

[English)

Supply of ‘Suphala Complex’ Fertilizers
to Kerala

*414. SHRI P.C. THOMAS: Will the
Minister of AGRICULTURE be pleased to
state:

(a) whether the Government propose to
supply “Suphala Complex” fertilizers manu-
factured by the Rashtriya Chemicals and
Fertilizers Ltd. (RCF) to Kerala;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a) No, Sir.

(b) Does not arise.

(c) “Suphala Complex” has two grades
namely 20:20:0 and 15:15:15 manufactured
by Rashtriya Chemicals and Fertilizers Ltd.
The Kerala Government has not asked for
allocation of Suphala Complex 15:15:15 to
the State during the year 1991-92. With
regard to Suphala Complex 20:20:0, since
Fertilizers and Chemicals Travancore Ltd.
(FACT) at Cochin, also produces 20:20:0
and has been given allocation of Kerala,
giving allocation for RCF's Suphala Com-
plex 20:20:0 in Kerala would involve unnec-
essary transportation.
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Shortage of Coal in Bokaro and Bhilai
Steel Plants

*415. SHRIV.SREENIVASA PRASAD:
Will the Minister of STEEL be pleased to
state:

(a) whether the Bokaro and Bhilai Steel
Plants are facing acute shortage of coking
coal;

(b) if so, the reasons therefor;

(c) whether due to shortage of coking
coal the production of steel in Bokaro and
Bhilai Steel Plants have fallen considerably;
and

(d) if so, the steps taken/proposed to be
taken to meet their demand of coking coal?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOAHN DEB): (a) Yes, Sir. Shortage of
indigenous coal and the resultant opera-
tional constraints are being felt in all steel
plants of SAIL, including Bhilai and Bokaro
Steel Plants.

(b) The shortage in indigenous coal
availability is due to inadequate production
and Coal Companies’ inability to match
supplies with the increasing requirements of
steel plants.

(c) No, Sir. Shortfall in availability of
indigenous coking coal is being overcome
by SAIL through higher usage of imported
coal and drawal from stocks.

(d) Regular and intensive monitoring of
the coking coal availability at the Govemn-
ment level is being done and close interac-
tion with Coal India Limited and Railways
Maintained to step up the production and
mMovement of coking coal to match the steel
dlant requirements. Balance required quan-
ities of coking coal are also being imported.
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Incentives to Farmers growing Sugar-
cane

*416. DR.LAXMINARAYAN PANDEYA:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whetherthe Government have intro-
duced any scheme to provide incentives to
the sugarcane growers to increase their out
put as the domestic consumption of sugar is
increasing annually;

(b) if so, the details of the scheme drawn
up; and

(c)the assistance provided to each State
for the research and development of sugar-
caneduringthe lasttwo years and the amount
actually utilised by those States?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a) and (b).
Loans are provided to sugar factories both
fordevelopment and researchfromthe Sugar
Development Fund (SDF). Development
assistance available include incentive to
cultivators to switch over to improved varie- .
ties, irrigation schemes, nurseries, pest
control measures and setting up of Heat
Treatment Plants.

A Sugarcane Adaptive Research Proj-
ect (SARP)is also beingimplemented by the
Indian Council of Agricultural Research
(ICAR) under which improved seed material
and crop husbandry practices are popular-
ised among sugarcane growers.

(c) Details of the funds allotted to the
States for research and development of
sugarcane and the amount disbursed during
1989-90 and 1990-91 are in enclosed state-
ment.
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[English]

Training to ULFA Militants in Bangla-
desh and Burma

*417. SHRILOKANATH COUDHRY:
SHR! JANARDAN MISHRA:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether the Government are aware
that the ULF nd NSCN militants re being
given training in Bangladesh and Burma;

(b) if so, whetherthe Union Government
have taken up this matter with the Govern-
ments of Bangladesh and Burma; and

(c) if so, the outcome thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) Government are
aware that ULFA and other militants are
being given training in Bangladesh and
Myanmar.

(b) Yes, Sir.

(c) Government of Bangladesh have
categorically denied that ULFA and other
militants are receiving training or other as-
sistance in Bangladesh. Government of
Myanmar conveyed to us that they were not
giving training to Indian insurgents. How-
ever, Govemnment of India are pursuing this
matter with the Government of Bangladesh
and Myanmar.

Haj Pilgrimage

*418. SHRI P.M. SAYEED: Will the
Minister of EXTERNAL AFFAIRS bepleased
to state:

(a) whetherthe Government have made
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any special arrangements with Saudi Arabia
to reserve accommodation for the Indian

pilgrims going for Haj;
(b) if so, the details thereof;

(c) the likely number of Indian Haj pil-
grims during the current year; and

(d) the steps taken by the Government
to tackle other problems being faced by the
Indian pilgrims?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) and (b). Yes, Sir.
Arrangements are being made by the Haj
Committee to reserve accommodation in
Saudi Arabia for the Indian pilgrims for Haj
1992. A delegation will visit Saudi Arabia in
early January to negotiate and finalize rent
contracts. This will be followed by a Building
Selection Team comprising of the represen-
tatives of various State Haj Committees; the
team will select accomodation for our pil-
grims in Makkah and Madina.

(c) About 24,000 Indian pilgrims are
expected to proceed for Haj 1992 under
arrangements made through Haj Commit-
tee.

(d) Apart from accomodation, arrange-
ments are on hand to provide transportation
and transit halts, medical care and Haj vol-
unteers. '

Steps to tackle ather problems faced by
the pilgrims include: special care of the eld-
erly and infirm especially in the selection of
accommodation; the pilgrims on arrival in
Jeddah are received, helped in regard to
immigration formalities and escorted to their
lodging; and thereafter during the pilgrim-
age; a special monitoring system has been
established so that any problem faced by
any pilgrim is attended to urgently.
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Safety award to Visakhapatnam Steel
Plant

*419.DR. C. SILVERA: Willthe Minister
of STEEL be pleased to state:

(a) whether the ‘safety award’ has been
given to the Visakhapatnam Steel Plant for
best safety performance during 1990;

(b) if so, the details thereof;

(c) whether the Union Government
propose to encourage other Steel Plants to
achieve the same level of safety perform-

ance; and

(d) it so, the details thereof?
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THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOAHN DEB): (a) and (b): Yes, Sir.
Visakhapatnam Steel Plant has been
awarded the “Steel Minister’s Trophy” jointly
with Bokaro Steel Plant by the Standing
Committee on Safety, Health and Environ-
ment in the Steel Industry for its best safety
performance during 1990;

(c) and (d). Steel plant managements
lay special emphasis on safety measures
during the operations. With a view to bring-
ing about wider awareness of this important
aspect, the scheme for safety award has
been in operation since 1977. Various steel
plants have also qualified for safety awards
in the past. Details are given in the State-
ment attached.
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Exploration of Oil and Gas in Orissa

*420. SHRI MRUTYUNJAYA NAYAK:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the areas in Orissa where the oil and
gas reserves are being explored by the Oil
and Natural Gas Commission;

(b) whetherthe latest technology is being
used by ONGC;

(c) it so, the details thereof; and

(d) the details of the proposed schemes
to expedite the exploration work during the
current year with the assistance of foreign
and Indian companies?

THE MINISTEROF PERTOLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) ONGC is not carrying out any
exploration in Orissa. However QOil India
Limited in exploring in Orissa offshore.

(b) and (c). Do not arise.

(d) 5 blocks, i.e. 3 offshore and 2 on-
shore, in Mahanadi Basin have been offered
in the Fourth Round of Bidding for oiland gas
exploration.

Shifting of some minerals from control
of states

*421. SHRI GIRDHARILAL BHAR-
GAVA: Willthe Minister of MINES be pleased
to state:

(a) whether the Union Government
sought the opinion of the State Govemn-
ments for shifting some of the minerals from
the control of the States;

(b) if so, the details of the minerals
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proposed to be removed from the control of
the States;

(c) whether the Union Government have
since received the opinions of various State
Governments;

(d) if so, the reaction of the Union Gov-
emment thereto particularly in the case of
Rajasthan;

(e) whether the Union Government
proposeto make amendmentinthe MMR&D
Act, 1957;

(f) if so, the broad details thereof; and
(g) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) and (b). Grant and
renewal of prospecting licence and mining
lease for minor minerals are governed by the
Minor Mineral Concession Rules of respec-
tive State Governments whereas grant and
renewal of prospecting licence and mining
lease for minerals other than minor minerals
are governed by Mineral Concession Rules,
1960, both formulated under the Mines and
Minerals (Regulations and Development) Act,
1957. There is a proposal to amend the
Mines and Minerals (Regulation and Devel-
opment) Act in order to exclude building
stones except those used locally in an unpo-
lished state for house building and other
purposes from the purview of minor miner-
als. After such an amendment is carried out
the Mineral Concession Rules will be appli-
cable for grant and renewal of prospecting
licence/mining lease in respect of such
minerals.

The opinion of the State Governments
and Union Territories on the proposed
amendment has been sought.

(c) and (d). While views of some State
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Governments and Union Territories have
been received, views of some more State
Governments and Union Territories are still
awaited. Government of Rajasthan have
disagreed with the proposal and a reference
to that effect has also been received from the
Chief Minister of Rajasthan. The pointsraised
in his letter are under examination.

(e)to (g). No decision has beentaken by
the Government on the proposed amend-
ment. The views of various State Govern-
ments, Union Territories including those of
the Government of Rajasthan will be given
due consideration while finalising the pro-
posed amendment.

[English)
Loading of Wagons from Coalfields

*422. DR. KARTIKESWAR PATRA:
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Will the Minister of COAL be pleased to
state:

(a) the average number of wagons
loaded (FWW) per day from each Coalfield
during 1990-91 and 1991-92 till date;

(b) whether less number of wagons
were loaded during the above period;

(c) it so, the reasons therefor; and

(d) the steps taken by the Government
to increase the loading of wagons?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL(SHIRP.A.SANGMA):
(a) The details of daily average wagon load-
ing in the subsidiaries of Coal India Ltd. and
Singareni Collieries Company Ltd. during
the year 1990-91 and during April-Novem-
ber, 1991 (Provisional) are given as
under:-

(In Four Wheeler Wagons per day)

B Name of Coal Company 1990-91 (April to Nov., 1991)
Eastern Coalfields Ltd. 1978 1901
Bharat Coking Coal Ltd. 2129 2317
Central Coalfields Ltd. 2503 2570
Northem Coaltields Ltd 1345 1301
South Eastern Coalfields Ltd. 3791 4207
Western Coalfields Ltd. 1493 1500
North Eastern Coalfields 90 101
Total Coal India Limited 13329 13897
Singarani Collieries Company Ltd. 1236 1201
Total (CIL + SCCL) 14565 15098
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(b) to (d). There has been perceptible
improvement in overall daily average load-
ing performance during the current year.
Steps are being taken to further improve rail
loading by closely monitoring daily parform-
ance of despatch in coordination with Rail-
ways.

Danger Zones In Asansol-Raniganj area

*423. SHIR CHITTA BASU: Will the
Minister of COAL be pleased to state:

(a) the number of places which are
prone to caving in and as such have been
identified as ‘danger zone’ in Asansol-Rani-
ganj area;

(b) the number of families likely to be

affected thereby; and

(c) the steps taken/being taken for their
rehabilitation?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRIP.A.SANGMA):
(a) 45 locations in Asansol-Raniganj area of
West Bengal have been identified as unsafe
areas based on the declaration of Director
General of Mines Safety, Govi. of West
Bengal and the areas listed by the Central
Mine Planning and Design Institute Ltd., in
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the Master Plan of Raniganj Coalfield. De-
tails of these locations are given attached
statement.

(b) and (c). In the recent times, some
cases of subsidence in the Raniganj area
have been reported causingdamagetosome
houses and affecting the persons. Due to
subsidence which occurred in Dhandadih
village on 5th July, '90, 15 houses developed
to cracks. These houses have been repaired
by Management of ECL. In April, ‘91 due to
subsidence in Bahula Colliery of Kenda area,
30 temporary houses were damaged. 32 of
54 persons affected have been rehabilitated.

With a view to checking the growth of
habitation over unsafe areas, the Govt. of
West Bengal had passed legislation, in 1979
prohibiting the construction over such un-
safe areas. Inspite of enactment of legisia-
tion the growth of settlement over the subsi-
dence prone areas has not been contained
and has been growing on unabated. The
managementot E C L could demolish houses
and shift its employees to safe places when-
ever the situation so warranted. However, its
efforts to do so for out-siders did not have the
desired effects. Necessary remedial meas-
ures are taken by E C L to shift the affected
persons due to subsidence as and when
required.
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Pak interiorences in Kashmir

<424, SHRI CHANDRESH PATEL: Wil
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether the European Community
have asked Pakistan to stop interference in
Kashmir;

(b) if so, the precise details in this re-
gard; and

(c) the reaction of the Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) and (b). Yes, Sir.
The European Community has both directly
to Pakistan and in public urged the Govern-
ment of Pakistan to take effective steps to
prevent interference in Kashmir.

(c) The Government of India weicomes
the understanding shown by the European
Community of the facts. It is our hope that
Pakistan will immediately take effective
measures to stop all such interference in our
internal affairs. '

Review of Increase in Visa Fee

*425. SHRI R. SRIDHARAN: Will the
Minister of EXTERNAL AFFAIRS be pleased
to state:

'(a) whether the Government propose to
review the recent increase in the visa fee for
foreign tourists visiting India; and

(b) it so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) The visa fee for
foreign tourists visiting India has been re-
viewed.

) The revised visa fee for foreign tous-
ists effective from 12th December, 1991 is
as foliows:

)  Tourist visa vaiid for one

month
............... Rs. 125/-

i) Tourist visa valid upto six
months
.............. Rs. 625/-

iii) Touristvisavalid uptoone
year
............... Rs. 1300/-

iv) Tourist visa valid upto 5-
years

Uniform pricing policy for Agricultural
Commodities

“426. SHRIM.G. REDDY:
SHRI RAMA KRISHNA KON-
ATHALA:

Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Union Government
propose to bring about a uniform pricing
policy for agricultural commodities in all
States; and

(b) if so, the details thereof?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a) and (b). The
Govemment announces uniform support
prices for the whole country for major agri-
cultural commodities and organises purchase
operations through public, cooperative agen-
cies, etc. The Government decides on tfie
uniform support price for various agricultural
commodities taking into account the recom-
mendations of the Commission for Agricul-
tural Costs and Prices, the views of the State



79  Written Answers

Govermnments concerned Central Ministries,
etc.

Allotment of L.P.G. Distributorships

*306. SHRIMATI MALINI BHAT-
TACHARYA: Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased to
state:

(a) whether there have been complaints
from Eastern Region regarding the allotment
of LPG distributorships by the Qil Selection
Board;

(b) whether, in spite of the Government
directive, priority of well-run co-operatives in
getting such distributorships has not been
maintained; and

(c) if so, the steps taken by the Govern-
ment to ensure fair aliotment of such dis-
tributorships?

THE MINISTEROF PERTOLEUMAND
NATURAL GAS (SHR!I B. SHANKAR-
ANAND): (a) In a few cases some persons
went to court against the selection made by
the Qil Selection Boards. In some others,
certain representations were made.

(b) and (c). There is no separate quota
for cooperative societies. Other things being
equal, preference is to be given to coopera-
tive societies over other candidates who

apply in the ‘open’ category.
import of Ship-Building Material

*431. SHRIMATIDIPIKA CHIKHLIA: Will
the Minister of SURFACE TRANSPORT be
pleased to state:

(a) the amount spent on import of ship
building material and equipments during each
of the last three years;

(b) whether the Government propose to
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encourage indigenous production of these
items; and

(c) if so, the steps taken/proposed to be
taken by the Government in this regard?

THE MINISTER OF THE MINISTRY
OF SURFACE TRANSPORT (SHRI
JAGDISH TYTLER): (a) The amount spent
onimportof ship-building material and equip-
ments by Public Sector Shipyards during
each of the last three years is given below:-

Rs. 93.66 crores

1988-89 -

1939-90 - Rs. 102.46 crores

1990-91 - Rs. 83.21 crores
(b) Yes, Sir.

(c) Ministry of Surtace Transport has a
scheme of providing Grant-in-Aid to the
entrepreneurs who develop import substitu-
tion items indigenously. Grant-in-Aid upto
70% of the total development cost is made
available for this purpose.

Simplification of Baggage Clearance
Procedures

432. SHRI S.B. SIDNAL.: Will the Minis-
ter of FINANCE be pleased to state:

(a) whether the Central Board of Excise
and Customs has simplified the baggage
clearance procedure at the international
airports in the country; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI RAMESH-
WAR THAKUR): (a) Yes, Sir.

(b) The scale of checks at green chan-
nel has been considerably reduced, Cus-
toms officers have been told to be polite and
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prompt in clearance of passengers. Sepa-
rate Customs Counters have been opened
to facilitate clearance of senior citizens,
women, children, handicapped persons and
Non-Resident Indians.

Loans advanced by Financial Institu-
tions in Andhra Pradesh and Gujarat

*433. SHRI MAHESH KANODIA:
SHRI DATTATRAYA BAN-
DARU:

Will the Minister of FINANCE be
pleased to state:

(a) the amount of loans sanctioned by
the public sector financial institutions in
Andhra Pradesh and Gujarat during 1990
and 1991 so far;

(b) the amount actually released by
these institutions during the above period in
these States; and

(c) the steps taken or proposed to be
taken by the Government to release the
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remaining amount of sanctioned loans?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI DALBIR
SINGH): (a) and (b). The All India Financial
Institutions do not maintain data on a calen-
dar year basis and as such it is not possible
to indicate sanctions and disbursements
during 1990 and 1991. However, assistance
sanctioned and disbursed by the All India
Financial Institutions namely Industrial De-
velopment Bank of India (IDBI), industrial
Finance Corporation of India (IFCI), Indus-
trial Credit and Investment Corporation of
India (ICICI), Industrial Reconstruction Bank
of India (IRBI), Small Industries Develop-
ment Bank of India (SIDBI). Life Insurance
Corporation of India (LIC), General Insur-
ance Corporation (GIC), Unit Trust of India
(UTI1)_, Tourism Finance Corporation of India
(TFCI), Risk Capital & Technology Finance
Corporation (RCTC), Shipping Credit and
Investment Company of India (SCICI) and
Technology Development & Information
Company of India Ltd. (TDICI) in the State of
Gujaratand AndhraPradesh duringtheyears
1989-90 (April-March), 1990-91 (April-March)
and Aprilto September, 1991 is given below.

(Rs. in crores)

1989-90 1990-91 1991
(April-March) (April-March) April-September)
Sanc-  Disbur- Sanc-  Disbur- Sanc-  Disburse-
tions sements tions sements  tions ments
Gujarat 1587.8 935.7 2557.8 13973 695.8 707.2
Andhra 997.2 671.1 1569.1 965.3 354.2 518.4
Pradesh

(c) Disbursements are made over a
period of time against specific requests of
the units and actual needs of the projects
subjectto compliance of essential documen-
tation and fulfiiment of various conditions

stipulated by the institutions. Therefore, there
is a time lag between sanctions and dis-
bursements. Efforts are, however, continu-
ously made by the institutions to expedite
disbursements in order to minimise the gap
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between sanctions and disburse-
ments.

Losses in BIC Units

*434. SHRIM.V. CHANDRASEKHARA
MURTHY: Will the Minister of TEXTILES be
pleased to state:

(a) the production in various units of the
British India Corporation Limited during the
last one year;

(b)theloss incurred by these units during

‘DECEMBER 20, 1991

Written Answers 84

the same period and the reasons therefor;

(c) whether the Government propose to
restructure the Board of Directors of the
Company; and

(d)if so, the details thereof and if not, the
reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF TEXTIELS (SHRI ASHOK
GEHLOT): (a) The value of production in the
units of the British India Corporation Ltd
during 1990-91 and during the period April,
1991 to November, 1991 was as under:-

Name of the Unit

Value of Production
(Rs. in crores)

1990-91 Apr. '91-Nov. '91
Cawhpore Woollen Mills
Branch (Lalimli), Kanpar, U.P. 16.10 9.25
New Egerton Woolien Mills
Branch (Dhariwal), Punjab 14.19 7.02

(b) The loss incurred by these units during

the afore siad period was as under:-

Name of the Unit Loss incurred (Rs. in crores)
1990-91 Apr. ‘91 -Nov. ‘91
Cawnpore WoollenMills
Branch (Lalimli), Kanpur, U.P. 15.58 10.30
New Egerton Woollen Mills
Branch (Dhariwal), Punjab 6.65 4.42

The main reasons for the loss have
been severe working capital constraints,
obsolete plant and machinery, non-availa-
bility of essential raw material, heavy inter-
est burden, high cost of production, etc.

{c) and (d). There is no such proposal
under consideration at present, as the inter-

ests of the Governments are adequately
represented.

Financial Aid to Neighbouring Coun-
tries

*435. SHRIMATI D.K. BHANDARI: Will
the Minister of FINANCE be pleased to state:
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(a) whether the Government have been
providing financial aid to some neighbouring
counties;

(b) whether there is any mechanism to
ensure that the financial aid is utilised for the
purpsoes for which it has been given;

(c) if so, the details thereof; and
(d) it not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI RAMESH-
WAR THAKUR): (a) Yes, Sir.

(b) to (d). The bulk of financial aid ex-
tended by the Government of India whether
as credit or grant is project linked. The aid is
disbursed either on reimbursement basis or
on the physical progress of the project with
constant monitoring by both sides.

Extension of Janata Cloth Scheme to

Handloom Sector
*436. SHRI ATAL BIHARI
VAJPAYEE:
SHRI SHANKERSINGH
VAGHELA:

Will the Minister of TEXTILES be
pleased to state:

(a) wheather there is any proposal to
extend the Janata Cloth Scheme to lungies,
towels, napkins etc. in order to provide some
relief to handloom weavers who are in a
misarable conditions;

(b) if so, the steps taken by the Govern-
ment in this regard; and

(c) the results thereof?
THE MINISTER OF STATE OF THE

MlNlSTBY OF TEXTILES (SHRI ASHOK
GEHLOT): (a) Lungies have already been
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allowedfor production under the Janata Cloth
Scheme. The Scheme provides for a great
amount of flexibility in determining the items
to be produced. Central Government from
time to time reviews the list of items allowed
for production on the basis of identified
consumer preferences of the target group
and on the recommendations of the State
Level implementation Committees (SLIC).
The items like towels and napkins can also
be included if specific proposals to this effect
are received from SLIC of the concerned
State.

(b) and (c). The Janata Cloth Scheme
which originally envisaged production of
cotton sarees, dhoties and lungies only in
counts upto 40 s has been suitably revised
allowing production of cotton items such as
sarees, dhoties, lungies, shirting and long
cloth in counts upto and including 60s. Pro-
duction of woollen items such as shoddy
blankets, shoddy shawl, pure wool shawl,
lio/pattu or gents shawl and woollen cloth in
running length have also been allowed from
1.4.1989 on populardemand from the weav-
ers in hill areas nd areas of woollen produc-
tion with wview to providing sustained em-
ployment to these weavers. In addition to
these, items of regional and area specific
consumer preference like Adivasi Saree,
Ghagra, Lugudi, Pchara, Odhni, Mekhala,
Dekhana, Chrihti, Phenk etc. have also been
approved for production under the scheme.

[ Translation)
Purchase of Jute by JCi
*437. SHR! DEVENDRA PRASAD
YADAV:
SHRI RAM SHARN YADAV:

Wilithe Ministerof TEXTILES be pleased
to state:

(a) the production of raw jute during last
year and the quantity purchased by the Jute
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Corporation of India in each state;
(b) whether the purchase made was
only one third of the raw jute produced in that

year and

(c) it so, the reasons therefor?

DECEMBER 20, 1991
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THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILES(SHRI ASHOK
GEHLOT): (a) The estimated production of
raw jute and the quantity purchase by JCI
during the 1990-91 jute season is given
below:

( in lakh bales)

State Production Procurement by JCI

& Cooperatives
Assam 10.7 1.01
Bihar 10.0 0.72
Meghalaya 0.6 0.02
Orissa 4.3 0.08
Uttar Pradesh 1.0 -
Tripura 0.9 0.01
West Bengal 5§5.0 6.40
Andhra Pradesh 6.0 0.28
Other States 1.5 -
Al India 90.0 8.52

(b) JCI and Cooperatives purchased
about one tenth of the total production of raw
jute in the 1990-91 jute season and have, till
11-12-91, purchased 8.53 lakh quintals of
raw jute during the 1991-92 jute season.

(c) JC! was not required to undertake
price support operations during the 1990-91
jute reason because the prices of raw jute
ruled at levels higher than the minimum
support prices. regards the 1991-92 jute
season, JC hasdirected its purchasecentres
to purc’..se all the raw jute that is offered for
sale at minimum support prices. JCI has not

been ableto increase commercial purchases
of raw jute for want of indents from jute mills.
However, JCI is still in the market and is
continuing purchases of raw jute to prevent
distress Sales and to protect the interests of
the jute farmers.

[English)

Vaiue of Rupees Vis-a-Vis Pound Ster-
ling

*438. SHRIVWAYANAVAL PATIL: Wil
the Minister of FINANCE be pleasedto state:
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(a) whetherthe value ofthe Indian rupee
has been continuously declining since July
3, 1991 against the Pound sterling;

(b) if so, the reasons for the all time low
value of the Indian Rupee against the British
currency in the first week of November this
year; and

(c) the steps: taken or proposed to be
taken by the Government to give stability to
the value of the Rupee against the Pound
Sterling?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI RAMESH-
WAR THAMUR): (a) to {c). There has been
adecline in the value of Indian Rupee vis-a-
vis Pound Sterling since July 3, 1991. How-
ever, it needs to be kept in view that the
exchange rate of the Rupee is fixed with
reference to the value of a baske: of curren-
cies, msinly of countries which are india's
majortrading partners. in aregime of floating
exchange rates, upwarc or downward move-
ments of the value of the rupee, which de-
pend on fluctuations i the vaiue of these
clirrencies is a normal phenorenon. The
Government has already undertaken apack
age of macro-econcmic stabilisaticn meas-
ures such as exchange rate udjustment,
restoration of fiscal discipline ard a tight
monetary policy along with a structural re-
forms in the spheres of trade, industrial and
public sectors. These policies are expected
to increase efficiency and productivity, im-
part dynamism to the growth process and
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thereby provide a solid foundation for higher
exports and overall growth. Therecenttrends
in the levels of foreign exchange reserves
and decline in the rate of inflation from the
peak level of 16.7 in August to 13.7 per cent
indicate that the overall impact of these
policies have been favorable. Further meas-
ures may be taken as and when demanded
by the emerging economic trends.

Development of Inland Water Transport

439*. SHRI HANNAN MOLLAH: Wil
the Minister of SURFACE TRANSPORT be
pleased to state: ’

(a) the details of new schemes to de-
velop inland Water transport in the country,
State-wise;

(b) whether the Union Government have
received any proposals from the Govern-
ment of West Bengal for development of
waerways in the State;

(c) if s0, the details thereof;

(d) whetherthe Government have sanc-
tioned crproposeto sanctionthe new scheme
of the state; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRIJAGDISH TYTLER): (a)to (e) A state-
ment is attached.
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Exports to Soviet Union

*440. SHRISHRAVAN KUMARPATEL:
Willthe Minister of COMMERCE be pleased
to state:

(a) whether after the recent develop-
ments in USSR, any of the export commit-
ments with them have to be replaced by
corresponding agreements either with the
private parties concerned or with the federal
units;

(b) if so, the details thereof; and

(c) the extent to which committed ex-
ports to USSR are likely to fall this year as
compared to last year?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI P. CHi-
DAMBARAM): (a) and (b). The process of
economic and commercial decentralisation
in the USSR has implied that direct agree-
ments for exports and imports may have to
be forged with Republics and Enterprises in
the Soviet Union. This process is likely to
gain further momentum in the future.

(c) the 1991 Trade Plan provices for
indian Exports to USSR of Rs. 5080 crores
as against the provision of Rs. 5300 crores in
1990. Actual exports during the period Jan.-
Sept. 1991 amounted to Rs. 2849 crores as
against Rs. 4097 crores during the same
period in 1990.

[ Transiation)

Report of worid BankTeam on working
of Calcutta and Halda Docks

*441. SHRI MRUTYUNJAYA NAYAK:
Willthe Minister of SURFACE TRANSPORT
be pleased to refer to reply given to Unstar-
red Question No. 5929 on September, 6
1991 and state;
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(a) whether the Government have since
received the report of the World Bank team
on the working of Calcutta and Haldia docks;

(b) if so, the main recommendations of
the team; and

(c) the action taken by the Government
thereon?

THE MINISTER OF THE MINISTRY
OF SURFACE TRANSPORT (SHRI
JAGDISH TYTLER): (a) and (b). A Worlid
Bank Team has undertaken a “Port Sector
Modernisation Study” of selected’ Indian
Major Ports including Calcutta and Halda
Docks. The Team is yet to submit its Report.

(c) Does not arise.

[Enghsh)
Survey of Customer Services by
Nationalised Banks
*442. DR. RAMESH CHAND
TOMAR:
SHRI CHETAN P.S.
CHAUHAN:

Willthe Minister of FINANCE be pleased
to state:

(a) whether the Government had di-
rected all the nationalised banks in Septem-
ber 1991 to conduct a survey of their cus-
tomer services;

(b) it so, whether all the nationalised
banks have submitted their evaluation re-
ports in this regard to the Government/Re-
serve Bank of India;

(c) if so, the details thereot; and

(d) if not, the names of the nationalised
banks which are yet to submit their evalu-
ation reports?
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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI DALBIR
SINGH): (a) to (d). Government issued in-
structions to the public sector banks in July
1991 that a survey should be organised by
the convener bank of the State Level Bank-
ers Committee in each State to assess the
impact of the implementation of some of the
measures advised by Govermnment and
Reserve Bank of India for improving cus-
tomer service. The survey was to be en-
trusted to reputed outside agencies. in order
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to ensure unformity, certain parametes were
identified in consultation with the Reserve
Bank of India and the same were advised to
the banks.

Survey exports have since been re-
ceived from the concerned convener banks
in respect of 9 States as per the details given
in the attached Statement-|. Details regard-
ing the States/Banks from who the reports
are yet to be received are given in the at-
tached Statement- Ii.

STATEMENT-|
S.No. Names of the State in respect of Name of the convener Bark
which Survey Report received entrusted with the Survey
1. Andhra Pradesh Andhra Bank
2. Goa State Bank of India
3. Haryana Punjab National Bank
4. Himachal Pradesh UCO Bank
5. Kerala Canara Bank
6. Madhya Pradesh Central Bank of India
7. Maharashtra Bank of Maharashtra
8. Punjab Punjab National Bank
9. Rajasthan Bank of Baroda
STATEMENT-ll
S.No. Names of the States in respect of which ) Name of the Convener Bank
Survey Report yet to be received
1. Arunachal Pradesh State Bank of India
2. Assam -do-
3. Bihar Bank of india
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S.No. Names of the States in respect of which Name cf the Convener Bank
Survey Report yet to be received
4, Gujarat bena Bank
5. Karnataka Syndicate Bank
6. Jammu and Kashmir No Survey undertaken
7. Manipur United Bank of India
8. Meghalaya State Bank of India
9. Miizoram -do -
10. Nagaland -do-
11. Orissa UCO Bank
12. . Sikkim No survey undertaken
13. Tamil Nadu Indian Overseas Bank
14. Tripura United Bank of India
15. Uttar Pradesh State Bank of India
16. West Bengal United Bank of India
Persons Arrested under FERA (d) the action proposed to be taken by

*443. SHRI RAMASHRAY PRASAD
SINGH: Will the Minister of FINANCE be
pleased to state:

(a)the number of persons arrested under
the Foreign Exchange Regulations Act, 1973
during this year so far;

(b) the legal action taken by the Govemn-
ment against them; °

(c) the number of persons who were
released due to lack of evidence/bensfit of
doubt; and

the Government in this regard?

THE MINISTER OF STATE IN THE
MINSTRY OF FINANCE (SHRI RAMESH-
WAR THAKUR): (a) During the period 1.1.91
1030.11.91, 300 persons were arrested under
Section 35 of FERA, 1973.

(8) Adjudication proceedings against
22 persons were initiated and detention
orders against 95 persons were issued under
COFEPOSA.

(c) Nil.

(d) Does not arise.
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Execution Cases

*444. SHRI CANDRESH PATEL: Will
the Minister of LAW, JUSTICE AND COM-
PANY AFFARS be pleased to state:

(a) the number of persons executed
aftertne judgements of various courts during
the period from January,1,1985 to Octo-
ber,31,1991;

(b) the number of pending cases in
which judgements for execution have al-
ready been passed; and

(c) the reasons for delay in execution of
the guilty in such cases?

THE MINISTER OF LAW,JUSTICE
AND COMPANY AFFAIRS (SHRIK.VUAYA
BHASKARA REDDY): (a)to (c). The desired
information has been called for from all State
Governments and Union Territories who are
converned in the matter. The said informa-
tion will be laid on the Table of the House as
soon as received.

Repairs to National Highway No. 30

*445. SHR VWAY KUMAR YADAV: Will
the Minister of SURFACE TRANSPORT be
pleased to state:

(a) whether the National Highway No.
30 is not in a traffic worthy condition; and

(b) if so, the action taken by the Govern-
ment to improve the condition of this Na-
tional Highway?

THE MINISTER OF STATE OF MINIS-
TRY THE SURFACE TRANSPORT (SHRI
JAGDISH TYTLER): (a) and (b). National
Highway No. 30 in Bihar is being kept gener-
ally in traffic worthy condition. Certain
stretches of the National Highway got dam-
aged during the last monsoon. These are
being repaired as a part of the normal main-
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tenance operation, subject to constraints of
resources.

During 1988-89 to 1990-91, develop-
ment works costing Rs. 295.00 lakhs and
Flood Damage/Special Repair works cost-
ing Rs. 179.00 lakhs were sanctioned on this
National Highway. This is in addition to
improvement works included in Annual Plan
1991-92 for sanction, out of which estimates
for 17 kms. length costing Rs. 278.00 lakhs
have already been approved.

[Translation)
Decline in Unit Price of Export items

*446. SHRI ARJUN SINGH YADAV:
Will the Minister of COMMERCE be pleased
to state:

(a) whether there has been a decline in
the unit price of some export tems;

(b) if so, the teams whose price has
declined this year and the extent of decline in
each case; and

(c) the efforts made by the Government
to increase the unit price of such items and
the results achieved so far?

“THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI P. CHI-
DAMBARAM): (a) Yes, Sir.

(b)The items in respect of which unit
value price registered a decline during the
period April-October 1991 as compared to
April-October 1990 include primary prod-
ucts such as Cardamom small (a decline of
16%), Tobacco products (-9.1%), Sugar (-
11.3%), Alumina (-17.3%), Chrome Ore (-
5.7%), Salt (-21.8%), etc. The prices of cer-
tain manufactured items such as TV sets,
Telephone instruments, Video/Audio
casettes and Two-in-one have also come
down by approximately 10-12%.
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(c) Since India is not the dominant ex-
porter in most items, the Government has
litde influence on the pricing of most prod-
ucts in the international markets which are
determined by marketforces. However, Gov-
ernmentis making effortsto encourage export
of value-added products to realise higher
unit value prices. Export of certain products
such as value-added agriculture products,
marine products, electronics, bulk drugs and
formulations and certain categories of ad-
vanced engineering goods are entitled to an
additional Eximscrips of 10 percentage
points, taking the total Eximscrips rate to
40% of f.0.b. value. These measures are
expected to show positive results soon.

Textlle Mills Under BIC and NTC In
Kanpur

*447. SHRIJAGAT VIR SINGH DRONA:
Will the Minister of TEXTILES be pleased to
state:

(a) the names of unviable/closed mills
under the British India Corporation and the
National Textile Corporation in Kanpur; and

(b) the steps taken by the governmentto
make these mills viable and sateguard the
future of the employes of these mills?

THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILES (SHRI ASHOK
GEHLOT): (a) No mill under the British India
Cormporation Ltd or the National Textile Cor-
poration Ltd in Kanpur is at present closed.
Although the mills under British India Corpo-
ration Ltd and National Textile Corporation
Ltd in Kanpur are incurring losses, closure of
these mills is not contemplated in near fu-
ture.

(b) Government has taken steps to
improved the performance of these mills
through the process of moderisation and
labour rationalisation.
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Acquiring land for development Project

4526. SHRI J. CHOKKA RAO: Will the

Minister of AGRICULTURE be pleased to
state:

(a) Whether States are forced to ac-
quire vast areas oi lands for irrigation proj-
ects and other public works spending huge
amount towards compensation;

(b) if so, the details thereof; and

(c) whether there is any proposal to fix a
ceiling on the rates of compensation by
suitably amending the Land Acquisition Act,
1984?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a) to
(c). The relevant information is being col-
lected.

Karbi and Mizo population in Neigh-
bouring Countries

4527. DR. JAYANTA RONGPI: Will the
Minister of EXTERNAL AFFAIRS be pleased
to state:

(a) whether Karbi and Mizo Population
exist in Bangladesh, Burma, Thailand and
China;

(b) i so, their number and area of habi-
tance; and

(c) whether they are well protected by
civil, democratic and other rights in those
countries?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) to (c). According
to available information, only Mizo popula-
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tion is present in the area of Burma Border-
ing India, and not in Bangladesh, Chinaorin
Thailand apart from a few individuals. Pre-
cise information on the numbers is not avail-
able. The Mizos in Myanmar have always
been Myanmar nationals and their socio-
political welfare is the responsibility of the
Government of Myanmar.

Refund of Central excise on Diesel to
Fishermen

4528. SHRI RAM NAIK: Will the Minis-
ter of AGRICULTURE be pleased to state:

(a) whether the Government are aware
that a scheme to refund the Central Excise
ondieseltothe fishermen was sanctioned by
the Government during 1990-91;

(b) it so, the amou;u of refund actually
paid upto October 31, 1991 to fishermen in
every State; .

(c) the share of the Union and the State
Govemments respectively in the above re-
fund;
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(d) whether the Government have re-
ceived a request from the Government of
Maharashtra to continue the scheme after
June 30, 1991; and

(e) if so, the decision taken by the Union
Government thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
Yes, Sir.

(b) As per attached Statement

(c) The scheme on “reimbursement of
Central Excise Duty on HSD Oil used by
fishing vessels below 20 m. length” was
implemented during 1990-91 (from 1.10.90
on wards) with 100 percent Central share.
The cost is shared by Centre and State on
80:20 basis during 1991-92.

(d) Yes, Sir.

(e) The scheme has since been ex-
tended upto 31st March, 1992.

STATEMENT

SLNo. Name of Maritime Amount of refund

States/UTs. actually paid upto

October 31, 1991.

(Rs. in Lakh)

1 Gujarat 111.00
2 Maharashtra 50.83
3 Karnataka 1.68
4 Goa 1.01
5. ° TamiNadu 0.27
6 Kerala 4.62
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Sl.No. Name of Maritime Amount of refund
- States/UTs. actually paid upto
October 31, 1991.
(Rs. in Lakh)
7. Andhra Pradesh 0.05
8. Orissa 5.51
9. West Bengal 3.66
10. Pondicherry 0.10
11. Andaman & Nicobar Islands 0.19
12. Lakshadweep 0.81
13. Daman & Diu 2.32
[ Translation) manner depending upon the economic via-
bility and product availability, in towns hav-
Marketing of LPG in Jalesar ing a population of 20,000 and above (as per

4529. SHRI SURESHANAND SWAML:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Government have con-
ducted any survey regarding marketing of
LPGindJalesar Constituency of Uttar Pradesh;

(b) i so, the outcome thereof, and the
time by which LPG agency is likely to be
allotted there; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) Yes, Sir.

(b) and (c). As per present policy, new
LPG Agencies are opened in a phased

1981 Census).
[English}
Renuka and Kishau Dams

4530. SHRI S.B. SIDNAL: Will the Min-
1sterof WATERRESOURCES be pleasedto
state the present status of the Renuka and
Kishau Dams on the river Yamuna?

THE MINISTER OF WATER RE-
SOURCES (SHR!I VIDYACHARAN
SHUKLA): Renuka Dam. The project was
received in Central Water in Commission
June, 1981 and comments of Central Water
Commission were communicated tothe State
Government between July, 1981 to Decem-
ber, 1981.Inarecentmeetingheldon4.11.91
in Central Water Commission the State
Government of Himachal Pradesh has
agreed to submit the revised project report
shortly taking into consideration allthe points
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raised by Central Watsr Commission/Cen-

tral Electricity Authority.

Kishau Dam: The Project was initially
received in Central Water Commission in
May, 1978 and based on theircomments the
modified reports was submitted in 1988.
However, as no provision for water supply to
Delhi was made, the Government of Uttar
Pradesh in a meeting held in the Central
Water Commission in May, 1989 agreed to
modify the project so as to include the water
supply component. The Revised Project
report has not been received so far.

Allotment of LPG Agencies to Handi-
capped Persons in Himachal Pradesh

4531. SHR! D.D. KHANDRIA: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether the handicapped persons
are allotted LPG agencies and Petrol/diesel
retail outlets; and

(b) it so, the number of such persons
who have been allotted such agencies in
Himachal Pradesh?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) Yes, Sir.

(b) As on date, three LPG agencies and
four Petrol/Diesel Retail Outlets have been
allotted to handicapped persons in Himachal
Pradesh. :

More Secured Passport

4532. SHRI RAM KAPSE: Will the
Minister of EXTERNAL AFFAIRS be pleased

1o state:

(a) whether the Government have re-
cently introduced the ‘More Secured pass-
port’ (MSP) to check the forged passport
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Menace; and

(b) if so, the salient features thersot?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) Yes, Sir.

(b) Salient features comprise some ul-
tra violet features and use of heat activated
ultra violet film to secure photograph and
personal particulare.

[ Trans/ation)
LPG Connection in Bihar

4533. SHRI LALIT ORAON: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the number of applicants on the
waiting list for LPG connections at Ranchi,
Gumla, Lohardaga and Daltonganj (Pala-
mau) in Bihar; and

(b) the time by which the LPG connec-
tions are likely to be sanctioned to them?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMARY): (a) The information as
reported by the Oil Companies is as under:

No. of Persons

on waiting list
Ranchi 16080  (Approximate)
Gumla 1150 ~
Lohardaga 1300 °
Daltonganj 1150 *

(Palamau)
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(b) Efforts are continuously on to give  was 37.5% and 40% respe ctively of the total
LPG connection to as many applicants as  Crude Oil processed during these years.

carly as possile.
[English)
import of Crude Ol

4534. SHRI GEORGE FERNANDES:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) percentage of the crude oil imported
in the country as compared to the entire
consumption of the country as well as per-
centage of rise in the prices thereof during
the last two years; and

(b) the percentage of rise in the prices of
diesel and petrol during this period?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) Quantity of Crude
Ol imported during 1989-90 and 1990-91

The average C.\.F. price of imported
crude oil in 1989-90 and 1990-91 was about
30.6% and 40.9% higher than the previous

years respectively.

(b) The ex-storage prices of Diesel and
petrol (MS 87) increased by 17.38% and
16.25% respectively during 1989-90 and by
25% during 1990-91.

Profit/Loss of Farms Managed by State
Farms Corporation of india Limited

4535. KUMARI VIMLA VERMA: Willthe
Minister of AGRICULTURE be pleased to
state the State Farms Corporation of India
Limited during 1988-89, 1989-90 and 1990-
91?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): The
position with regard to net profit/loss of the
farms being managed by the State Farms
Corporation of India Limited is as under:-
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Dehang and Subansiri Dam Projects

4536. SHRI UDOHAD BARMAN: Will
the Minister of WATER RESOURCES be
pleased to state:

(a) whether the Dehang and Subansiri
Dam Projects prepared by the Brahmaputra
Board have been cleared by the Union
Govemnment;

(b) if not, the reasons therefor;

(c) whether any objection has ben raised
against th implementation of these projects;
and

(d) if so, the steps being taken to over-
come the objection?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (d). Detailed surveys and
insestigations for the Dehang and Subansiri
Dam projects could not be completed due to
reservations expressed by Arunachal
Pradesh owing to submergence of their ter-
ritory. The Ministry of Water Resources has
requested the Government of Arunachal
Pradesh for their concurrence but this has
not been received.

Alleged kregularities in HCL

4537. SHRI SANAT KUMAR MANDAL :
Will the Minister of MINES be pleased to
state:

(a) whether hts attention has been in-
vited to the news item captioned “Corruption
rampant in HCL, allege users” appearing in
the Financial Express, New Delhi dated
November 25, 1991,

(b) if so, the details thereof and the
steps taken to ensure efficient working of the
HCL;
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(c) whetherthe Union Government have
drawn up any policy for supply of copper to
industries and particularly to the small scale
units; and

(d) if so, the details thereof and if not, the
reason therefor?

THE MINISTEP. OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) Yes, Sir.

(b) In the news item, winding wire
manufactures have made the following alle-
gations against HCL attributing it to rampant
corruption in its Delhi Office:

(i) lrregularitiesin accountinginterms
of non-despatch of letters of regis-
tration, monthly offer letters, and
statement of account to customers
since April, 1991 and customer
billings for copper “fted from the
godown since July, 1991; and

(i) lack of well defined policy for sup-
plying copper.

HCL has ben supplying copper to its
customers strictly in accordance with the
Government's distribution policy. Due to
disruption in computer operations in May,
1991 in their Delhi Office, there has been
some delay on the part of the Company in
sending individual communications to its
customers regarding monthly allotment,
statement of accounts, etc. but the various
associations of the consumers were kept
informed periodically about the distribution
policy and the consumers have been lifting
as per their entitiement. There has been no
instance where allocation was made to any
customer in excess of his monthly entitle-
ment. the billings for copper lifted from Delh
Region have since been made current. Thus,
the charges of corruption for the news-item
are not substantiated by facts.
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(c) and (d). Under the news Trade Pol-
icy, while imports of primary copper against
EXIM Scrips have ben allowed, the small
scale units have been permitted to import
against supplementary licences with free
foreign exchange.

Assistance to Iran for Development of
Agriculture

4538. SHRI GOP! NATH GAJAPATHI:
Will the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether Irar has sought the Indian
assistance for the development of agricul-
ture in that country;

(b) if so, the details thereof;

(c) whether any mutual agreement has
been reached between the two countries;
and

(d) if so, the details thereof:

THE MINISTER OF EXTERNAL AF-
FAIRS {SHRIMADHAVSINH SOLANKI): (a)
Yes, Sir.

(b) Irandesires cooperation with indiain
the field of agricultural research and training
involving exchanges of scientists and ex-
perts, higher education facilities for Iraman
students and experts in various disciplines in
India, technology exchanges, collaborative
research projects, and exchangeés of pubii-
cations and research materials.

(c) and (d). Yes, Sir. A Memorandum of
Understanding between kan and India for
cooperation in the fieid of agricultural re-
search and education was concluded at
Tehran on 11 November, 1991.

Pipeline from Haldla to Baraunl

4539. SHRIMATI VASUNDHARA RAJE:
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Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the stps taken to implement the
project proposal of laying a pipeline from
Haldia to Barauni; and

(b) the details of the cost escalation of
the projects?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) and (b). Indian Qil
Corporation is examining various options in
this regard.

[Translation}

Allotment of Petrol/diesel retail outlets
and LPG Agencies in Orissa

4540. SHRINAN!BHATTACHARYA:
SHRI GOVINDA CHANDRA
MUNDA:

Wiil the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Ministry has received
any representation from the Members of
Parliament regarding allotment of petrol
pumps and LPG gas agencies in Jagmo-
hanpur, Bramnipal and Ghotegoan in
Keongher District of Orissa; and

(b) i so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) and (b). Represen-
tations are received regularly for opening of
petrol/diesel retail outlets and LPG agencies
in different places of the country including
those in Orissa. The oil companies on the
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basis of the Market Survey, economic viabil-
ity and product availability include such places
in their Marketing Plans.

[English)

Flood and cyclone Relief to Victims in
Andaman and Nicobar Islands

4541. SHRI MANORAJAN BHAKTA:
Will the Minister of AGRICULTURE be
pleased to refer to the reply given to Unstar-
red Question No. 5829 on September 5,
1991 state:

(a) the findings of the magisterial inquiry
conducted to identity the irregularities in
disbursement of flood and cyclone relief to
victims of 1989 cyclone; and

(b) the action taken by the Andaman
and Nicobar Administration thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). The findings of the Magisterial In-
quiry conducted by the Andaman and Nico-
barl .iand Administration have been received.
Urion Territory Administration is taking fol-
low-up action on these findings in consulta-
ti \n with the Ministry of Home Aftairs.

Short Supply of Coal to Cement
Factories .
4542, SHRIK.V. THANGKA BALU: Will
the Minister of COAL be pleased to state:

(a) whether the cement manufacturers
of Tamil Nadu are facing great hardship
owing to short supply of coalflignite;

(b) whether the Government propose to
take steps for full exploitation of lignite from
Jayankondam in Tiruchur district of Tamil
Nadu; and
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(c) the steps proposed to be taken for
adequate supply of lignite to cement indus-
tries there?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B. NYAMA-
GOUDA): (a) to (c). Yes, Sir. There is some
shortfall in supply of coal to the cement
plants in Tamil Nadu. However, Government
havetaken stepstoprovide alternate sources
of supply of coat to these cement plants.
Coal is being allotted to some of the cement
plants in Tamil Nadu from Bengal-Bihar
Coalfields for movement by rail-cum-sea
route. Every effort is being made to increase
movement of coal from WCL. The Neyveli
Lignite Corporation Ltd. (NLC), Neyveli, had
supplied about 4 lakh tonnes of lignite to
cement plants during 1990-91 and during
the period April-October, 1991 about 3.03
lakh tonngs of lignite has already been sup-
plied to them. In 1991-92, 6.0 lakh tonnes of
lignite is programmed to be supplied to
cementindustry. As perinformation given by
Neyveli Lignite Corporation, they have no
immediate proposal to exploit the lignite
available at Jaya-Kondam in Trichy District
in Tamil Nadu.

New Verietles of Foodgrain Released
by ICAR

4543. SHRI K. PRADHANI: Will the
Minister of AGRICULTURE be pleased to
state:

(a) whether ICAR has developed sev-
eral foodgrain varieties to be grown in the
dryland areas in Orissa

(b) if so, the details thereof; and

(c) the assistance provided by the
Central Research Institute for Dry land Agri-
culture, Hyderabad in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
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LENKA): (a) and (b). Sir, Research work
done in Orissa University of Agriculture and
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resulted in the release of following improved
varieties of crops suited to upland and

Technology through ICAR supported co-  medium lands of Orissa:
ordinated crop improvement projects has
Crops Varieties/Hybrids
Upland rice Subhadra, Dr-83-1, Parijat, Sattari.
Fingermillet PR-717, JNR-1008, Neelachal,
Diby asingha
Greengram K-851, Jyoth, Sujata
Blackgram Pigeonpea T-9, UPU-1, Sarala Mukta, T-21, UPAS- 120
Sesamum Vinayak, Kanak, Kalika
Horsegram DS 1-2, DS 2-2, Ds 2-1, URM-13
Cowpea C-170, C-120, FS-68
Groundnut AK 12-24 Kisan, TG-9, Phule Pragati (JL- 24)
Maize A 51-54, Jawahar, Vijaya
Miger Phulbani local, Ootacamund No.5

(c) Thedrissa University of Agriculture
and Technology Centre at Bhubaneshwar
has been one of the co-operating centres
under the All india Co-ordinated Research
Project on Dry land Agriculture since 1970-
71. In this project 75% of the financial sup-
port is being provided by ICAR. Technical
assistancs is being provided by the co-ordi-
nating cell of the project and Central Re-
search Institute for Dryland Agriculture. Field
staff from departments of agriculture of state
including Orissa are given training in im-
proved dryland agriculture and watershed
management form time to time at the Train-
ers Training Centre attached to Central
Research Institute on Dryland Agriculture.

indo-soviet Oil Barter Deal

4544. SHRI PRAKASH V. PATIL: Will

the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) whether the Soviet Union propose to
convert the indo-Soviet Oil barter deal into a
hard currency deal; and

(b) if so, the details in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMARY): (a) No, Sir. No such
proposal has been received.

(b) Does not arise.
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Supply of Milk to Weaker Section of the
Society

4545. SHRI PARASRAM BHARDWAJ:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether there is any scheme under
the consideration of the Government for
supply of milk to the weaker section of the

society;
(b) if so, the details thereof; and

(c) the States likely to be included under
the Scheme?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA): (a) No, Sir.

(b) and (c). Does not arise.
Production of Paraffin Wax

4546. SHRI B. DEVARAJAN: Will the
Minister of PETROLEUM AND NATURAL
GAS be pieased to state:

(a)the annual production and consump-
tion of Paraffin Wax at present in the country;

(b) whether the country is self-sufficient
in Paraffin Wax;

(c) if not, the steps the Government
have taken to achieve self-sufficiency in
Paraffin Wax; and

(d) the quantity and value of Paraffin
Wax imported annually?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) to (d). the produc-
tion and consumption of paraffin wax during
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1990-91 was bout 49 TMT and 70 TMT
respeciively. Efforts are being made to
maximise the production of paraffin wax.
About 23 TMT paraffin wax valued at Rs.
34.44 cores was imported during 1990-91.

Anand Marg

4547. SHRI HANNAN MOLLAH: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether the Government are aware
of the recognition of Anand Marg by U.N.O.
as a social organisation; and

(b) # so, the reaction of the Government
in this regard?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)

- The Sccretariat Committee on Applications

from Non-governmental Organisations ac-
cepted Anand Marg Universal Relief Team
(AMURT), a ragistered NGO in US, as an
NGO assoctated with the UN Department of
Public Information on 28th June, 1991.

(b) The Government have brought to
the attention of the UN Secretariat the facts
relating to the activities of Anand Marg in
India and abroad and have requested for a
review of the decision of the UN Secretariat
Committee.

[Translation)

Bilateral Relations between India and
iraq

4548. SHRI SUSHIL CHANDRA
VARMA: Will the Mirister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether there is any change in bilat-
eral rulations between India and Iraq due tc
the recent Gulf war; and
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(b) if so, the details thereof?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
and (b). Bilateral relations between India
and lraq are at present circumscribed in
particular in the economic field owing to our
commitment to the relevant United Nations
Security Council resolutions on sanctions.

[English)
Shortage of Butter and Vegetable Oil

4549. DR. SHRIMATI PADMA: Wil the
Minister of AGRICULTURE be pleased to
state:

(a) whether there is continued shortage
of butter and vegetable oils in the country;

(b) if so, the extent of shortage of these
products;

(c) whether the Governmmient propose to
revamp the nodal agencies involved in im-
proving the productivity of these two prod-
ucts;

(d) it so, the details thereof; and

(e) f not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a) and (b). In the co-operative
sector, there has been a shorttall of about
3470 MT in the production of table buttar
during the period April, 91 to October, 91 due
to lower mik procurement and higher sale of
liquid milk. The gap between demand and
availability of edible oils from indigenous
sources is estimated at around 7 lakh MT.

(c) to (e). The Government do not see
any sreason f_r revamping the concerned
agencies.
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[Translation]

Aliocation of Kerosene to Madhya
Pradesh

4550. SHRI SURAJBHANU SOLANKI:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Government propose to
provide more Kerosene to Madhya Pradesh
from January, 1991 onwards; and

(b) it so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) and (b). Aliocation
of Kerosene is being madetothe States/UTs
on historical basis subject to availability of
the product. At present there is no pruposal
for enhancement of SKO allocation to any
State.

[English)
Development Projects In G-15
Countries
4551. SHRIMATI BASAVARAJES-
WARI:
SHRI BHUWAN CHANDRA
KHANDURI:

Will the Minister of EXTERNAL AF*
FAIRS be pieased to state:

(a) whether the G-15 countries have
agreed in principle to approve six develop-
ment projects to promote South-South
Cooperation;

(b) if so, the details thersof;

(c) whether some of these projects were
proposad by India;
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(d) if so, the details thereof;

(e) whether any of these projects are to

be implemented in India; and
() i so, the details thereof?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
and (b). The Second G-15 Summit held at
Caracas, Venezuela from 27-29 November,
1991 approved six proposals for promoting
South-South Cooperation. The projects are;
(1) Establishment of Gene Banks for Medici-
ngy) and Aromatic plants and Herbs among
developing countries (2) Solar Energy Appli-
cations (3) South Investment Trade and
Technology Data Exchange Centre (4) A
Muttilateral payments Arrangement for pro-
motion of trade among South countries (5) A
meeting of financial experts to discuss the
external debt problem in April-May, 1992 in
order to formulate common approaches on
this issue (6) Community-based project on
self-reliance and people-centered develop-
ment.

(c) to (f). Two projects relating to the
establishment of Gene Banks for Medicinal
and Aromatic Plants and Herbs in develop-
ing countries and Solar Energy Applications
were proposed by India at the First G-15
Summit in Kuala Lumpur and were agreed in
principle. india convened a meeting of the
Group of Experts from G-15 Member coun-
tries in New Dethi from September 23-25,
1991 1o refine and finalise the two projects.
The Caracas Summit approved the two
projects and endorsed their implementation.
Follow-up action for the execution of the two
projects is being taken by India.

{Transiation}
Upper Tapti project

4552. SHRI MAHENDRA KUMAR
SINGH THAKUR: Will the Minister of WA-
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TER RESOURCES be pleased to state

(a) the latest estimated cost of the Upper
Tapt Project;

(b) the expenditure incurred thereon so
far;

(c) the present stage of construction of
the project; and

(d) the time by which it is likely to be
cor.npleted?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (d). the latest estimated
cost of the Upper Tapti Project of Maharash-
tra is Rs. 101.32 crores. An expenditure of
Rs. 77.37 crores has been incurred upto the
end of March, 1991. The work on malndam,
main canal in first 85 kilometers and the
distribution system under first 27 distributar-
ies have been completed. The project is
scheduled for completion during the VIil

plans.

The modified project report of Upper
Tapti State-ll, a joint project of Madhya
Pradesh and Maharashtra, alongwith inter-
State agreement and environmental and
forests clearance has not been received at
the Centre.

[Engksh]
World Bank aided Cattle Development
Project
4553. SHRI KODIKKUNNIL SURESH:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the World Bank have cleared
the Cattle Development Project in Kerala;

(b) if s0, the details thereof; and
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(c) the places in kerala identified for the
implementation of this project?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a) No, Sir.

(b) and (c). Does not arise.
Amnesty International

4554, SHRI K. THULASIAH VA-
NADYAR: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whetherthe British Goverminent have
made any suggestion to allow the Amnesty
International to work actively in India;

(b) if so, the details thereof;

(c) whether such suggestions have been
made by any other foreign country;

(d) if so, the details thereot; and

(e) the decision taken by the Govemn-
ment in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) to (e). The Gov-
ernment has received such suggestions
regarding Amnesty International from a few
foreign Governments including UK. Amnesty
International has an active India Chapter.
The Government maintains a dialogue with
Amnesty International on the human rights
situation in India.

Fish Landing Centres in Kerala

4555. SHRI T.J. ANJALOSE: Will the
Minister of AGRICULTURE be pleased to
state:

(a) whether the Government propose to
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construct more Fish landing centres in Ker-
ala; and

(b) it so, the details thereot?

THE MINISTER OF STATE N THE
MINISTRY OF AGRICULTURE (SHRI

MULLAPPALLY RAMACHANDRAN): (a)
Yes, Sir.

(b) The Government have proposals for
construction of fish landing centres at Thot-
tappally, Kattoor-Pollathai, and Quilandy.

News item Captioned “Indian Drug
Banned in Nepal”

4556. DR. RAVI MALLU: Willthe Minis-
ter of EXTERNAL AFFAIRS be pleased to
state:

(a) whether attention of the Govern-
ment has been drawn to the news item
captioned ‘Indian drug banned in Nepal®
appearing in the Times of India’ dated
November 28, 1991; and

(b) it so, the reaction of the Government
thereto?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
Yes, Sir.

(b) The facts of the matter are being
ascertained from our Embassy in Kath-
mandu.

Market Intarvention operation by NDDB

4557. SHRI PRITHVIRAJ D. CHAVAN:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Market intervention
Operation by the National Dairy Develop-
ment Board to stabilise prices of edible oils
has been successful in preventing profiteer-
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ing and balckmarketing in edible oils during
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Bihar however, no hydrocarbons have been

last two years; and

(b) the extent of price spread in the
edible oil as a result of the Market Interven-
tion Operation by NDDB?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). During Oil Year 1990-91, the NDDB
had been successful in reducing the price
spread to 30% for groundnut oil which is the
major price determinant for other edible oils.
NDDB has no statutory powers for prevent-
ing profiteering and black-marketing in ed-
ible oils.

Oil and Natural Gas in North Bihar

4558. SHRI BHOGENDRA JHA: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) whether Oil and Natural Gas re-
serves have been found in the districts of
North Bihar adjoining Nepal Terai area;

(b) if so, whether exploration works has
been started there;

(c) if so, the details thereof;

(d) the result achieved so far from the
drilling conducted in Dullipatti of Madhubani
district and Khagaul in East-Champaran;
and

(e) the steps being taken to continue
this drilling?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL AND MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) to (c). Although
Exploration work is in progress in North

found so far.

(d) The well Madhubani-1 was drilled
very close to Dullipatti in Madhubani district.
No well has been drilled in Khagaul. How-
ever, wellRaxaul-1 was drilled in East Cham-
paran district. These wells have not yielded
any hydrocarbons.

(e) Presently well Kadamaha-1 in West
Champaran district is under drilling. Further
drilling will depend on the results of this well.

Compensation to land owners by the
ORSC for Acquiring Land from Drilling
Purpose in Andhra Pradesh

4559. SHRI M.V.V.S. MURTHY: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) whether full compensation has been
paid to the land owners by the ONGC for
acquiring land for drilling purpose in the
coastal districts of Andhra Pradesh;

(b) if not, the reasons therefor;

(c) whether one member from each of
the affected families has been given job; and

(d) if not, the reasons therefor and the
time by which one member of each of the
affected families is likely to be given job?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL AND MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMARY): (a) Yes, Sir.

(b) Does not arise.

(c) and (d). ONGC has acquired land in
Andhra Pradesh, only on lease basis for the
limited period of drilling, for which lease
rental is being paid by the ONGC, as fixed by
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the State Revenue Authorities. When the

tand is temporarily acquired on lease, there
is no obligation on ONGC to provide employ-
ment to the members of the affected tami-
lies.

Rabi Programme in Orissa

4560. SHRI BRAJA KISHORE TRIPA-
THY: Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Government propose to
take up a contingency plan for Orissa for
Rabi Programme in order to take advantage
of the post-fiood condtions;

(b) if so, the details thereof;

(c) the steps taken so far in this regard;
and

(d) the funds released or proposed to be
released for the purpose?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a) to
(c). The government does not propose to
take up any Contingency Plan for Orissa for
Rabi Programme. However, to take advan-
tage of the post flood conditions, the follow-
ing Strategy of production during rabi/sum-
mer season of 1991-92 has been worked out
by the Orissa State Department of Agricul-
ture which was discussed and finalised at
the National conference of Rabi Campaign
held in New Delhi in September, 1981. The
details are given below:-

(i) With the residual moisture
available either after receding
of flood water of after the har-
vest of autumn and mid-term
paddy, depending upon situ-
ation, pulses like green gram,
black gram; oilseeds like
groundnut, seasmum and
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mustard may be given priority
for extensive coverage;,

(i) Wherever small irrigation
sources including lift irrigation
areavailable, emphasis should
be given to provide irrigationto
puises, groundnut and mus-
tard crops. Irrigation waterfrom
major projects should be used
judiciously for growing Wheat
and summer paddy;

(i)  Special emphasis be givenon
timely sowings, use of weedi-
cide and increased coverage
with highyielding varieties and
growing them with proper
package of practices for higher
crop production; and

(iv)  Arrangement of inputs should
be made well in advance.

The progress of Rabi Production Pro-
gramme in Orissa is being monitored by the
Union Ministry of Agriculture.

(d) No special financial assistance has
been provided for 1991-92 for contingent
crop planning for rabi production programme.

Ganga Barrage project at Kanpur

4561. SHRI KESHRI LAL: Will the Min-
ister of WATER RESOURCES bepleasedto
state:

(a) whether the Government of Uttar
Pradesh has since submitted to the Union
Government the modified project record
regarding the Ganga barrage Project at
Kanpur; and

(b) if so, the details including the esti-
mated cost thereof?
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THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). the modified project
report on Ganga Barrage at Kanpur, incor-
porating all the outstanding observations of
appraising agencies of Central Water Com-
mission and findings of model studies has
not been recsived from Government of Uttar
Pradeshin Central Water Commission. While
the barrage will enable water supply to Kanpur
city, cooling water supply for power house
and dry weather flow along the Ghats of
Kanpur, the details and cost can be quanti-
fied after the modified proposal is formu-
lated.

Relief to Unemployed Fisherman in
Kerala

4562 SHRIMATI SUSEELA GOPALAN:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Union Government have
given any relief to the fisherman who are
unemployed due to infliction of Epizootic
Ulcerative syndrome (EUS) in the fish spe-
cies in the Vembanad lake and the canals in
Alleppey district, Kerala;

(b) if so, the details thereof; and

(c) the stepstaken/proposedtobetaken
to help them since the people are reluctant to
buy even the uninfected fish since the infec-
tion is still continuing?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
No, Sir.

{b) Does not arise.

(c) The Central Government have no
proposal/Scheme at present to extend relief
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to fishermen affected dueto the incidence of
Epizootic Ulcerative Syndrome.

Model Bill on Scientific Regulation of
Water

4563. SHRI V. SOBHANADREES-
WARA RAO:
DR. K.V.R. CHOWDARY:

Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) whether a model bill for scientific
regulation of water has beencirculatedtothe
State Governments for enactment of suit-
able legislation;

(b) if so, the action taken by the State
Governments thereon;

(c) whether any scheme has been for-
mulated for recharge of ground water; and

(d) if so, the details thereof?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). A draft model bill on
Ground Water control and regulation was
circulated to the State Governments in 1970
for enactments of suitable Legislation. Only
Gujarat has enacted some legisiation abeit
not in conformity with the mode! bill.

(c) and (d). A Central Sector Scheme for
artificial recharge of ground water has been
prepared by Central Ground Water Board for
implementation during Vil Plan. The scheme
envisages experimental studies in two State
and operational recharge studies in two Union
Territories. The State govemments have
also been advised to take up anificial re-
charge studies withir: their own plan in areas
threatened by ground water depletion.
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interest free advance to Central Gov-
emment Employees who suffered loss
of Property due to Earthquake.

4564. SHRI JEEWAN SHARMA: Will
the Minister of AGRICULTURE be pleased
to state:

(a) whether the Government propose to
provide interest free advance, recoverable
in easy instalments, tc those Central Gov-
ernment employees who have suftered loss
of property n recent earthquake in Garhwal
region;

(b) if so, the details thereof; and
(c) it not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a) to
(c). there is no provision under the existing
schame of financing reliet expenditure to
provide interest free advance to Central
Governmunt employees affected by natural
calamtties. However, underthe provisions of
General Financial Rules, a natural calamity
interest free advance not exceeding Rs.
1000/- and recoverable in not more than 25
monthly instalments can be sanctioned by
Head of Office on receipt of application from
non-gazetted staff under their administrative
control whose property movable or immov-
able, has been substantially affected or
damaged in the area declared by the State
Government concerned to be affected by
natural calamnty.

(English)
Production of Wool
4565. SHRISURENDRA PAL PATHAK:

Mill the Minister of AGRICULTURE be
pleased to state:
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(a) whether production of wool hasbeen
affected in Rajasthan and Gujarat due to
export of sheep-meat and shrinking of pas-
tures;

(b) it so, the steps taken by the Govern-
ment to overcome this situation; and

(c) the steps taken by the government
during 1991-92for increasing the production
of wool in the country, State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA): (a) Production of wool in Rajasthan
and Gujarat has not been affected due to
export of sheep meat. Shrinking of pastures
has affected to some extent the total wool
production in Rajasthan.

(b) The State Government of Rajasthan
is taking positive steps to develop pasture
lands in Rajasthan.

(c) Inorder to enhance the production of
woolin the country, thefollowing programmes
are under implementation in different States
dunng 1991-92.

i) providing assistance for
strengthening of Large Sheep
Breeding Farms in the States
of Andhra Pradesh, Kamataka,
Bihar, Madhya Pradesh, Ra-
jasthan, Maharashtra, Gujarat,
Uttar Pradesh and Himachat
Pradesh.

u) providing assistancefororgan-
ising/strengthening of Wool
Boards/Corporations/Federa-
tions in the States of Kama-
taka, Jammu & Kashmir, U.P.,
Gujarat, Maharashtra, Hima-
chal Pradesh and Rajasthan.

i) Itis proposed to distribute 800
improved rams to different
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states from the Central Sheep
Breeding Farm, Hissar.

iv) Under Special Livestock
Breeding programme rams
and ewes are proposed to be
distributed to beneficiaries in
the States of Andhra Pradesh,
Bihar, Gujarat, Haryana, Hima-
chal Pradesh, Jammu & Ka-
shmir, Karnataka, Madhya
Pradesh, Maharashtra, Orissa,
Rajasthan, Tamil Nadu and
Uttar Pradesh.

Export of iron ore from Kudremukh

4566. SHRI C.P. MUDALAGIRI-
YAPPA:
SHRI K.H. MUNIYAPPA:

Willthe Minister of STEEL be pleasedto
state:

(a) the quantity of iron ore exported from
Kudremukh, Karnataka, during 1990;

(b) the countries to which it was ex-
ported;

(c) whether there is any proposal to
export iron ore from Kudremukh to some
more countries during 1991-92; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) and (b). During the Finan-
cial Year 1990-91, KIOCL exported 3.906
million tonnes of iron ore concentrates and
1.836 million tonnes of iron oxide pellets.
Export destinations were Japan, Bahrain,
Czechoslovakia, Iran, China, Hungary, Tur-
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key, Australia, Indonesia, Egypt and Qatar,
besides supplies to Essar Steel (India).

(c) and (d). During 1991-92, KIOCL has
targeted to export 4 million tonnes of iron ore
concentrates and 2.25 million tonnes of iron
ore pellets. Amongst others KIOCL has
entered into contracts for supply of 0.15
million tonnes of pellets to Taiwan and 0.06
million tonnes with Malaysia during the cur-
rent year. KIOCL also continues its efforts to
explore new markets for its products.

[ Translation)
Miich Cattie Population

4567. SHRI ARJUN SINGH YADAV:
Will the Minister of AGRICULTURE be
pleased to state:

(a) the number of milch cattle in the
country, state-wise;

(b) whether their population is declining
rapidly in the country;

(c) if so, the schemes launched by the
Government to increase their population;
and

(d) the progress made so far in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA): (a) A statement showing the State-
wise number of milch cattle is given in the
Annex.

(b) No, Sir.

(c) and (d). Do not arise.
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STATEMENT

Statewise Number of Milch Cattle* in India

146

(in thousands)
State Cattle
1.  Andhra Pradesh 2738
2. Arunachal Pradesh 77
3. Assam 1962
4. Bihar** 4067
5. Goa 26
6. Gujarat 941
7. Haryana 603
8. Himachal Pradesh @ 622
9. Jammu & Kashmir 851
10. Kamataka 3247
11.  Kerala 1497
12. Madhya Pradesh 8548
13. Maharashtra 5164
14. Manipur 154
15. Meghalaya 147
16. Mizoram 17
17.  Nagaland 58
18. Orissa 3888
19.  Punjab 1003
20. Rajasthan 3986
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(in thousands)
State Cattle
21  Sidam 45
22. Tami Nadu 2810 B
23. Tripura 247
24. Uttar Pradesh 6159
25. West Bengal 4390.

Source:- Latest Livestock Census 1987 All figures are provisional.

¢ Miich Cattie are those ‘in mik’ and ‘dry’

- Livestock Census 1987 was not conducted; the figures given are for 1982.

@ Livestock Census 1987 was not conducted; estimated figures have been
provided by the State Government.

(Engkish]
Prime Minister’s visit to France

4568. SHRI RABI RAY:
SHRIMAT]I BASAVARAJES-
WARI:
SHRI B.N. REDDY:

Will the Minister of EXTERNAL AF-
FAIRS be pleased fo state:

(a) whether the Prime Minister visited
France recently;

{b) ¥ so, the outcome of the taks held
with the leaders of that country?

(c) whetherthe Government Delegation
held talks with the French counterpart re-
garding prospective french investments in
India; and

(d) # so, the details thereof and their
response in this regard?

THE MINISTER OF STATE IN THE MINIS-
TRY OF EXTERNAL AFFAIRS (SHRI
EDUARDOFALEIRO): (a) Yes, Sir, the Prime
Minister visited Paris on November 25-26,
1991.

(b) During the Prime Minister's taks
with President Mitterrand, the two leaders
agreed to strengthen bilateral relations in all
fields.

(c) and (d). In their meetings with Prime
Minister on 25th November, leading French
industrialists and businessman welcomed
the Government’s new liberalised economic
policies and expressed their interest and
willingness to increase their investments in
india_

[ Translation)

import of Paimolein
4569. SHRI BHAGWAN SHANKAR
RAWAT: Wilithe Minister of AGRICULTURE

bophagodnstah:
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(a) the rate at which palmolein was
imported by the National Dairy Development
Board during 1988-89, 1989-90 and 1990-
91;

(b) the quantity of palmolein imported,
the whole-sale rate at which itwas soldinthe
market and the rate at which it was made
available to the consumers; and

(c) the profit earned by the Board each
year during the above period?

THE MINISTER OF STATE IN THE
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MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
Edile oil has been imported through the
STC which is the canalising agency for this
purpose. NDDB did not directly import pal-
molein during 1988-89, 1989-90 and 1990-
91.

(b) Details of palmolein allotted to NDDB
out of quantities imported through the STC
and the average wholesale rate at which
they were disposed of year-wise are as
follows:-

Year Quantity allotted Average wholesale
(in MT) rate (Rs/MT)
1988-89 25,000 19,758
1989-90 80,000 25,173
1990-91 Nit 23,845
(old Stocks sold)
A small quantity of palmolein was dis-  to state:

posed of directly to the Cooperative Socie-
ties in 15 Kg. tins at Rs. 437 per tin.

(c) The surpluses generated by market
intervention operations of NDDB are required
to be credited to a Market Interventiuon Fund
to the extent of Rs. 30 crores and to Govern-
ment thereafter Hence the question of the
Board earning a profit does not arise. The
losses, if any are also to be charged to the
Market intervention fund andto Government
thereatter.

Visit of uS Deputy Secretary of State for
intemational Security Affairs

4570. SHRI SIMON MARNDI: Will the
Minister of EXTERNAL AFFAIRS bepleased

(a) whether the US Deputy Secretary ot
State for International Security Affairs had
recently visited India; and

(b) i so, the details of the visit and the
outcome of the talks held by him with indian
leaders?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
The US Under Secretary of Statefor Intema-
tional Security Affairs Mr. Reginaid
Bartholomew visited India from November
21-23, 1991.

(b) Mr. Bartholomew'’s visit was in the
context of continuing Indo-US discussions
on issues of mutual interest including the
security enviornment of the region.



151 Written Answers
[English]

india’s relations with Afghanistan

4571. SHRIV. KRISHNA RAO: Will the
Minister of EXTERNAL AFFAIRS bepleased
to state the steps taken by the Government
to strengthen further the bilateral relation-
ship with Afghanistan after the withdrawal of
Soviet troops from the country?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI): it
has been Government's constant endeav-
our to strengthen the traditionally close rela-
tions which have always existed between
Iindia and Afghanistan. There has been a
regular, high-level exchange of visits be-
tween our two countries and agreements
have been concluded to promote coopera-
tion in the economic, cultural and other fields.
india has also been extending economic
assistance to Afghanistan which, inter alia,
includes relief assistance for refugee reha-
bilitation, deputation of experts and scholar-
shipsfor Afghan nationals. Govemmenthave
also recently arranged to supply 50,000
tonnes of wheat to Afghanistan on a grant
basis.

[ Translation]

Setting up of workshop at Chimur,
Maharashtra

4572. SHRI VILAS MUTTEMWAR: Will
the Minister of COAL be pleased to state:

(a) whether the mining works in all the
collieries of Chandrapur district to Mahar-
ashtra are being conducted under Wardha
Coalfiedls;

(b) if so, whether the Union Government
have received any proposal for setting up of
aworkshop at Chimur in Chandrapur district;
and
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(c) if so, the details thereof and the
action taken by the Govemment thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B. NYAMA-
GOUDA): (a) to (c). Yes, Sir. The mining
operations in all the collieries of Chandrapur
District of Maharashtra come under Wardha
Valley Coalfield. A reference has been re-
ceived from the Hon'ble Member regarding
shifting of the Central Workshop Chandra-
pur presently sited at Tadali to Chimur. The
location of the Workshop at Tadali is central
keeping in view the needs of the coal mines
in Ballarpur, Chandrapur and Wani areas.
More projects are likely to come up in these
areas in future also. Therefore shifting of the
Workshop from Tadali to Chimur is not fea-
sible.

[English]

Assistance to Buro Paddy Cultivators
in Assam

4573. SHRI DWARKA NATH DAS: Will
the Minister of AGRICULTURE be pleased
to state:

(a) whether the Government are aware
that the "Buro Paddy” a major agriculture
product of the Karimganj district of Assam, is
damaged every year by floods;

(b) if so, the details thereof; and

(c) the steps taken by the Union Gov-
emment to assist these farmers?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a) In
Karimganj district “Boro Paddy” is damaged
due to floods whenever floods occur early in
April-May.

(b) and (c). During 1990-91, Nodamage
to the crop occurred. However, during 1991-
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92 an area of about 4655 ha. of “Boro Paddy”
was damaged due to floods. Under flood
relief 1212 quintals of seeds of high yielding
varieties of paddy was distributed to all the
affected farmers of Karimganj district involv-
ing Rs. 7.63 lakhs.

involvement of Private Sector in Mining
of Asbestos and Grey Barytes

4574. SHRI SAlI PRATHAP AN-
NAYYAGARI: Will the Minister of MINES be
pleased to state:

(a) whether there is any proposal to
extend mining of asbestos and grey barytes
to private sector;

(b) the areas/locations where asbestos
and barytes are available and the perform-
ance of Public Sector units mining in these
areas;

(c) the sick public Sector units in the
mining of asbestos and barytes and the
reasons for their sickness; and

(d) whether the Government are con-
templating to invite private sector to takeo-
ver or jointly operate these Public Sector
units running into losses?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) to (d). Information is
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being collected and will be laid the Table of
the House.

Utilisation of Natural Gas In Coastal
Andhra Pradesh

4575. SHRI B.B. RAMAIAH: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the quantum of natural gas available
in Coastal Andhra Pradesh;

(b) whether any agreement has been
made for the utilisation of such natural gas
by the public and private sectors;

(c) if so, the quantum thereof;

(d) whether there is any proposal to
reduce the price of gas per metric tonne in
order to induce more industries to tap the
unutilised gas; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL AND MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) to (c). Estimated 3.2
milion standard cubic meters per day
{(MMSCMD) form the K.G. basin by 1994-95.
Allocations of gas have been made to the
following:-

MMSCMD
1. Delta paper Mills
2. Andhra Sugars, Tanuku
3. Southem Magnesium
4. Southern Pesticides

5. Klayman Porcelian

0.028

0.016

0.006

0.006

0.003
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6. APSEB, Vijjeshwaram

7. Nagarjuna Fertiliser Ltd., Kakinada
8. Gowthami Solvent
9. Coastal Agro Industries

10. AP Bagasse products

11. AP Sugars

12. Kirloskar Services
(only for 24 months)

13. LPG

14. NTPC, Kakinada

15. APSEB, Jegrupudu

16. Ganesh petrochemicals

17. New Fettilizer Plant
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0.4

13

0.005
0.005
0.009
0.006

0.018

0.32

1.5

15

0.34 (in principle)

0.50

Of the above, Gas Supply Contracts
have been signed with the parties at S. No.
1-7.

(d) No, Sir.

(e) Does not arise.

Mahali Attack on arecanut Paims

4576. SHRI M.V. CHANDRASEKHRA
MURTHY: Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether an unprecedented attack of
mabhali, a disease affecting arecanut palms
had badly hit Karnataka;

(b) if so, the details thereof;

(c) whether the Union Government
propose to depute a team of agricultural

experts to Karnataka to find out the cause of
this disease in arecanut palms; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). Yes, Sir. As reported by the State
Government of Karnataka, the attack of
Mahali disease also called as 'Koleroga’
caused by a fungus has affected arecanut
crop in Karnataka, especially in Dakshina
Kannada district due to unusually heavy and
continuous rain during June, July and Au-
gust, this year. The moist atmosphere and
low sunshine during the rainy period accel-
erate the speared of the disease.

ltis estimated that atotal area of 10,000
ha. had the serious disease infection rang-
ing from 30 to 50%, necessitating plant pro-
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tection measures. Normally, there will be
loss of about 10% in the yield of nuts since
plant protection measures were taken up by
almost all farmers. In highly neglected plan-
tations, the yield loss may exceed even 50%.

(c) and (d). There is no such proposal,
asthe causes and remedial measures of the
disease are wellknown Besidesthefarmers
are already adopting the plant protection
measures recommended by the Technical
experts of Central and State Government.

[ Translation]
Allocation Made to IVRI, izzatnagar

4577. SHRISANTOSH KUMARGANG-
WAR: Wil the Minister of AGRICULTURE
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be pleased to state:

(a) the amount aliocated to the Indian
Veterinary Research Institute of lzzatnagar,
Bareilly by the Indian Councii of Agricultural
Research during the last three years;

(b) whether the entire amount was
utilised by the Institute; and

(c; # not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA,): (a) Sir, the amount allocated - to
the Indian Veterinary Research Institute,
Izzatnagar, by the Indian Council of Agncul-
tural Rasearch during the last three years is
given below:

1988-90

1989-90

1990-91

Rs. 11.35 crores

Rs. 14.16 crores

Rs. 15.00 crores

(b) The entire allocation for the years
1988-89 and 198-90 was utilised.

(c) There has been a short-fall in utilisa-
ton during 1990-91 because of non-pro-
curement of some costly scientific equip-
ments.

[English}

Supply of Coal to Raichur Thermal
Power Station

4578. SHRIOSCAR FERNANDES: Wili
the Minister of COAL be pleased to state:

(a) the total demand and supply of Coal
to Kamataka during the last six months;

(b) whether full quota of coal was not
Supplied to Kamataka; and

(c) # so, the reasoris therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B. NYAMA-
GOUDA): (a) and (b). According to the estt-
mates provided by Central Electricity Au-
thority the demand of Raichur Thermal Sta-
tion for the year, 1991-92 has been as-
sessed at 2.88 million tonnes. The pro-rate
demand for the first six months of 1991-92
works out to 1.44 million tonnes. Against
this, Raichur Thermal Power Station has
been supplied 0.962 millon tonnes of coal in
the first s;x months.

(c) The principal reason for shortfall of
supply of coal o Raichur Thermal Power
Station has been low production and
despatch of coal by Singareni Collieries Co.
Ltd. and inability of Western Coalfields Lid.
in meeting the shortfall thus created.
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Proposal to set up an Aluminium
Factory

4579. SHRI RAMDEW RAM: Will the
Minister of MINES be pleased to state:

(a) whether some mines have been
given on lease to the Birla Industrial House
in Palamu, Pandava, Renukot, Gumla and
Chhipadoha (U.P.);

(b) if so, the details thereof and the
expenditure incurred annually by the State
Government and the Union Government in
this regard;

(c) whether an Aluminmium factory of
Birla group is functioning in Renukot, U.P.
with the raw materials from Chandara mines;

(d) it so, whether there is any proposal
under consideration of the Government for
setting up of an Aluminium Factory in Chan-
dara with the assistance of State and the
Union Governments; and

(e) if so, by when and if not, the reasons
therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) to (e). The information
is being collected and will be laid on the
Table of the House.

[English]
Redressal of Farmers woes

4580. SHRISHRAVAN KUMARPATEL:
Will the Minster of AGRICULTURE be
pleased to state:

(a) whether a farmers rally was organ-
ised on October 2, 1991 at the Boat Club
lawn in New Delhi;
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(b) if so, what were the main demands
voiced at the rally; and

(c) the steps since taken by the Govern-
ment to redress the farmers woes?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
Yes, Sir.

(b) The main demands voiced at the
Rally have got been communicated by the
organisers.

(c) Question does not arise.
Safequarding Godavari Delta

4581. SHRI G.IM.C BALAYOG!: Will
the Minister of WATER RESOURCES be
pleased to state:

(a) whether severai acres of cultivated
lands of Godavaridelta are submerged every
year resulting in heavy losses tothe farmers;

(b) if so, the steps taken by the Govern-
ment to protect these lands,

(c) whether the Government propose to
launch new schemes in Southern State to
improve the production of rice and coconut;
and

(d) if so, the details thereot?

THE MINISTER OF WATER RE-
SOURCES (SHR!I VIDYACHARAN
SHUKLA): (a) and (b). The delta areas of the
Godavari and the Krishna rivers are flood
prone. The Government of Andhra Pradesh
have taken up flood management works and
constructed 552 Km. of embankments,
improved 12814 Km. drainage channels,
protected 40 towns and have isised 21 vil-
lages These steps have beneftted an area
of 10 09 lakh hectares upto March, 1990 out
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of a total flood prone area of 13.9 lakh
hectares.

(c) and (d). No decision has been taken
to launch new schemes in Southern States
to improve the production of rice and coco-
nut However, integrated programme for Rice
Development in Southern States, as also
Coconut Development Board are already in
existence for increasing production and
productivity.

Production of Hindustan Zinc Smelter,
Udaipur

4582. SHRI RAM NARAIN BERWA:
SHRIM.V.V S. MURTH!:

Willthe Ministerof MINES be pleasedto
state:

(a) the quantity of zinc and other metals
produced by the Hindustan Zinc Smelter,
Udaipur during the last three years, year-
wise;

(b) whether the production this year has
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been found satisfactory in comparison of the
production during the previous year;

(c) if not, the reasons therefor; and

(d) the proposed plan for development
of Hindustan Zinc Limited at Visakhapatnam
during 1992-937

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV):(a) Details of zincand other
metals produced by Hindustan zinc Limited
during the last three years is given in the
Statement Attached.

(b) Yes, Sir.
(c) Does not arise.

(d) Rindustan Zinc Limited operates a
Smelter with an annual capacity ot 22,000
tonnes of Lead and 30,000 tonnes of Zinc at
Visakhapatnam. Plans for increasing metal
recovery and provide better environmental
protection measures will be implemented
during 1992-93.
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[Translation]
Diversion of “Naar-paar” Rivers

4583. SHRIVILASRAONAGNATHRAO
GUNDEWAR: Will the Minister of WATER
RESOURCES be pleased to state:

(a) whether any propcsal for east-ward
diversion of waters of “Naar-Paar” rivers in
Maharashtra is undar consideration of the
Union Government, and

(b} if so, the details thereof?

THE MINISTER OF WATER RE-
SOURCES (SHR! VIDYACHARAN
SHUKLA): (a) and (b). No proposal for east-
ward diversion of waters of Nar and Par
rivers in Maharashtra has been recsived at
the Centre However, the pre-feasibility report
for northward diversion of waters of Nar and
par rivers, as a part of Par-Tapi-Narmada
Link prepared by the National Water Devel-
opment Agency was sent to the State Gov-
emments of Maharashtra and Gujarat for
comments. Their comments/concurrence
have not been received.

{English}

Supply of Coal to power stations and
industries in Madhya Pradesh

4584. SHRIMATISUMITRAMAHAJAN:
Will the Minister of COAL be pleased to
state:

(a) the quantity of coal supplied to the
industries and power stations of Madhya
Pradesh from the coal mines in the state by
rail and by road during 1991 (till date);

(b) the collieries form where coal was
transported to outside Madhya Pradesh
during the above period;

(c) whether any black marketing of coal
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which was meant for the consumers having
top priority has been detected: and

(d; if so, the preventive measures taken
in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B. NYAMA-
GOUDA): (a) Coal consumers in Madhya
Pradesh receive coal supplies from coal
mines with in as well as outside Madhya
Pradesh, by rail, road, and other means. The
total quantity of coal received by power plants
in Madhya Pradesh from April-October 91
was 12.01 million tonnes, and the coal re-
ceived by cement plants in Madhya Pradesh
dunng the same period was 1.292 million
tonnes For calendar year 1991, Railways
have earmarked a ceiling of 1321 box wag-
ons per month under State Priority for move-
ment of coal to industria! consumers in
Madhya Pradesh exciuding small scale in-
dustries. Against the pro-rata ceiling of 9247
box wagons from January to July’91, Rail-
ways sanctioned movement of 8353 box
wagons. Information regarding supplies
made from with in and outside the State is
not readily available.

(b} Northern Coalfields Ltd., Western
Coalfields Ltd., and South Eastern Coal-
fields Ltd. have coai mines in Madhya
Pradesh and outside Madhya Pradesh also.
They supply coal to consumers in Madhya
Pradesh as well asoutside Madhya Pradesh.

(c) and (d}. Any specific complaint about
balckmarketing of coal, as and when they
are brought to the notice of coal companies,
are looked into by them for appropriate ac-
tion.

Establishment of Commerce Wings in
indian Embassies

4585. SHRI K.P. REDDATAH YADAV:
Will the Minister of EXTERNAL AFFAIRS be

pleased to state.
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(a) whether the Government have es-

tablished the powerful Commerce Wings in Year (Rs. in crores)
all Indian Embassies/High Commissions;
1988-89 45470
(b) if so, the details thereof;
1989-90 464.20
(c) whether some applications from
Indian constructions companies are pend-  1990-91 428.40
ing with Indian Embassies/High Commis-
sions abroad; and [ Translation]

(d) if so, the details thereof and Govern-
ment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) and (b). Indian
Missions in select countries have separate
economic and commercial wings. However,
following the recent changes in economic
polices, the Government have instructed all
our Missions to give priority to economic and
commercial work.

(c) No, Sir.
(d) Does not arise.

Outlay of Uttar Pradesh for Irrigation

Sector
4586. SHRIPRABHU DAYAL KATH-
ERIA:
DR. RAMESH CHAND
TOMAR:

Will the Minister of WATER RE-
SOURCES be pleased to state the outlay
proposed by the Government of Uttar
Pradesh for irrigation sector during the last
three years, year-wise?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): The outlays proposed by the
Govermnment of Uttar Pradesh for irrigation
sector during the last three years were as
under:-

Setting up of Courts for Disposal of
Agricultural Cases

4587. DR. LAL BAHADUR RAWAL:
SHRI BALRAJ PASSI:

Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Government propose to
set up separate courts for disposal of agricul-
tural cases;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a) to
(c). The information is being collected and
will be laid on the Table of the Sabha.

(English}

Import of Crude Oil and Petroleum
Products

4588. SHRI MUKUL WASNIK: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the estimated import of crude oil and
petroleum products during the current finan-
cial year;

(b) the estimated fq*g exchange
required therefor;
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(c) whetherthe Government anticipates
a shortfall in the domestic production of oil;

(d) if so, the details thereof and the
reasons therefor; and

(e) the steps taken/deing taken to en-
hance oil production during the Eighth Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL AND MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) and (b). At present,
Government have approved the import of
20.3 MMT crude oil and 9.264 MMT petro-
leum products during 1991-92. The foreign
Exchange required will depend on the prices
prevailing in the international market during
the remaining part of the current year.

(c) and (d). the crude oil production was
estimated to be 35.06 million tonnes, includ-
ing 1 million tonnes of NGL. However, for
various reasons, this is not likely to be
achieved.

(e) Government have sanctioned five
major oilfield development projects of ONGC,
viz. projects. for the development of the
Neelam, Mukta and Panna fields in the
Western Offshore and projects for the addi-
tional development of the L Il and L lli reser-
voirs in the Bombay field.

Promotion of Fishing Industries along
Konkan coast

4589. SHRI YASHWANTRAO PATIL:
Will the Minister of AGRICULTURE be
pleased to state the scheme formulated and
implemented by the Government so far for
promotion of fishing industries along the
Coastal areas of Konkan to boost the export?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
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MULLAPPALLY RAMACHANDRAN): The
Central Government has sanctioned three
Brackishwater Fish Farmers Development
Agencies in Ratnagiri, Raigad and
Sindhudurg districts of Konkan Region for
promoting prawn forming for export. A minor
fishery harbour has been commissioned at
Ratnagiri besides 29 fish landing Centres in
Maharashtra. Two fish landing centres, one
each at Sargekote in Sindhudurg districts
and Agrao in Raigad district are under con-
struction.

Production of Smokeless Coal by CIL

4590. SHRI MOHAN SINGH: Wil the
Minister of COAL be pleased to state:

(a) whether the Ranchi technical cell of
the Coal India Limited have developed eco-
nomic substitute for the smokey coke for
elimination/reduction of smoke pollution,
drudgery and health hazards;

(b) if so, the number of SSF units al-
ready commissioned and the details of other
SSF units which are under various stage of
constriction/implementation;

(c) the project cost of these units having
50/100 TDP capacity; and

(d) the facilities and assistance, likely to
be extended by the Coal India Limited to
share units for achieving the target of pro-
duction?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B. NYAMA
GOUDA): (a) Yes, Sir.

(b) 12 Special Smokeless Fuel (SSF)
units are already in operation. The details of
such units along with their location are given
below:-
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Name of Unit Destination
1. Ma Chinmastike Coke Hasaribagh, Bihar
Industries Pvt. Ltd.
2. S.J. Coke industries —do—
3.  Super Coke Industnes —do—

4.  Puspanjaii Coal & Coke
Pvt. Ltd

5. Sn Marooti (SSF) Industries
itd

6. Swastika Smokeless Coke
Pwvt. Lid.

~

Badyanath Chemical &
Carbonisation Co. Pvt. Ltd.

€. JaiDurga Industnes,
Ramnagar indl. Area

9. Snram Fuel Pvi. Ltd.
Ramnagar Indl. Area

10. Eastern Flames Pwi. Lid.
11.  Indo-Unique Fuel Pvt. Ltd.

12. Deshlahara Coke Industries
Pvt. Ltd.

Aurangabad, Bihar

Dhanbad, Bihar

Aurangabad, Bihar

Palamau, Bihar

Varanasi, U.P.

——do—

Kanpur, U.P.
Nagpur, Maharashtra

Rajnandgaon,
Madhya Pradesh

Besides the above 12 operating units, 7 more units are at the various stages of construc-

tion.

{c) The estimated cost of 50t p.d and
100 t.p.d. SSF units is of the order of Rs. 60

lakhs and Rs. 85 lakhs respectively.

(d) Central Mine Planning and Design

[Translation]

Representation of Farmers Organisa-

tions in CACP

4591.  SHRI BALRAJ PASSI

Institute Ltd., a subsidiary of Coal India
Limited Provides assistance in preparation

of Feashbility report, providing technicalknow-
how and coal linkage for SSF plants.

SHRI RAJVEER SINGH:

Will the Minister of AGRICULTURE b

pleased to state:
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(a) whether the Government propose to
grant representation to farmers organisa-
tions inthe Commission for Agricultural Costs
and Prices;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
No, Sir.

(b) does not arise.

(c) The present composition of the
Commission for Agricultural Costs and
Prices, reconstituted in 1989, is quite ex-
haustive and the farmers interests are ade-
quately represented.

Laying of Gas Pipe line in Bihar

4592, SHRI CHHEDI PASWAN: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) whether the Union Government
propaseto lay a pipe line for supply of natural
gas in Bihar for its industnial development;
and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) No, Str.
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(b) Does not arise.
ProductionofCereals

4593. SHRIKASHIRAM RANA: Willthe
Minister of AGRICULTURE be pleased to
state:

(a) the production of cereals state-wise
during the last three years;

(b) whether production of cereals has
recorded adown-ward trend duringthe above
period; and

(c) if so, the steps taken by the Govern-
ment to increase cereal production?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a) A
statement giving the production of total cere-
als-State-wise during the last three years
ending 1990-91 is attached.

(b) No, Sir.

(c) The Government is, making con-
certed efforts to increase cereal production
in the country. The steps being taken to
increase the cereal production in the country
include implementation of Integrated Pro-
gramme of Rice Development (IPRD), Spe-
cial Foodgrain Production Programme
(SFPP) - wheat, Maize and Millets, expan-
sion of area under location specific high
yielding varieties, distribution of minikits of
qualtty seeds, increased and efficient use of
fertilizers, propagation of adoption of rainfed
farming technology, efficient use of irriga-
tion, adequate plant protection measures,
marketing and price support etc.
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[English]

Bavantharl lrrigation Project

4594, SHRI PRAFUL PATEL: Will the
Minister of WATER RESOURCES be
pleased to state:

(a) the details of the terms and_condi-
tions between the Governments 6f Madhya
Pradesh and Maharashtra regarding the
execution of the Bavanthari Irrigation Proj-
act;

{b) the expenditure incurred on the
project so far, state-wise; and

(c) the time by which it is likely to be
completed?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) The Salient features of the
agreement between Madhya Pradesh and
Maharashtra as modified in January, 1986
are as under:-

() 75% dependable yield of 16.8
Thousand Million Cubic Feet (TMC)
at Bawanthadi Project site is ap-
proved.

(i) The upstream reservation for use
by Madhya Pradesh be kept as 4
T™MC.

(i)  Theremaining 12.8 TMCbe shared
equally between Maharashtra and
Madhya Pradesh at Bawanthadi
Project.

(iv) Madhya Pradesh is also entitled to
an additional use of 0.4 TMC at
Bawanthadi Project on account of
return flows from upstream use of 4
TMC.

(v) the headworks of the project, i.e.,
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Sitekasa Dam and the Left Bank
Canal to be constructed by Mahar-
ashtra.

(vi) the cost of Sitekasa Dam to be
shared equally between the two
States whilethe costof canalstobe
borne by respective States.

(b) Madhya Pradesh and Maharashtra
have incurred an expenditure of Rs. 11.85
crores and Rs. 11.21 crores respectively till
the end of March, 1991.

(c) The completion programme has not
been finalised.

Oil seeds Production in North-Eastern
Region

4595. SHRI LAETA UMBREY: Wil the
Minister of AGRICULTURE be pleased to
state:

(a) whether some of the oilseeds are
identified for growing in large scale in the
North-Eastern region;

(b) if so, the details thereof;
(c) whether any special thrust is pro-

posed to be given in the Eighth Five Year
Plan for this region;

(d) if so, the details thereof; and

(e) the oilseeds production in this region
for the last three years, State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). Yes, Sir. Rapeseed-Mustard Soy-
abean, Groundnut and Linseed.

(c) Yes.

(d) In areas having potential for oilseeds
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development, it is proposed to take up area
expansion and crop enhancement schemes
_ through supply of improved seeds, plant
protection chemicals/equipment and other
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inputsthe Centrally Sponsored Oilseeds
Production Programme.

(e) State-wise oilseeds production is
given below:-

(000 tonnes)

State 1988-89 1989-90 1990-91
1. Assam 166.5 139.9 169.3
2. Annachal Pradesh 15.4 17.8 19.8
3. Meghalaya 4.9 54 54
4. Manipur 18 1.2 13
5. Mizoram 2.0 2.7 6.5
6. Nagaiand 6.6 10.9 14.7
7.  Sikkim 12.8 15.1 144
8. Tripura 6.8 10.2 10.3

{Translation)
Withdrawal of Subsidy on Pesticides

4596, SHRI CHINMAYANAND SWAMI:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether subsidy being given on the
pesticides has been withdrawn; and

(b) if so, the axtent of subsidy withdrawn
and the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIMUL-

hAPPALLY RAMACHANDRAN): (a)and(b).
o, Sir.

" [English]

Pakistan’s Acquiring Additional Fighter
Alir Craft from China

4597. DR. A.K.PATEL: Willthe Minister

of EXTERNAL AFFAIRS be pleased to
state:

(a) whether Saudi Arabia has decided
to gift to Pakistan three hundred tanks cap-
turedintact by U.S.troops from the retreating
Iragi Army during the recent Gulf war;

(b) whether it is also a factthat Pakistan
has decided to strengthen its air force by
acquiring an additional forty F-7 fighter air-
craft from China;and

(c) if so, the reaction of the Government
and the action taken in the matter to safe-
guard the security of India?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) According to
reports a certain number of Soviet made
tanks captured from lraq by US led multina-
tional coalition forces were shipped to Kara-
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chi, Pakistan from Daman, Saudi Arabia. In
response to our enquiries in the matter,
these reports could not be confirmed.

(b) Government have seen Press re-
ports that Pakistan is strengthening its air
force by acquiring an additional 40 F-7p
fighter aircraft from China. However, there
have been no reports confirming the signing
of the contract.

(c) Government has under constant
review factors affecting the nation's security
and appropriate action is taken to safeguard
the nation’s interests.

Potato Research Centre in Bihar

4598. SHRI VUAY KUMAR YADAV:
Will the Minister of AGRICULTURE be
pleased to state:

{a) whether Nalandadistrictin Bihar has
been one of the most important potato grow-
ing areas in the country;

(b) if so, whether the Government have
any plan to establish a Research Centre for
high yielding seed for potato in this district;
and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA) (a) Sir, Nalanda is an important
potato growing district in Bihar.

(b) No

(c) Does not arise.

Grant of Mining Lease in Bihar

4599. SHRI ANAND RATNA MAURYA:
Will the Minister of MINES be pleased to
state:
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(a) whether the Government of Bihar
has granted mining leases as adjudicated by
the Mining Tribunal of the Union Govem-
ment during 1990-91; and

(b) if not, the reasons therefor and the
remedial measures taken in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) and (b). The informa-
tion is being collected and will be laid on the
Table of the House.

[Transiation)
Loading/Unioading Labourers in ISCO

4600. SHRI RAM NIHORE RAI: Willthe
Minister of STEEL be pleased to state:

(a) whether the contract for loading and
unloading work of ISCO, in West Bengal
has been given to non-contract labourers
during 1990-91;

(b) if so, whether the company propose
to pay wages to contract labourers without
doing any work; and

(c) if not, the fate of these labourers?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEB): (a) No, Sir.

(b) and (c). Do not arise.

[English)

LPG Agenciles in Saidpur Parliamentary
Constituency

4601. SHRIRAJNA TH SONKAR SHAS-
TRI: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:
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(a) the details of LPG agencies sat upin
Saidpur Parliamentary Constituency;

(b) whether any steps have been taken
to allot more LPG agencies in the above
Constituency; and

(c) if so, the details thereof, and if not,
the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHNA KUMAR): (a) There is no agency.

(b) and (c). As per present policy, new
LPG agencies are opened in a phased
manner depending upon the economic via-
bility and product availability, in towns hav-
ing a population of 20,000 and above (as per
1981 census)

ONGC Drilling in Andhra Pradesh

4602. PROF. UMMAREDDY VE-
NKATESWARLU: Will the Minister of PE-
TROLEUMAND NATURAL GAS be pleased
lo state:

(a) whether the ONGC bas undertaken
Oil and Natural Gas drilling work at several
places in Andhra Pradesh;

(b) if so. the details thereof;

(c) whether the Bobbaralanka Unit in
Guntur District of Andhra Pradesh is not in
working condition; and

(d) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHNA KUMAR): (a) Yes, Sir.
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(b) So far, 96 exploratory and two par-
ametric wells have been drilled. 19 pros-
pects have been established as hydrocar-
bon bearing structures.

(c) No unit (drilling rig) is presently
deployed in Bobbaralanka area.

(d) Does not arise.

Central Marine Research Institute in
Mandapam (T.N.)

4603. DR. V. RAJESHWARAN: Willthe
Minister of AGRICULTURE be pleased to
state:

(a) whether the Government propose to
further develcp the Central Marine Research
Institute at Mandapam in Tamil Nadu;

(b) if so, the details thereof; and
(c) if not, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA) (a) and (b). Sir. It is proposed to
strengthen the infrastructure for research at
Mandapam during the 8th Plan for Sea-
ranching, Seabass Culture and Cultivation
of Seaweeds under controlled conditions
subject to availability of funds.

(c) Does not arise.

Protection of Fishermen in Tamil
Nadu

4604. SHRIN. DENNIS: Will the Minis-
ter of AGRICULTURE be pleased to state:

(a) the steps that are proposed to be
taken by the Government to protect the
fisnarmen living in the Western Coast of
Tamil Naduto carry ontheirfishing operation
during monsoon season too when they face
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ditficulties to operate the fishing vessels into
the sea;

(b) whetherthe measures adopted along
Kerala sea coast of Vizinjam and Neen-
dakara in this regard are proposed to be
provided along the Western Coast of Tamil
Nadu too; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a) to
(c). On Western Coast of Tamil Nadu, one
fish landing centre at Muttom has been
completed. Also a minor fishery harbour is
nearing completion at Chinnamuttom which
is designed to provide facilities for accom-
modating 10 Deep Sea Vessels and 240
Mechanised Fishing Vessels, similar to fish-
ery harbours under construction at Vishin-
jam and Neendakara in Kerala Coast.

Food Scarcity

4605. SHRI DATTATRAYA BAN-
DARU:

SHRIMATI DIPIKA CHIKHLIA:

Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Consultative Group on
Inter-National AgriculturalResearch (CGIAR)
has warned against the possibility of food
scarcity in the country in the coming years in
view of decreasing productivity of cultivable
land;

(b) if so, the details thereof; and

(c) the steps taken by the Union Gov-
ernment in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA) (a) to (c). Sir, Government of India
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is not aware of any such warning. infact, the
productivity of cultivable land is not decreas-
ing but is steadily on the increase.

Shortfall of Crude Oil

4606. SHRI SUDHIR GIRI: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether there is likelihood of the
Shorttall in supply of crude oil from the
U.S.S.R. during the current year; and

(b) the total quantity of crude oil required
for consumption in the country?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHNA KUMAR): (a) Yes, Sir.

(b) About 51.6 MT during the year 1991-
92.

Indians in South Africa

4607. SHRI ARJUN CHARAN SETHI:
Willthe Minister of EXTERNAL AFFAIRS be
pleased tn state:

(a) whether attention of the Govern-
ment has been drawn to the news item
captioned“Indians in South Africaconcerned
about future™ appearing in the Hindustan
Times dated November 24, 1991; and

(b) if so, the reaction of the Government
thereto?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHVSINH SOLANKI): (a)
Yes, Sir.

(b) Government believe that South Afri-
can citizens of Indian origin should play a full
role as equal citizens in the development of



189 Written Answers

post apartheid South Africa, as they are how
doing in the anti-apartheid struggle.

[ Translation)
Driiling of Oil and Gas Welis

4608. SHRI RAJVEER SINGH: Will the
Minister of PET\2OLEUM AND NATURAL
GAS be pleased to state:

(a) the number of oil and gas wells on
which drilling work was undertaken during
the last ene and half year; and

{b) the quantity of oil and gas produced
therefrom so far?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHNA KUMAR): (a) 52 wells by Oil India
Limited, 696 wells by Oil & Natural Gas
Commission, from 1.4.90 to 30.9.91.

(b) Production from successful explora-
tory wells 1s possible only after full deline-
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ation and assessment of a fiald. Production
from development wells is possible only af-
ter their integration with other infrastructural
facilities. Hence it is not possible to specify
the exact quantity of oil produced from the
wells mentioned in (a) above.

Foreign Assistance for Coal Sector

4609. SHRI RAM TAHAL CH-
OUDHARY: Will the Minister of COAL be
pleased 10 state:

{a) the total amount of foreign assis-
tance received for coal sector during the last
three years and the project-wise allocation
thereot; and

(b) the efforts made by the Government
to make full utihsation of this assistance?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B. NYAMA-
GOUDA): (a) The total amount of foreign
assistance (project wise) received by coal
sector during tne vears 1988-89, 1989-90
and 1990-91 is as under :-
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(b) Close monitoring of the utilisation of
foreign assistance is being done by the
concerned coal companies, the Government
and the donor country/organisation, to en-
sure its proper utilisation.

Handing over of Sukinda Mines

4610. SHRI RAM BADAN: Will the
Minister of MINES pe pleased to state:

(a) whether there is any proposal to
hand over the Sukinda Mines to private
parties;

(b) if so, the details thereof, the financial
implication involved therein;

(c) whether attentior of the Government
has been drawn towards the resultant mass-
discontentment; and

(d) i so, the reaction of the Government
thereto?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) There is no proposal
before Government to hand over any miens
belonging to any of the State Government of
Orissa Corporations in Sukinda area to any
private parties.

(b) to (d). Does not arise.
[English)

Demand for Kerosene in
Karnataka

4611. SHRI MATI CHANDRAPRABHA
URS: Wilithe Ministerof PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the total demand for kerosene per
month in Karnataka during the lastoneyear;
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(b) the quantity of kerosene supplied/
allotted to Karnataka every month against
the demand;

(c) whether the Government of Karna-
taka has requested for increase in the Kero-
sene quota for industrial use; and

(d) if so, the steps taken by the Union
Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) and (b). SKO alloca-
tionto the States/UTs is made on a historical
basis subject the availability of the product.
A statement showing allocation given month-
wise to Karnataka during the last one year
(i.e. Jan.-Dec., 1991) is enclosed.

(c) No, Sir.

(d) Does not arise.

STATEMENT

MONTH ALLOCATION

(FIGS. IN MTs)
January '91 40633
February '91 40611
March '91 35181
Apnl '91 34256
May '91 34256
June '91 34256
July ‘91 35638
August ' 91 35638
September '91 35638
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MONTH ALLOCATION
(FIGS. IN MTs)
October '91 35638
November '91 35975
December 91 36975

Opening of Gopalpur Coal Mines in
Orissa

4612. KUMARIFRIDA TOPNO: Willthe
Minister of COAL be pleased to state:

(a) the number of villages and families
likely to be affected by the opening of the
Gopalpur Coal mines in Sundargarh distnct
of Orissa;

(b) the steps proposed to be taken by
the Governmentforthe resettlement ofthese
displaced families;

(c) whether the Union Government
propose to provide employment to at least
one member from each of these families;

(d) whether there is any proposal under
consideration ofthe Governmentto openthe
coal divisions at Gopalpur; and

(e) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B. NYAMA-
GOUDA): (a) 68 families residing in parts of
three villages, namely Tikilapada, Kulapada
and Surdeja are likely to be affected by
opening of Basundhara East Opencast
Project of Gopalpur coal mining region in
Sundergarn district of Orissa.

(b) Resettlementof displaced familiesis
Proposed to be done in accordance with the
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guidelines drawn in consultation with the
State Government of Orissa.

(c) Land losers will be given preference
inemploymentin the projectdepending upon
the availability of vacancies and suitability of
candidates.

(d) No, Sir.
(e) Does not arise.

Development of Integrated Fisheries
Project, Cochin

4613. PROF. K.V. THOMAS: Will the
Minister of AGRICULTURE be pleased to
state the steps taken for the development of
the Integrated Fisheries Project in Cochin?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): The
following are some of the steps taken for
development/expansion of integrated Fish-
eries Project, Cochin:

(i) A unit of Integrated Fish-
eries Project was estab-
lished in Visakhapatnam
and started functioning
from 1989 onwards. This
unit envisages product
development and popu-
larisation of value added
products from low value
fishes available along the
east coast and their test
marketing.

(ii) The capacity of the cold
storage has been in-
creased from 25 tonnes
to 125 tonnes.

(iii) A modern Marine engi-
neering Workshop was
commissioned in 1990.
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(iv) Construction of two 23.9
m deep sea trawlers is
also under progress as
part of renewal of fishing
fleet of Integrated Fisher-
ies Project.

Losses of Visakhapatnam Steel Plant

4614. SHRI K.V.R. CHOWDARY: Will
the Minister of STEEL be pleased to state:

(a) the loss incurred by the
Visakhapatnam Steel Plant during the last
three years, year-wise;

(b) the reasons therefor; and

(c) the remedial measure taken in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHANDERB): (a) and (b). Thefinancialyear
1990-91 is the first year of the operation of
Visakhapatnam Steel Plant. The net loss for
the year 1990-91 is Rs. 477.55 crores after
providing interest of Rs. 192.13 crores and
depreciation of Rs. 197.23 crores. The rea-
son for loss is due to the fact that the units
under State-l commissioned during the year
are still in the process of stabilisation which
resulted in low capacity utilisation coupled
with highincidence of capital related charges
viz. depreciation and interest.

(c) Government is considering various
options to restructure the capital base of the
Company so as to ensure its long term
viability.

[Translation)
Veterinary Hospitals
4615. SHRIGAYA PRASAD KORI: Will

the Minister of AGRICULTURE be pleased
to state:
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(a) whether the veterinary hospital facil-
ity is available at each Gram Panchayat in
Uttar Pradesh;

(b) if not, the time by which this facility is
likely to be provided to benefit the rural
people; and

(c)the number of veterinary hospitals at
present functioning in the Jalaun district of
Uttar Pradesh?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA): (2) to (c). The information is being
gathered and will be placed on the Table of
the Sabha.

Production of lron Oie

4616. SHRIHARIKEWAL PRASAD: Will
the Minister of STEEL be pleased to state:

(a) whether some new iron-ore miens
have been located in the country;

(b) if so, the details thereof, location-
wise?

(c) the expenditure likely to be incurred
on the extraction and production of iron ore
from these mines;

(d) whether the production of iron ore is
as per the requirement of the country; and

{e) f not, the quantity of iron are im-
ported during the last three years, year-
wise?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEBY): (a) to (e). The information is
being collected and will be laid on the Table
of the House.
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import of Crude and Petroleum Prod-
ucts

4617. SHRI GURUDAS KAMAT: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) whether India has negotiated for a
co-finance facility for the import of crude and
petroleum products;

(b)if so, the organisations and countries
with whom such negotiation was held; and

(c) the total amount involved including
the mode of repayment?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHNA KUMAR): (a) to (c). An Indian
team visited Manila during November, 1991,
for negotiations with the Asian Development
Bank for a programme assistance of US $
250 million which , inter alia, will assist in
financing oil imports. The mode of repay-
ment is half yearly commencing from 15th
June, 1995 and ending on 15th December,
2006.

Drilling Activities of ONGC in West
Bengal

4618. PROF. MALINI BHAT-
TACHARYA: Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased to
state:

(a) whether a number of ONGC Field
Parties engaged in drilling activities in West
Bengal have ben recently wound up;

(b) if so, the reasons therefor;

{c) whether the Russian and Indian
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experts have pronounced certain districts in
West Bengal as having possible rich re-
serves of oil; and

(d) if so, the reasonsfor curtailing ONGC
activities in West Bengal?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHNA KUMAR): (a) No, Sir.

(b) Does not arise.
(c) No, Sir.
(d) Does not arise.
[Translation]
Lignite Deposits in Bhavnagar

4619.DR. MAHAVIRSINHHARISINHJI
GOHIL: Willthe Minister of COAL be pleased
to state:

(a) whether a large deposits of lignite
have been discovered in Thalsai village of
Bhavnagar district in Gujarat; and

(b) if so, the steps proposed to be taken
by the Union Government for its proper
exploitation?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B. NYAMA-
GOUDA): (a) Lignite deposits have been
located in Bhavnagar District of Gujarat in-
cluding in Thalsar village.

(b) There is no plan at present for exploi-
tation of this lignite deposit by the Central
Government. However, Gujarat Mineral
Development Corporation, a State Govern-
ment owned Corporation has applied for
mining lease for lignite in this area to the
State Government of Gujarat.
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Price of Milk in Andaman and Nicobar
Island

4620. SHRI GUMAN MAL LODHA: Will
the Minister of AGRICULTURE be pleased
to state:

(a) whether the Andaman-Nicobar Is-
lands Integrated Development Corporation
Limited, Port Blair (ANIIDCO) has increased
the price of re-constituted milk;

(b) if so, the details thereof;

(c) whether there have been protests/
representations against this hike in milk price
from various quarters at Port Blair;

(d) the cost of production of reconsti-
tuted milk produced by the ANIIDCO and
whether there has been any increase in the
price of fresh milk supplied to it by the Animal
Husbandry Department of the Andaman
Administration; and

(e) the subsidies/concessions etc. given
to the ANIIDCO by the Government for run-
ning the milk plant and of supplying milk to
the public at Port Blair?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA): (a) to (e). The information is being
collected and will be laid on the Table of the
Sabha.

Shortage of Butter

4621. SHIRMATI DIL KUMARI BHAN-
DARI: Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the Gujarat Cooperative
Milk Marketing Federation has been market-
ing large number of products of the National
Dairy Development Board;
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(b) if so, the details of products being
marketed by it;

(c) whether the price of ‘Amul butter in
the open market is much higher than the
price at which itis sold through Mother Dairy
outlets in Delhi;

(d) if so, the reasons therefor; and

(e) the steps taken by the Government
to ensure adequate availability of Amulbutter
at uniform price?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA): (a) and (b). Gujarat Cooperative
Milk Marketing Federation (GCMMF) is dis-
tributing edible oils marketed by National
Dairy Development Board (NDDB) under
the Brand name ‘DHARA’.

(c) and (d). The retail price of Amul
butter including dealers’ margin and inclu-
sive of all taxes is Rs. 8/- and Rs. 38.50 per
packof 100 gms. and 500 gms. respectively.
Minor variations in retail price could be due
to voluntary reduction of margin by the deal-
ers.

(e) The production of butter and few
other daily products had to be curtailed as
priority has been given by the public/coop-
erative sector dairy plants to meet the re-
quirement of liquid milk of cities and towns.
However, with the onset of flush season the
production and availability of surplus milk fat
is likely to improve.

[ Transiation]
Mineral Deposits in Bihar

4622. SHRI SURAJ MANDAL: Will the
Minister of MINES be pleased to state:

(a) whether coal, lead and mica re-
serves have been located in Paharpur divi-
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sion of Godda district and Sono division of
district Munger in Bihar;

(b) whether gold reserves have also
been discovered in Sono division; and

(c) it so, the steps taken by the Govern-
ment for their exploitation?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) Occurrences of coal in
Goda district and lead and mica in Munger
district in Bihar have been reported. Re-
serves of such minerals in these areas have
not been estimated.

(b) Government of Bihar have carried
out exporation for gold in Sono division. The
results are inconclusive.

(c) The question of exploitation of the
above minerals would arise only when any
economically viable deposit of those miner-
als is established.

[English]
Registration of Neem Products

4623. SHRISURYA NARAYAN SINGH:
Wil the Minister of AGRICULTURE be
pleased to state:

(a) whether the Central Insecticide
Bureau (CIB) has granted registration to the
neem products;

(b) if not, the reasons for the delay;

(c) the progress made by the Sub-
Committee appointed for formulating the
guidelines for neem and other botanical
pesticides;

(d) whether any project for the develop-
ment of safer pesticide from plants were
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proposed to the Department of Science and
Technology; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). No, Sir. Registration Committee
constituted under Section 5 of the Insecti-
cides Act, 1968, deals with the registration of
insecticides and not the Central Insecticides
Bureau (CIB). Applications for registration of
Neem products based onthe modified guide-
lines circulated to the Pesticide Industry on
11th December, 1991, are yet to be re-
ceived

(c) Registration Committee had ap-
pointed a Working Group (not Sub-Commit-
tee) during September, 1990 to formulate
guidelines for Neem and other botanical
pesticides. The report of the Working Group
was considered by the said Committee at its
meeting on 25th July, 1991 and the ap-
proved guidelines were circulated to the
Associations of the Pesticide Industry. Rep-
resentations received for simplification of
said guidelines from the Industry were
modified in consultation with the prospective
manufacturers of neem-based insecticides.
These guidelines were approved by the
Committe on 18th November, 1991 and cir-
culated to the Associations of the Pesticide
Industry.

(d) and (e). No, Sir.

Ongoing Irrigation Projects in Tamil
Nadu

4624. SHRI C.K. KUPPUSWAMY: Will
the Minister of WATER RESOURCES be
pleased to state:

(a) the details of the on-going major and
medium irrigation projects in Tamil Nadu;
and
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(b) the present position of these proj- ~ SOURCES (SHRI VIDYACHARAN
ects and the time by whichthese are likelyto  SHUKLA): (a) and (b). A statement giving
be completed? details of ongoing Major and Medium lrriga-

tion Projects in Tamil Nadu is attached.

THE MINISTER OF WATER RE-
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Gas from Krishna-Godavari Basin

4625. SHRI SOMJIBHAI DAMOR: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) the quantity of natural gas likely to be
made available from Krishna Godavari Basin
by 1994-95; and

(b) the names of th companies to which
allocation of gas is likely to be made and the
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details of the agreements arrived at, if any,
with the companies?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHNA KUMAR): (a) 3.2 million standard
cubic meters pr day (MMSCMD)

(b) Allocations of gas have been made
to the following:-

(MMSCMD)

1. Delta Paper Mills 0.028
2. Andhra Sugars, Tanuku 0.016
3. Southern Magnesium 0.006
4. Southern Pesticides 0.006
§. Clayman Porcelain 0.003
6. APSEB, Vijjeshwaram 0.4
7. Nagarjuna Fertiliser Ltd.,Kakinada 1.3
8. Gowthami Solvent 0.005
9. Coastal Agro Industries 0.005
10. A.P. Bagasse Products 0.009
11.  A.P. Sugars 0.006
12.  Kirloskar Services (only for 24 months) 0.018
13. LPG 0.32
14. NTPC, Kakinada 15
15.  APSEB, Jegrupudu 1.5
16.  Ganesh Petrochemicals 0.34
(in principle)

17.  New Frtilizer Plant 0.50

Of the above, Gas Supply Contracts have been signd with the parties at Si. Nos. 1-7.
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Modernisation of Coal Mines in Bihar
and MP

4626. DR. G.L. KANAUJIA: Wil the
Minister of COAL be pleased to state:

(a) whether the Government propose to
formulate any scheme for modernising col-
lieries in Bihar and Madhya Pradesh for the
safety of miners there; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B. NYAMA-
GOUDA): (a) and (b). The modernisation of
the coalindustry is acontinuous process and
is taken up progressively in both under-
ground and opencast mines. The moderni-
sation is being done gradually by introduc-
tion of modern mining methods which are
primarily directed towards production, pro-
ductivity, recovery of coal, safety of mines
efc. Inthecoal minesinM.P., Biharand other
_States where coal mining operations are
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being carried out modernisation has been
effected through systematic planning which
inter-alia has contributed towards improved
ventilation, transportation/floading systems,
surface roof support, lighting etc. Hazardous
manual job elements are being reduced for
better safety.

Production and Consumption of LPG

4627. DR. S.P. YADAV: Will the Minis-
ter of PETROLEUM AND NATURAL GAS
be pleased to state:

(a) the extent of production and con-
sumption of L.P.G. annually; and

(b) the ratio in which LPG is being dis-
tributed in rural and urban areas?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHNA KUMAR): (a) Production and
consumption of LPG during 1989-90 and
1990-91 is given below:-

(In 1000 tonnes)

Year/Period Production Consumption
1989-90 1948 2268
1990-91 2144 2417

(b) No separate data on ratio in which
LPG is distributed in rural areas and urban
areas are maintained.

Gradation of Coal
4628. SHRI LAKSHMI NARAIN MANI
TRIPATHI: Will the Minister of COAL be
pleased to state:

(a) whether the Coal India Limited has

improved the gradation of the Coal produced
during the last three years and if so, since
when and the details thereof;

(b) whether the price of Coal has also
increased due to it ; and

(c) if so, the additional amount earned
by the CIL as a result of upgradation of Coal,
so far?
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THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B. NYAMA-

GOUDA): (a) Gradewise production Coal of
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India Ltd. as per notified grades of the mine/
seam for the last 3 years is given below:

(Miflion tonnes)
PRODUCTION MIX GRADE 1988-89 1989-90 1990-91
ASSAM COAL 0.90 0.84 0.68
A 2.96 3.07 2.96
B 2261 21.88 21.97
C 3254 34.01 37.85
D 22.77 20.71 17.71
E 24.50 25.03 25.82
F 26.91 32.99 39.01
G 1.42 141 4.03
Total Non Coking(A) 134.59 139.95 150.03
PRODUCTION MiX GRADE (MILLION TONNES)
Steel Grade
SGI 0.26 0.03 0.03
SGH 0.52 0.49 0.34
Washery Grade
WG I 2.94 2.30 1.42
WG il 298 1.52 1.57
WG Il 10.79 12.86 12.95
WG IV 18.90 20.70 22.75
scl 0.33 0.47 055
Scil 0.19 0.17 -
TOTAL COKING (B) 36.91 38.64 39.62
GRAND TOTAL (A) + (B) 17150 178.59

189.65
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(b) and (c). The prices of various grades
of coal which was last revised with effect
from 1/1/89 are still in force. The weighted
average price per tonne on CiL's overall
productionof coal was Rs. 274.20, Rs. 268.70
and Rs. 262.89 during the years 1988-89,
1989-90 and 1990-91 respectively.

[English]

Political Asylum to Elected Representa-
tive of Myanmar

4629. SHIR HARI KISHORE SINGH:
Willthe Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether some elected representa-
tives of Myanmar (Burma) have sought po-
litical asylum in India; and

(b) if so, the reaction of the Government
thereto?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
Yes, Sir.

(b) Four Myanmar MPs who crossed
into India, were given political asylum on
humanitarian grounds with permission for
them to stay in India till such time as condi-
tions become conducive for their safe return
to their country. This permission however
has been granted on the condition that they
would not indulge in any political activity
during their sojourn on Indian territory.

Exploitation of Coal in Collaboration
with Japan

4630. SHRI J. CHOKKA RAO: Will the
Minister of COAL be pleased to state:

(a) whether the agreement with Japan
for exploitation of coal by Singareni Collier-
ies Company through open cast mining at
Ramagundam has been finalised; and
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(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B. NYAMA-
GOUDA): (a) According to information avail-
able with the Ministry of Coal, no agreement
has been entered into with Japan for mining
of coal at Ramagundam by Singareni Col-
lieries Company Ltd.

(b) Does not arise.
Explosions in ONGC Project at Uran

4631.SHRI RAM KAPSE: Will the Min-
ister of PETROLEUM AND NATURAL GAS
be pleased to state:

(a) whether in June 1991 two explo-
sions have occurred in ONGC project at
Uran (Maharashtra);

(b) if so, whether the Government have
made any inquiry into the matter; and

(c) if so, the loss sustained due to these
explosions in terms of money and human
lives?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHNA KUMAR): (a) No, Sir.

(b) and (c). Do not arise.

Entry of Multi-Nationals in Fishing
Trade

4632. SHRI GEORGE FERNANDES:
Will the Minister of AGRICULTURE be
pleased to state:

{a) whether multi-r:ationals have ben
allowed in fishing trade in the Indian ocean
and Bay of Bengal;
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(b) if so, whether the Government are
aware that this has thrown several lakhs
fishermen in the country on the verge of
starvation; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a) to
(c). Information will be collected and placed
on the Table of the Sabha.

Involvement of NRIs in Poultry Projects

4633. SHRI GOPI NATH GAJAPATHI:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Government have a
proposal to start poultry projects in some
States with the assistance of the Non-Resi-
dent Indians;

(b) if so, the name of the States where
these poultry projected are proposed to be
started;

{c) whether any such poultry project is
proposed to be started in Orissa;

(d) if not, the reasons therefor; and

(e) the total amount of foreign exchange
expected to be earned annually from those
poultry projects?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA): (a) No, Sir.

(b) to (e). Do not arise.

Oil Exploration Policy
4634. SHRI R. SURENDER REDDY:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:
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(a) whetherthe Government proposeto
revise the existing oil exploration policy; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHNA KUMAR): (a) and (b). the pro-
gramme and strategy for the exploration and
exploitation of hydrocarbors s decided
keeping in view the objectives, resources
availability etc. and undergo changes from
time to time.

Petroleum Consumption

4635. SHRI MANORANJAN BHAKTA:
Wili the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the total petroleum consumption by
automobiles in the country and its value in
U.S. Dollars;

(b) whether the Government envisage
any policy programme to go in higher scale
of indigenous crude oil production to reduce
the import;

(c) if so, the details thereof and if not, the
reasons therefor; and

(d) the total natural gas available in the
country at present, State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHNA KUMAR): (a) Consumption of
petroleum products is maintained sector-
wise. In view of fluctuating exchange rate of
the US Dollar, the accurate value of this
consumption cannot be made.

(b) and (c). Yes, Sir. Five oil field devel-
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opment projects have been sanctioned since
October, 1990 at Neelam, Mukta and Panna
oilfields in the Western offshore and the
addl. development of the L-Il and L-lll reser-
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voirs of Bombay High Field.
(d) The estimated net availability of

natural gas statewise in the country during
1992-93 is as under:-

State Net availability (1992-93)
MMSCMD (Million Standard cubic mts. per day)
Guijarat 5.44
Assam 6.555
Tamilnadu
(Cauvery) 0.14
Andhra Pradesh
(KG Basin) 2.58
Tripura 0.28
Arunachal Pradesh 0.068
Offshore 303
Survey of Minerals in Orissa

4636. SHRI K. PRADHANI: Will the
Minister of MINES be pleased to state:

(a) whether any survey has been con-
ducted by the Geological Survey of Indiaand
the Directorate of Mining and Geology for lo-
cating iron, mangenese and chromite in
Orissa; and

{b) whether Directorate of Mining of
Orissa has asked for modern technology to
accelerate exploration and utilisation of such
minerals?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) Yes, Sir. As a result of
exploration by various agencies in Orissa
total estimated recoverable reserves (as on

1.1.1985) of 2602.34 million tonnes of ron
Ore, 33.58 million tonnes of Manganese Ore
and 51.56 million tonnes of Chromite have
been established in Orissa.

(b) Directorate of Mining and Geology,
Gowt. of Orissa have sought airborne electro-
magnetic surveys to deline potential miner-
als bearing areas in the State.

Action Plan on Oil Conservation
- 4837. SHRI PRAKASH V. PATIL: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:
(a) whether the Government have pre-

pared any action plan to intensify oil conser-
vation in the country; and

(b) if so, the details thereof?
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THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHNA KUMAR): (a) and (b). An Inter-
Ministerial Working Group had made a
number of recommendations for conserva-
tion of petroleum products in various sectors
such as transport, industry, agriculture etc.
These have been made available to the
concerned Ministries/Departments for nec-
essary action.

Fruit Plantation
4638. SHRIPARAS RAMBHARDWAJ:
Will the Minister of AGRICULTURE be
pleased to state:

(a) the area under fruit plantation in the
country, State-wise;

(b) the production of fruit during Sev-
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enth Five Year Plan, State-wise;

(c) whether there has been increase in
the area under the fruit plantation during last
three years; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). Official estimates on area and pro-
duction for fruits are not available. However,
as per rough estimates, State-wise area and
production are given in Statement | and I,

respectively.
(c) Yes, Sir.

(d) The estimate for 1990-91 are not
available. The increase in area under fruit
plantation from 1987-88 to 1989-90 is as
follows:-

Area in ha.
1987-88 1988-89 1989-90
25,58,955 27,72,485 28,55,902
STATEMENT
State-wise area under fruit plantations (1989-90)
S.No. Name of State Area in hectare
1. Andhra Pradesh 2,76,355
2. Arunachal Pradesh 17,583
3. Assam 66,422
4 Bihar 2,50,867 -
5. Goa (incl. Daman & Diu) 5,290
6. Guijarat 84,000
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S.No. Name of State Area in hectare
7. Haryana 26,830
8. Himachal Pradesh 1,565,880
9. Jammu & Kashmir 1,68,358
10. Karnataka 2,29,927
11. Kerala 2,13,090
12 Madhya Pradesh 64,842
13. Maharashtra 2,06,100
14. Manipur 18,300
15. Meghalaya 23,142
16. Mizoram 4,906
17. Nagaland 3,872
18. Orissa 1,64,426
19. Punjab 64,947
20. Rajasthan 22,296
21. Sikkim 11,800
22. Tamil Nadu 1,38,995
23. Tripura 41,107
24, Uttar Pradesh 4,85,441
25. West Bengal 1,09,000
26. Andaman & Nicobar 3,182
27. Chandigarh 124
28. Delhi 420
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S.No. Name of State Area in hectare
29. Dadra & Nagar Havell 708
30. Lakshadweep 310
31. Pondicherry 362
TOTAL 28,58,902
Source: Department of Agriculture/Horticulture of the State Governments.
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Development of Multi-Crop Agriculture

4639. DR. JAYANTA RONGPI: Will the
Minister of AGRICULTURE be pleased to
state:

(a) whether the Government proposeto
adopt new strategy to develop multi-crop
agriculture in Assam;

(b) if so, the details thereof; and

(c) the financial assistance provided to
Assam therefor during the current year?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIMUL-
LAPPALLY RAMACHANDRAN): (a) and
(b). There is no specific scheme on develop-
ment of multi-crop agriculture in Assam.
However, emphasis is being given to in-
crease cropping intensity in different States
with the introduction of short duration crop
varieties and adoption of locally developed
production technology by State Agriculture
University, Jorhat and its Stations.

(c) No specific financial assistance has
been provided to develop multi-crop agricul-
ture in Assam.

Gold and Uranium Deposits in Assam

4640. DR. JAYANTA RONGPI: Will the
Minister of MINES be pleased to state:

(a) whetherthere is any deposits of gold
and uranium in Kerbi Anglong and North
Eastern Hills of Assam; and

(b) it so, the details thereof, location-
wise alongwith their quantity?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) No, Sir. As per the
Indian Minerals Year Book 1991, there are
no known reserves of gold and uranium in
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Kerbi Anglong and Norti- Eastern Hills of
Assam.

(b) Does not arise.
Cost of Production of Coal

4641. SHRI PRAKASH V. PATIL: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) the cost of production of Coal in
various collieries in the country, colliery-
wise;

(b) whether the cost of production is
high in comparison to the other countries;
and

(c) if so, the reasons therefor and the
steps taken to reduce it?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B. NYAMA-
GOUDA): (a) According to information fur-
nished by Coal India Ltd. (CIL) the subsidi-
ary-wise cost of production of coal for the
year 1990-91 was as follows:-

Company Rs.fonne
Eastern Coalfields Ltd. 498.52
Bharat Coking Coal Ltd. 397.67
Central Coalfields Ltd. 243.05
Northern Coalfields Ltd. 159.58
Western Coalfields Ltd. 310.82
South Eastern Coalfields Ltd.  191.22 -

+ North Eastern Coalfields 705.00
Overall CIL 277.18

Thecostof production of SCCL"* coalfor
1990-91 was Rs. 401.05 per tonne.

*Singareni Collieries Company Ltd.
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(b) and (c). The cost of coal production
of a few countries available for the year
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1986-87 as compared to CIL is given below:-

Cost of Production
Country U.S. $ per tonne Rs.lonne
UK. 68.80 873.10
Belgium 71.00 901.02
F.R.Germany 114.20 1449.24
Poland 29.00 368.02
India (CIL) 22154

The cost of production of coal in India
could have been even lower but for large
manpower and low productivity. Over the
past few. years, efforts have been made to
restrict growth of manpower and achieve
increase in production through improvement
in productivity. The efforts have yielded
results in as much as the manpower, since
1985-86 has been kept constant at around
6.7 lakh, whereas production has increased
from 134 M.T. in 1985-86 to 189.6 M.T. in
1990-91 i.e. by 41.5%. This increase has
been achieved through increase in output
per manshift from 0.92 tonne to 1.29 tonne
during the period. As a result, the trend of
increase in the unit cost of production pre-
vailing in earfier years has been reversed
since 1985-86. The cost of production has
increased from Rs. 213.97 per tonne to Rs.
277.18 per tonne i.e. by 29.5% over this
period as against the rise in whole sale price
index (all commodities) by 45.5%.

Water Supply and Construction of
Bridge in Gujarat

4642. SHRICHANDRESH PATEL: Will
the Minister of WATER RESOURCES be
pleased to state:

(a)whetherthe Union Governmenpt have
received any proposal from the Government
of Gujarat for the construction of a two-lane
bridge throughthe Gulf of Cambay and supply
of water through a pipeline;

(b) it so, the details including the esti-
mated cost thereof;

(c) the quantum of water supply per day
as envisaged therein;

(d) whetherthere is any provision forthe
supply of water to the industries;

(e) it so, the details thereof; and

(f) the steps being taken to accord
approval to the proposal?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) On the basis of a pre-feasibil-
ity report submitted by Water and Power
Consultancy Services (India) Limited on
Water Supply to Saurashrtra and Kutch
Region in June, 1989, a project report was
prepared by the Government of Gujarat and
submitted to the Planning Commission.
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(b) The project envisages construction
of a two lane bridge through the Gulf of
Cambay and supply of water through a pipe-
line to be laid on the ground through the box
girders of the bridge for crossing the Gulf of
Cambay. The cost of construction of bridge
was estimated to be Rs. 127 crores for
compositetype and Rs. 186 croresforR.C.C.
type, by the Government of Gujarat.

(c) As regards quantum of water, the
project envisages two aiternatives - (i) 50
million gallons per day and (ii) 100 million
gallons per day.

(d) and (e). Yes, there is a provision of
about 25 million gallons per day of water for
industrial use.

(f) The proposal is under examination in
the Planning Commission.

US Approach for a Defence Pact with
Pakistan

48643. SHRI CHITTA BASU: Will the
Minister of EXTERNAL AFFAIRS bepleased
to state:

(a) whether the Government are aware
of any new approach by the United States for
a defence pact with Pakistan; and

(b) if so, the reaction of the Government
thereto?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
No, Sir. Though Defence Cooperation ar-
rangements exist between these two coun-
tries.

(b) Does not arise. Gowt. of India, how-
ever, keeps interaction between US. &
Pakistan in the sphere of Defence under
constant observation.
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24th Dalry industry Conference

4644. SHRIMATI BASAVARAJES-
WARI: Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the 24th Dairy Industry
Conference was organised by the Indian
Dairy Association on September 1, 1991;

(b) if so, the details thereof and the
number of delegates who attended the
Conference;

(c) the objectives of the Conference;

(d) the suggestions made atthe Confer-
ence; and

(e) the follow-up action taken by the
Government thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA): (a) Yes, Sir.

(b) and (c). The objective of the Confer-
ence was to discuss and deliberate on the
theme “Quality and Viability for Sustaining
Growth", about 770 delegates attended the
Conference.

(d) The important suggestions made at
the Conference are:-

i) The dairy Industry may be
brought with-in the pur-
view of Industrial Licens-
ing.

ii) Privatize the Government
dairies.

jii) To amend the Cooperative
Societies Act.

) To set up Cooperative
Companies for District
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Milk Unions and Dairy
Federations.

v) The Dairy Federations and
District Milkk Unions to
have employees answer-
able tothe elected boards
instead of Government
deputationists.

(e) The Government has taken note of
the suggestions.

Regilonalisation of Central Water
Commission

4645. SHRI R. SURENDER REDDY:
Will the Minister of WATER RESOURCES
be pleased to state:

(a) whether the Government propose to
effect regionalisation in the functioning and
formations of the Central Water Commission
by setting up some regional offices;

(b) it so, the details thereof;

(c) the time by which the final decision is
‘likely to be taken in this regard;

(d) the proposed powers and functions
of the regional offices; and

(e) the extent to which this regionalisa-
tion is likely to resolve inter-State water
disputes?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (c). ithas been decided to
effect regionalisation in the functioning and
formations of Central Water Commission by
setting up six regional offices each at New
Delhi, Patna, Hyderabad, Bangalore, Shil-
long and Vadodara. Further regionalisation
is linked up with cadre review of Central
Water Engineering (Group-A) Service which
is under processing.
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(b) and (d). The decentralisation envis-
ages:

i) effective coordination
between project authori-
ties and Central Water
Commission for speedy
solution to the problems
of project authorities;

ii) effective and speedy
monitoring and appraisal
of medium irrigation proj-
ects under construction;

iii) better coordinationindata
collection from field units
and State Government
agencies; and

iv) better local coordination
and liaison with other of-
fices in the field of water
resources development
and imigation manage-
ment efc.

The Regional Offices arepartandparcel
of Central Water Commission and they will
be functioning withinthe existing frame work.

{e) Inter-State Water disputes are not
within the purview of the Regional Offices.

Use of Explosive Materials in Quarries
and Mines in Orissa

4646. DR. KARTIKESWAR PATRA:
Will the Minister of MINES be pleased to
state:

(a) whether explosive materials without
proper licence are being used in some quar-
ries and mines in Orissa; and

(b) if so, the remedial steps taken in this
regard?
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THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) and (b). The informa-
tion is being collected and will be laid on the
Table of the House.

[Translation)
Talks with Nepalese Prime Minister

4647. SHRI BHOGENDRA JHA:
SHRI SUSHIL CHANDRA
VARMA:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) the outcome of the talks held be-
tween the Nepalese Prime Minister and the
Indian leaders during his recent visitto India;

(b) whether some agreements have
been reached between the two countries
during the visit; and

(c) if so, the details thereof?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
to (c). During the visit of the Prime Minister
G.P. Koirala of Nepal to India from Decem-
ber 5-10, 1991, extensive and productive
discussions were held on a wide range of
issues of mutual interest.

This visit was preceded by the meeting
ofthe indo-NepalJoint Commission, Chaired
by me and the Nepalese Co-Chairman, Shri
Maheshwar Prasad Singh, on December 4
and$, 1991. The report of the Joint Commis-
sion was a major input for the talks between

the two Prime Ministers and their delega-
tions.

A number of Treaties and Agreements -
an Indo-Nepal Treaty of Trade, an Indo-
Nepal Treaty of Transit, an Agreement for
Cooperation in Controlling Unauthorised
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Trade, aMemorandum of Understanding for
the establishment of the B.P. Koirala India-
Nepal Foundation - were signed during the
visit.

The Trade Treaty contains several new
facilities and concessions meant to promote
Nepalese exports to India, and the new
Transit Treaty has considerably simplified
customs and other procedures. Both sides
have committed themselves to cooperating -
fully to control the growing scourge of smug-
gling which seriously affects the Indian econ-
omy.

A number of key decisions were also
taken concerning various hydel projects and
other aspects of cooperation in water re-
sources development, the sector with the
maximum potential for substantially benefit-
ting both the countries. Special attention
was paid to promoting Indo-Nepal joint ven-
tures - including a particularly favourable
access regime to the Indian market for the
products of approved joint ventures - with a
view to assisting the industrial development
of Nepal.

A number of new Indian aid projects
were also identified, in the fields of public
health, communications and telecommuni-
cations. Concrete steps were identified for
promoting cooperation in civil aviation and
tourism.

Both Governments have thus prepared
the ground for ushering in a new era in
mutually beneficial bilaterial cooperation.

[Enghsh)

Indo-Nepal Talks on Multi-Purpose
Projects

4648. SHRI BHOGENDRA JHA: Will
the Minister of WATER RESOURCES be
pleased to state:
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(a) the outcome of the Indo-Nepal talks
regarding multi-purpose projects on Kosi,
Kamla, Bagmati, Karnali and other river held
recently;

(b) whether any agreement has been
reached on the execution of these projects;
and

(c) if so, the details thereof?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) The outcome of the Indo-
Nepaltalks held during the recent visit of the
Nepalese Prime Minister to India (December
1991) include finalisation of the project para-
meters for Kamali Project preparation of
detailed project report jointly for Panchesh-
war Project carrying out the joint investiga-
tiorv/studies to finalise parameters for Koshi
High Dam Project and preparation of the
feasibility reports by Nepal for Kamla and
Bagmati projects.

(b) No, Sir.
(c) Does not arise.

Gas Distribution System in Uttar
Pradesh

4649. SHRI CHETAN P.S.
CHAUHAN:
SHRIPRABHU DAYAL KATH-
ERIA:
DR. RAMESH CHAND
TOMAR:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Union Government have
approved the proposal of the Uttar Pradesh
State Industrial Development Corporation
for secondary/natural gas distribution sys-
tem in Ferozabad-Agra and Ghaziabad—
Khurja—-Noida regions;
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(b) if so, the details thereof;

(c) whether the required gas has been
allocated for the purpose;

(d) if so, the details thereof, and
(e) if not, the reasons for the delay?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMARY): (a) to (e). Though there
was a proposal to this effect, no firm alloca-
tion of gas has been made.

Construction of Spur Pipeline
4650. SHRI CHETAN P.S.

CHAUHAN:
SHRI MANABENDRA SHAH:

Will the Minister of PETROLEUM AND
NATURAAL GAAS be pleased to state:

(a) whether the Government of Uttar
Pradesh has requested the Union Govern-
ment for construction of ‘spur pipeline’ from
Auraiya to Allahabad, Mirzapur and Banda
and linking the same with the proposed gas
grid at Barauni;

(b) if so, the details thereof; and

(c) the decision taken by the Union
Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) Yes, Sir.

(b) A proposal had been received to
construct a spur line from Auraiya to Banda
via Allahabad and Mirzapur for supplying
gas to some fertilizer factories and a float
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glass unit in the area, and to later link these
to a proposed national grid.

(c) In view of the position of availability
and commitments of gas along the HBJ
pipeline, it has not been possible to agree to
the request.

import of Crude Oll

4651. SHRI R. SURENDER REDDY:
Will the Minister of PETROLEUM AND
NATURAAL GAS be pleased to state:

(a) the total short fall of oil imports from
the Soviet Union this year;

{b) whether Iran ana Iraq have stopped
supplying the crude oil to India;

(c) whether any further alternative has
been found for importing the crude oil; and

(d) if so, the details thereof including the
agreements finalised, if any with foreign
countries n this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) About 1.7 MMT
during January-November 1991.

(b) While supplies from lran are continu-

ing, the supply from Iraq stopped from Au-
gust, 1990.

{c) and (d). The shortfall of crude oil
supplies is being made good from altema-
tive sources, to the under term and spot
purchases, to the extent required.

Financial Assistance by BCCI for
Purchase of Arms by Anti india Ele-
ments

4652. SHR! C. SRINIVASAN: Will the
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Ministerof EXTERNAL AFFAIRS be pleased
{o state:

(a) whether Government have received
any report about the financial assistance by
the BCCI (Bank of Credit and Commerce
International) to purchase arms and ammu-
nition and supply the same to the anti-India
and secessionist elements sheltered in
Pakistan and Sri Lanka; and

(b) if so, the details thereof and the
action taken by the Government in the mat-
ter?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) and (b). Apart
from news reports in this regard Govemn-
ment have not seen any other evidence to
enable necessary action to be taken in the
matter.

[ Translation]

Pakistan Deputy High Commissioner s
Speech on Jammu and Kashmir

4653. SHRIMADAN LAL KHURANA:
SHRI CHANDRESH PATEL:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the news item
captioned “Pak, Deputy High Commissioner
defends Kashmir Policy” appearing in the
Hindu dated November 20, 1991; and

(b) if so, the details thereof and the
reaction of the Government thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AAFFAIRS
(SHRI MADHAVSINH SOLANKI): {a) Yes,
Sir.
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(b) As the reported statements of the
Pakistani diplomat appeared to be strident
and provocative the matter was brought to
the notice of the Pakistan High Commission
in Delhi. The concerned official in the Paki-
stan High Commission has since clarified to
the Government that several of the state-
ments attributed to him were inaccurate re-
flections of what he had actually said.

[English}

-

Petrol Pumps in Delhi

4654. SHRI MADAN LAL
KHURANA: Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased to
state:

(é) the number of petrol pumps in Delhi
that were checked during the last 12 months
to detect adulteration, hoarding, black mar-
keting, less weighment, etc.;

{b) the outcome of such checkings;

(c) the number of persons/Aamllies
owning more than one petrol pump and gas
agency in Delhi;

(d) the reasons for sanctioning more
than one agency to one person/family; and

(e) the steps taken to ensure that not
more than one such agency is sanctioned to
a personfamily?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) 237

(b) Erring dealers are dealt according to
the Marketing Disciplfine Guidelines.

(c) to (e). Policy guidelines issued in
Sept. 1977 prohibits award of such dealer-
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ships. 43 cases are reported to have been in
existence prior to Sept. 1977.

[ Translation)

Supply of Jawaharlal Nehru Canal
Water to Khetri Copper Project

4655. SHRI AYUB KHAN: Will the Min-
isterof WATERRESOURCES bepleasedto
state:

(a) whether there is any proposal to
supply waterofthe Jawahar LaiNehru Canal
to the Khetri Project in order to check the
ground water level of the area from going
down; and

(b) if so, the details thereof?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) Haryana Government has
informed that there has neither been any
such demand from Khetri Copper Project
nor is there any such provision made in the
Jawahar Lal Nehru Canal Project which
presently ts only 2 non—perennial canal.

(b) Does not arise.
[English)

Involvement of Private Sector in Oll and
Natural Gas Fields

4656.SHRIV. SREENIVASAPRASAD:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Union Government
propose 1o offer some of the existing small
and marginal oil and natural gas fields to the
private sector;

(b) if so, the details thereof;

(c) the terms and conditions iaid down
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for offering the same to the private sector;
and

(d) to what extent the production of oil is
likely to increase as a result thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) to (d). While a deci-
sionin principlein this regard has beentaken
the terms and conditions are yet to ba deter-
mined.

Krishi Vigyan Kendras

4657. DR. LAXMINARAYAN PAN-
DEYA:

SHRI ATAL

VAJPAYEE:

BIHARI

Will the Minister of AGRICULTURE be
pleased to state:

(a)thedetails of the training programmes
demonstrations etc. organised by the Krishi
Vigyan Kendras during 1990-91;

(b) the expenditure incurred during
199091 on these programmes and the fi-
nancial allocation therefor during 1991-92.

(c) whether any independent review has
been made regarding the cost—effectiveness
of running these Kendras;

(d) if so, the details thereof; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a) Sir, During the year 1990-91,
9516 Composite Vocational Training Courses
were organised to train 207, 446 farmers,
farm women, school drop-outs and field
level extension workers.
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The KVK also conducted 3413 demon-
strations on important cereal crops and al-
lied areas and benefitting 1,43,437 farmers,
farm women and rural youths.

(b) Asum of Rs. 813.13 lakhs has been
incurred on these programmes during the
year 1990-91. The financial allocation for
the year 1991-92. The financial allocation
for the year 199192 Rs. 800 lakhs.

(c) Yes, Sir.

(d) In the past, the functioning of KVK
has been reviewed twice by the following two
Committees;

(i) High Level Evaluation Committee
under the Chairmanship of Dr. P.
Bhattacharya, Ex—-Animal Hus-
bandry Commissioner, Govemn-
ment of India in the year 1980.

(i) Joint FAO-ICAR Consultancy
Mission in 1987.

Boththese Evaluation Committees have
appreciated the functioning of KVKs and
were impressed by their utility tothefarmers,
farm women and rural youths in providing
training and helping them to adopt latest
agricultural technology.

(e) Does not arise.
Financial Assistance to CIL
4658. DR. LAXMINARAYAN PAN-
DEYA: Willthe Minister of COAL be pleased
to state:
(a) the financial assistance provided to

Coal India Ltd. by the Union Government
during the last two years, year-wise;

{b) whether the Government propose to
stop this financial assistance; and
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(c) ¥ so, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B. NYAMA-
GOUDA) (a) Thefinancial assistance (gross
budgetory support) provided to Coal India
Ltd. by the Governpent during the years
1989-90 and 1990-91 was Rs. 1040.00
crores and Rs. 600.00 crores respectively.

(b) and (c). The quantum of financial
assistance to be provided to Coal india
Lid. by the Government during the Eighth
Five Year Plan period (1992-97) is yet to
be finalised.

[ Translation)
Mining Leases Granted to CCl

4659. SHRI GIRDHARI LAL BHAR-
GAVA: Willthe Minister of MINES be pleased
to state:

(a) the number of mining leases for lime
stone granted to the Cement Corporation of
India Ltd. in Chittorgarh (Rajasthan);

(b) when were these mining leases
obtained by the CClI;

(c) whether the CCl has started mining
work there;

(d) if so, the extent of mining work un-
dertaken by the CCl and the income eamed
therefrom during each of the last three years;
and
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(e) if not, the reasons therefor; and

(f) the loss incurred by the CCl as a
result thereof and the payment made as
lease during each of the last three years?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) and (b). Two, Sir. The
details are as follows:

Lease No. 1 over an area of 987 hec-
tares in Maira and Sitaramji Ka Kheda vil-
lages, granted for 20 years with effect from
8.7.1982.

Lease No. 2 over an area of 436.25
hectares in Maira and Bamnia villages,
granted for 20 years with effect from
26.2.1983.

(c) No, Sir.

(d) Does not arise in view of reply to part
(c) above.

(e) The aforesaid mining leases were
obtained by CCI to provide feedstock for
their proposed 300 tonnes per day cement
plant, which could not be taken up sofardue
to funds constraints. Therefore, the mining
leases have notbeen operated upon tilldate.

(f) The expenditure incurred, conse-
quent upon obtaining the aforesaid leases
has been only towards exploration work and
no losses have beenincurred. The details of
payment made year—wise towards dead rent
and land tax for the leases during the last
three years are as follows:

Lease No. 1 8.7.88107.7.89 Rs. 2,35,065.95
8.7.89107.7.90 Rs. 1,18,440.00
8.7.9010 7.7.91 Rs. 1,03,635.00
8.7.91107.1.92 Rs. 59,220.00
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Lease No. 2 26.2.88 to 25.2.88 Rs. 26,175.00
26.2.89 10 25.2.90 Rs. 52,350,00
26.2.90 t0 25.2.91 Rs.52,350.00
26.2.91 t0 25.2.92 Rs. 26,175.00
[English] (a) whether most of the mineral depos-

Control of Floods in Dibrugarh, Assam

4660. SHRI RATILAL KALIDAS
VARMA: Will the Minister of WATER RE-
SOURCES be pleased to state.

(a) the details of the flood control proj-
ects approvad by the Union Government for
Dibrugarh, Assamduringthelastthreeyears;

(b) whether any master plan has been
prepared to protect Dibrugarh from the fury
of the Brahmaputra floods; and

{c) if so, the details thereof?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) One flood control project
upstream of Dibrugarhtown costing Rs. 10.74
crores has been technically approved for
protection of Nagaghooli Maijon area.

(b) and (c). No Master Plan for protec-
tion of Dibrugarh town has been prepared by
Brahmaputra Board but their Master Plan of
main Brahmaputra river identifies the
strengthening of the existing Dibrugarh town
protection works.

[Translation)
Mineral Deposits in Forest Areas

4661. SHRI M.G. REDDY: Will the
Minister of MINES be pleased to state:

its in the country are located in the forest
areas;

(b) if so, the details thereof; and

(c) the steps taken/being taken for
exploration of these minerals in the forests?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV) (a) Minerals generally oc-
curin remote and inaccessible areas includ-
ing forest areas. )

¢ (b) Classification of mineral deposits in
forest and non—forest areas has not been
done.

{c) Exploration of mineral deposits in
both forest and non—forests areas is being
carried out systematically.

Setting up of Steel Plants with Foreign
Collaboration

4663. SHRIRABI RAY: Willthe Minister
of STEEL be pleased to state:

(a)whetherthe Union Government have
taken any decision on setting up of new steel
plants in Public Sector;

(b) wheﬂ\er}'heStateGovemmentshave
been granted permission to negotiate with
foreign companies/NRIs for setting up of
steel plants in their respective States;
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(c) if so, whether any State Government
has entered into any agreement with any
foreign company/NRls in this regard; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEB): (a) Due to resource con-
straints, it would not be possible to set up
new steel plants in Public Sector.

(b) In view of the recent amendments in
the licensing requirements, issue of Letter of
Intent for setting up steel plants would not be
necessary. The State Government can,
therefore, formulate their own project pro-
posals for setting up of steel plants. How-
ever, their proposals for foreign collabora-
tion and foreign/NRI investment would be
considered by the Government of India in
accordance with the existing policy.

(c) and (d). According to information
received from the Government of Orissa, the
State Government has on 1st November,
1991 entered into a Memorandum of Under-
standing (MOU) with Dr. Swaraj Paul of the
Caparo Group to set up an integrated steel
plantin Orissa. It has beenindicated thatthe
Caparo Group will arrange a financial pack-
agei.e. including foreign currency and rupee
components. The time for completing the
steel plant has not been decided. The State
Government hasfurtherintimatedthatthough
the broad outlines have been incorporated in
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the MOU, the details are to ba worked out
and if necessary, the terms of the MOU will
be modified and detailed in agreement in
due course.

Irrigation Projects in Andhra Pradesh

4664. SHRI SAl PRATHAP AN-
NAYYAGARI:
SHRI RAMA KRISHNA KON-
ATHALA:

Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) whether there is any proposal to
include some irrigation projects in Andhra
Pradesh especially in Rayalaseema area in
the Eighth Five year Plan; and

(b) if so, the details including the esti-
mated cost thereof?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). In addition to 4 major
and 4 medium on—going irrigation projects
namely, Srisailam Right Bank Canal, Telugu
Ganga, Tungabhadra High Level Canal
Stage-ll, Pulivendla Branch Canal and
Cheyyeru, Vardaraja Swamigudi, Bug-
gavanka and Maddileru respectively, the
State Government has proposed to include
4 new schemes in the Eighth Plan. The
details of the new schemes are as under:
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invitation to President of Russia and
Other Republics

4665. SHRI M.V. CHAN-
DRASEKHARA MUR-
THY:
SHRI VILASRAO NAG-
NATHRAO GUNDE-
WAR:
SHRI MUKUL BALAKRISHNA
WASNIK:
SHR! CHANDRA JEET
YADAV:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether India has extended invita-
tion 1o the President of Russia and other
Republics of USSR to visit India; and

tb) it so, the details thereof and their
response in this regard?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHP! MADHAVSINH SOLANKI):
(a) and (b). Yes, Sir. The Presidents of the
Russian Federation, Ukraine, Belarus,
Kazakhstan, Kirghizstan, Turkmenistan and
Tadjikistan have so far been invited to visit
India. The dates of their visits are being
finalised through diplomatic channels.

Closure of Steel Plants Due to
Non-Supply of imported Carbon Steel
Scrap

4666. SHRIM.V. CHANDRASEKHARA
MURTHY: Will the Minister of STEEL be
pleased to state:

(a) whether a large number of steel
plants in the country have been closed dur-
ing the current year due to non—supply of
imported carbon steel scrap;

(b) if so, whether the Metal Scrap Trad-
ing Corporation has not imported adequate
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quantity of carbon steel scrap;

(c) if so, the reasons therefor; and

(d) the steps proposed to be taken by
the Government to meet its demand?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEB) (a) It is not a fact that a large
number of steel plants in the country have
been closed during the current year due to
non—supply of imported carbon steel melting
scrap. However, production in the ministeei
industry has been affected due to the short-
age of imported steel melting scrap.

(b) and (c). Import of melting scrap
through the canalising agency, Metal Scrap
Trade Corporation (MSTC), has reduced
duringthe currentyeardueto non—availability
of adequate free foreign exchange.

(d) Efforts are being made to increase
imports through MSTIC. The user industries
can also import scrap directly through the
use of Exim Scrips.

import of Petroleum Products

4667.SHRIM.V. CHANDRASEKHARA
MURTHY: Will the Minister of PETROLEUM
AND NATURAL GAS Will the Minister of be
pleased to state:

(a) whether the indigenecus production
of petroleum products is inadequate to meet
the internal demand;

(b) whether the Government propose to
import petroleum products during 1991-92;

(c) if so, the details of the countries from
where petroleum products are likely to be
imported;

(d) the details of the efforts being made
by the Government to boost the production



269 Written Answers

of petroleum products in the country during
the last one year; and

(e) the outcome thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) Yes, Sir.

(b)and (c). Petroleum products are being
imported during the current year (1991-92)
under term contracts with the National Qil
Companiesof USSR, China, Malayasia, USE
and Bahrain and through spot purchases.

(d) and (e). Amongst the steps being
taken by the Government to bridge the gap
of petroleum products are;

(i) Intensification of activities relating
to exploration and production of
crude oil and natural gas;

(i)  Setting up of grass root refineries
and expansion of existing refiner-
ies; and

(i)  Attaching high priority to energy
conservation measures in all sec-
tors of economy.

[ Trans/ation]

Accredition to Agencies for making
Passports

4668. SHRISANTOSH KUMARGANG-
WAR: Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether the Government have ac-
corded accredition to various agencies for

making passports;
(b) if 50, the detalls thereof;
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(c) the number of authorised agencies
working under the Regional Passport Office
at Bareilly;

(d) whether certain agencies working
under the Bareilly Regional Passport Office
have been blacklisted; and

(e) if so, the details of such agencies
and the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) and(b). Travel
Agencies are given recognition to deal with
aPassport Office in India in respect of pass-
port matters of their customers.

(c) Ten.

(d) Appropriate action are being taken
against two travel agencies.

(e)(i)The UP Police have registered a case
of forgery against M/s Ganga Trav-
els Haridwar. The Police has seized
about 300 passports/documents
from this Company.

(i) The Up Police have reported ad-
versely against M/s. International
Trade and Travel Service, Meerut.

[English]
Soviet Aided Steel Plants

4669. SHRI SHRAVAN KUMAF
PATEL:Willthe Minister of STEEL be pleased
to state:

(a) whether the recent developments in
USSR have had any adverse effects on the
ongoing/existing steel projects taken up with
Soviet aid/collaboration; and

(b) if so, the steps proposed to be taken
to ensure regular supply and flow of capital



271 Written Answers

goods, technology and other materials re-
quired for smooth running of these plants?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHR! SONTOSH
MOHAN DEB): (a) and (b). The impact of
recent developments in the Soviet Union on
the steel sector essentially relates to the
utilisation of undisbursed credit and supply
of plant and equipment for the steel plants.
The Minister of External Affairs has recently
visited Moscow and discussed various as-
pects of India’s economic co—operation with
the Soviet Union. The discussions have
revealed that there was a genuine desire on
the part of the Soviets and Russian leader-
ship to address all problems with a view to
finding early solutions to them and that exist-
ing agreement on economic co—operation
would be honoured. The problems will be
further discussed in greater detail during the
visit of Moscow of a high level
multi-disciplinary group from India which will
meet their counterparts, both fromthe USSR
and also from the Russian Federation. lt is
not, therefore, possible to definitely assess
the impact, if any, of the recent develop-
ments in the Soviet Union on the steel sector
projects at this stage.

Nuclear Weapons Free World

4670. SHRI SHRAVAN KUMAR
PATEL: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Indian delegation called
forthe destruction of nuclear weapons by the
nuclear powers and also for banning of
nuclear tests during the recent meeting of
the United Nations General Assembly;

(b) if so, the response of the other
member countries thereto;

(c) whether the Government had made
any initiative to attain the goal of ‘Nuclear
Weapons Free World' after the six-nation
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initiative by the former Prime Minister, Shri
Rajiv Gandhi; and

(d) if so, the details thereof?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
Yes, Sir.

(b) These objectives are supported by
the large number of countries.

(c) In June 1988 former Prime Minister
late Shri Rajiv Gandhi while addressing the
Third Special Session of the UN General
Assembly devoted to disarmament, pre-
sented an Action Plan for the total elimina-
tion of nuclear weapons by the year 2010.

(d) The Action Plan calls upon the inter-
national community to negotiate a binding
commitment to general and complete disar-
mament. It contains a package of measures
that structurally links the entire range of
issues presently on the world disarmament
agenda. The most essential feature of the
Action Plan is the achievement of the objec-
tive of the total elimination of nuclear weap-
ons in a phased and time—bound manner.

Strike by ONGC Employees
4671. SHRI SHRAVAN KUMAR
PATEL:

SHRI SUSHIL CHANDRA
VERMA:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the O.N.G.C. workers went
on a strike in protest against the kidnapping
of some of their colleagues by the miilitants;

(b) if so, the number of O.N.G.C. em-
ployees kidnapped, got released and still
with the ULFA and other militants in the
North—east; and
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(c) the loss suffered due to the strike?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMARY): (a) Yes, Sir.

(b) Ten officers of ONGC were kid-
napped in North—East India, out of whomfive
officers have been released and the remain-
ing three are reported to have been re-
leased. However, one officer is yet to estab-
lish contact consequent on his release. Two
officers were killed.

(c) From 9.9.1991 till normalisation of
operations, ONGC suffered loss of produc-
tion equivalent to Rs. 80.22 crores (exclud-
ing levies).

Flood Banks in Andhra Pradesh

4672. SHRI G.M.C. BALAYOGI: Will
the Minister of WATER RESOURCES be
pleased to state:

(a) whether any proposal for strength-
ening the flood banks in Andhra Pradesh is
pending with the Union Government;

(b) if so, the details thereof; and

(c) the action taken thereon?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA) (a) to (c). In November, 199, the
Government of Andhra Pradesh had informed
Central Water Commission that they have a
Proposal to raise the existing flood banks of
the Godavari river downstream fo Sir Arthur
Cotton barrage as per the norms laid down
by Central Water Commission in a phased
Mmanner in the coming 4 years. The detailed
Project report has not been received at the
Centre for technology economic appraisal.
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Vehicles at the Disposal of indian
Embassies

4673. SHRI RAM NARIN BERWA: Wil
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) the number of vehicles at the dis-
posal of Indian Embassies and High Com-
missions abroad; and

(b) the expenditure incurred on their
maintenance during the last three years,
year-wise?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI) (a)
and (b). The information is being collected
and willbe placed onthe Table of the House.

[English}

Setting up of Oil Refineries with the
Help of Non-Resident indians

4674. SHRI GOPlI NATH
GAJAPATHLWiIll the Minister of PETRO-
LEUM AND NATURAL GAS be pleased to
state:

(a) whether the Government have a
proposal to set up some oil Refineries in the
country with the help of Non—Resident Indi-
ans;

(b) it so, the number of such Qil Refiner-
ies proposed to be set up; and

(c) the places where such Oil Refineries
are likely to be set up?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) to (c). No decision
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has ben taken to set up an refinery with the
assistance of non—resident Indians.

Privatisation of ISCO

4675. SHRI MANORANJAN BHAKTA:
Will the Minister of STEEL be pleased to
state:

(a)whetherthe Union Govemment have
received any proposal fromthe Govemment
of West Bengal for privatisation of lISCO.

(b) if so, the details thereof;

(c) whether the Union Government have
taken any decision for further investment in
the lISCO; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEB): (a) and (b). Shri Swraj Paul
of Caparo Group Limited, London wrote to
the Prime Minister stating that the Chief
Minister of West Bengal had desired him to
visit the Indian lron and Steel Company with
a view to locking at a possible take over of
that Company. The Chief Minister of West
Bengal has also written to the Prime Minister
drawing his attention to Shri Swaraj Paul's
letter. Chief Minister, West Bengal, has
requested that the proposal of Shri Swaraj
Paul may be considered on a very urgent
basis in view of the present difficult re-
sources position.

(c) and (d). The proposal regarding
modernisation of IISCO is pending before
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the Public Investment Board. SAIL are also
exploring various alternatives for funding of
the project.

National Oil Grid

4676. SHRIPRABHU DAYAL KATH-
ERIA:
SHRIMATI
KUMARI:

MAHENDRA

Will the Minister of AGRICULTURE be
pleased to state:

(a) the progress made so far in estab-
lishing a National Qil Grid; and

(b) the number of storage and packag-
ing stations alongwith their locations set up
the National Dair Development Board sofar,
State—wise?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPALLY RAMACHANDRA) (a) To-
wards the objective of establishing a Na-
tional Oil Gird, NDDB has created (a) ol
storage of about 2.35 lakh tonnes under
NDDB's Vegetable Oil Project, (b)Packaging
infrastructure to pack about 1.4 lakh tonnes
of oil annually.

NDDB has also developed an economi-
cal transport system to move large quanti-
ties of indigenous oil from surplus to deficit
areas.

(b) The NDDB has so far financed fol-
lowing storage and packaging stations:

State Packaging Station Storage
Gujarat Anand, Jagudan, Idar, Bhavnagar, Jamnagar,
Surat Rajkot, Dhasa,Junagadh,
Anand, Mehsana, Kandla.
Madhya Pradesh Ujjain Ujjain
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State Packaging Station Slorage

Kamataka Bangalore, Hospet Hospet,Bangalore, Raichur,

Tamil Nadu Madras, Madurai, Tiruvannamatlai,
Tiruvannamalai Virudhachalam.

Orissa Bhubaneswar, Khurda

Andhra Pradesh Hyderabad, Hyderabad

Maharashtra Bombay,Dhule Bhule

Uttar pradesh Noida Noida

West Bengal Calcutta Calcutta

Others Chandigarh Delhi (i) Mother Dairy

(ii) Narela.

Agricultural Schemes In Orissa

4677. SHRI BRAJA KISHORE TRIPA-
THY: Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Government of Orissa
has submitted proposals of Interstate river
valley project, schemes for development of
cashew plantation and integrated watershed
management schemes inthe catchment area
of flood prone rivers;

(b) if so, whetherthe Union Government

propose to allocate fund for these schemes;
and

(c) the funds allocated during the cur-

Tent year to Orissa for development of Agri-
Culture in Orissa? ’

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPALLY RAMACHANDRAN) (a) and
(b). Yes, Sir. An amount of Rs. 350/- lakhs

has been allocated to the Government of
Orissa during 1991-92 in respect of Cen-
trally Sponsored Scheme of Soil Conserva-
tion in the catchments of River Valley Proj-
ects. The State Government have submit-
ted proposal for the same amount. Cashew
plantation is one of the items of the pro-
grammes of soil conservation. No caich-
ment from State of Orissa has been included
under the Centrally Sponsored Scheme of
Integrated Watershed Management in the
Catchments of Flood Prone rivers.

(c) An outlay of Rs. 108.05 crores has
been allocated for development of agricul-
ture and allied activities in Orissa.

Production of Crude Oil

4678. DR. LAL BAHADUR RAWAL:
SHRI BALRAJ PASSI:

SHRI RAJVEER SINGH:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:
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(a) the extent of crude oil and natural
gas produced in the country State—wise,
during the last two years;

(b)whemettlnp'odudionvasapﬂ
with the capacity thereof; and

(c)i‘not.theroasomwwth
details of its efforts being made by the Gov-
emment 10 increase the capacity?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
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THE MINISTRY OF DEFENCE (SHR| §
KRISHAN KUMAR): (a) There quisite ine.
mation is given in the statement annexoq,

() and (c). There has been shortfalliy
production during 1980-91 dus leakageiron
certain subsea pipelines/reservoir consi
erations (pressure decline, increase in GOR |
and water cut), Officer's strike, and delaysin
implementation of certain schemes.

A number of projects are being imple-
mented fo augment indigenous production
of crude oil.
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World Bank Report on indian
Agriculture

4679. SHRI MUKUL BALAKRISHNA
WASNIK:
SHRIYASHWANTRAOPATIL:
SHRI GURUDAS KAMAT:
SHRIGEORGE FERNANDES:

Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Government are aware
of the World Bank report captioned “Agricul-
ture: Challenges and Opportunities™;

(b) if so, the details of the recommenda-
tions made in the report on Indian Agricul-
ture; and

(c) the reaction of the Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPALLY RAMACHANDRAN)(a) Yes,
Sir. A country economic memorandum
captioned “Agriculture -~ Challenges and
Opportunities” covering some of the aspects
of agriculture in India was prepared by World
Bank in August, 1991.

(b) Some of the main recommendations
concerning the agriculture sector relate to
increasing overall allocations for agriculture,
selective opening up of agriculture sector to
the World Markets, improving the efficiency
of agricultural investments, rationalising
subsidies and targeting them towards de-
serving people, diversification of agriculture
to meet the growing demands providing better
incentives to farmers for ctop production
and revitalisation of rural banking. The Report
advocates integration of Indian agriculture to
the rest of the World agriculture economy
and places major emphasis on market sig-
nals and privatisation as a guiding factor for
promoting investments in agriculture.
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(c) Some of the recommendations of
the Report relating to improving the effi-
ciency of agricultural investments are con-
sistent with the Government of India’s poli-
cies on agriculture. However integratio of
Indian agriculture to the rest of the World
Agricultural economy has to be selective
and reciprocal. Similarly, while markets and
privatisation have their role, there are certain
limitations in their functioning in Indian agri-
culture, particularly in the case of rain—fed
agriculture.

Rehabilitation to Land Oustees by CCL

4680. SHRI LALIT ORAON: Will the
Minister of COAL be pleased to state:

(a) the details of the area of land ac-
quired by the C.C.L. in the coal bearing
areas of Giridih and Hazaribagh districts of
Bihar;

(b) whether all the land oustees have
been provided jobs and rehabilitated;

(c) if so, the details thereof and if not, the
reasons there for; and

(d) the time by which the land oustees
are likely to be provided jobs and rehabili-
tated?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B. NYAMA-
GOUDA): (a) to (d). The information is being
collected and will be laid on the Table of the
House.

Coliection of Cess by CCL and ICCL

4681. SHRI LALIT ORAON: Will the
Minister of COAL be pleased to state:

(a) the amount collected as cess by the
Central Coalfields Ltd. and Indian Cooking
Coal Ltd. from Bihar during 1989-90,
1990-91 and 1991-92 so far, year—wise;
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(b) the amount payable to Bihar Gov-
emment as cess and the amount paid by
both the Coal companies to Bihar during the
above period; and

(c) the time by which the remaining
amount is likely to be paid?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B. NYAMA-
GOUDA): (a)to (c). Consequenttothe Judge-
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ment dated 6.11.90 of the Ranchi Bench of
Patna High Court declaring levy of cess on
coal as un—constitutional, collection of cess
on coal has been stopped in Bihar. Accord-
ing to information fumished by Coal India
Ltd. (CIL) the amount collected as cess and
payable based on the amount collected as
cess by Central Coalfields Lid. and Bharat
Coking Coal Lid. against despatches from
Bihar during the last three years is given
below year-wise:
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Based on above, Central Coalfields Ltd.
has paid an excess amount of Rs. 75.29
crores whereas Bharat Coking Coal Ltd. is
required to pay Rs.86.49 crores to Bihar
Govemment as on 1.4. 1991. I Central
Coaffields Lid. have informed that in April
1991 an hoc payment of Rs.40 crores was
made by Coal india Ltd. to Government of
Bihar. Kthis ad hocpaymentin April 1991 is
taken into consideration, there wili be no
balance remaining to be paid to Govern-
ment of Bihar.

Allocation of Kerosene to States

4682. SHR! LALIT ORAON:Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the quantum of Kerosene allocated

Written Answers 290

to various States and Union Territories be-
tween January, 1991 and November, 1991
State—wise and Union Territory—wise; and

(b) the Criteria adopted for such alioca-
tion?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRiI S.
KRISHAN KUMAR): (a) A statement show-
ing SKO allocations given to various States/
UTs for January-December,1991 is en-
closed.

(b) SKO is allocated to States/UTson a
historical basis subject to availability of the
product.

STATEMENT
(FIGS. IN MTs)

S. No. States/UTs Total Allocation

1. Andhra Pradesh 572805

2. Arunachal Pradesh 9027

3. Assam 241189

4. Bihar 468240

5. Goa 26660

6. ‘ Gujarat 781469

7. Haryana 150903

8. Himachal Pradesh 35579

9. Jammu & Kashmir 64181
10. Kamataka 435695
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(FIGS. IN MTs)
S. No. States/UTs ’ Total Allocation

11 Kerala 260267
12. Madhya Pradesh 380753
13. Maharashtra 1480432
14. Manipur 19998
15. Meghalaya 15184
16. Mizoram 5756
17. Nagaland 9875
18. Orissa 152930
19. Punjab 319099
20. Rajasthan 264939
21. Sikkim 6576
22. Tamil Nadu 646060
23. Tripura 19628
24. Uttar Pradesh 906612
25. West Bengal 724838
26. A&N Islands 3571

27. Chandigarh 20416
28. Dadra & N.H. 3008
29. Daman & Diu 2941
30. Delhi 238344
31. Lakshadweep 874

32. Pondicherry 14053
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Exploration of Minerals In Bihar

4683. SHRI LALIT ORAON: Will the
Minister of MINES be pleased to state:

(a) whether any survey has been con-
ducted during the last three years for locat-
ing minerals in Gumia, Lohardaga, Palamau
and Ranchi districts of Bihar;

(b) if so, the details thereof;

(c) whetherthe Union Government have
formulated any scheme for exploration of
Bauxite, limestone, lron ore,Fireclay there;

(d) if sn, the details thereof; and

(e) the time by which the exploration
work is likely to be started there?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) The Geological Survey
of India (GSI) has conducted survey in Pala-
mau and Ranchi districts during the last
threeyears. But no survey was conducted in
Gumla and Lohardaga districts during this
period.

(b) The Geological Survey of India has
estimated a total of 111.05 million tonnes of
Coal in Banhardi block of Auranga coal field
in Palamau district. Traces of primary gold
have beenindicated in Bahaikundi, Sarfjamdih
and Sinduari areas of Ranchi district. Inves-
tigation for basemetal in Majhiaon Kalan,
Palamau district has not indicated any
encouraging results so far.

(c) and(d). No programme is proposed
for exploration of Bauxite, limestone, iron
and fireclay in Gumla, Lohardaga, Palamau
and Ranchi districts of Bihar;

(e) Does not arise.
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Fire in Coal Mines

4684. SHRI CHHEDI PASWAN: Will
the Minister of COAL be pleased to state:

(a) the names of mines where fire broke
out and since when;

(b) the value of coal bumnt so far; and

(c) the efforts made by the Union Gov-
ernment so far to extinguish the fire and the
success achieved in this regard?

THE DEPSUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B. NYAMA
GOUDA): (a) The major problems of fire
exist in Jharia Coalfield of Bharat Coking
Coal Limited. There were 70 fires in Jharia
Coalfield covering an area of 17.32 Sq. Km.
since a long time before the nationalisation
of Coking Cnal mines. The first fire in this
coalfield was reported in the year 1916. The
names of the mines and year when the fire
was reported first are given attached State-
ment

(b) it is difficult t6 make precise estimate
of less of coal reserve caused by fires.
However, the coal company have estimated
that coal reserves to an extent of about 37
million tonnes valued at Rs. 1,110 crores at
current prices might have been damaged in
these fires.

(c) Priorto nationalisation of coal mines,
no effective steps were taken by the erst-
while owners to deal with these fires in a
concerted manner. After nationalisation of
the coal mines in 1972 and 1973, BCCL
have formulated schemes for dealing with
major fires in the Jharia Coalfield. Total
amount sanctioned for these schemes is Rs.
114.57 crores and these are under different
stages of implementation. As a result of
these efforts, 5 fires have been fully extin-
guished. In addition, at 3 sites the protective
measures required to deal with thefires have
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been completed and it will take some more pletely extinguish these fires is in projects for
time before these fires are completely extin-  improvement of the effectiveness of the
guished. At another 13 sites alsofires have  control of fire operations is being done.
been contained and further work to com-

STATEMENT
Sl. No. Name of Mines Number of Fires Year of Origing of Fires
1. Phularitand 3 1928
2. Angarpathra 1 1957
3. Gaslitand 1 1934
4. Jogta 1 1942
5. Kankanee 1 1952
6. Sendra Bansjora 3 1922
7. Loyaead 1 1958
8. Bassuriya 1 1980
9. Bansdeopur 1 1958
10. Gopalichak 1 1929
11. industry 1 1951
12. Kusunda 1 1935
13. Akusa 1 1931
14. Kustore 1 1927
15. Ena 3 1959
16.  Rajapur 3 1956
17. Kujama 2 1963
18. Bhalgora 2 1940
19. E. Bhuggatdih 1 1968

20. Simlabahal 1 1965
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8Sl. No. Name of Mines Number of Firer Year of Origing of Fires
21. Loona 3 1927

22. Bagdigi 1 1935

23. South Tisra 1 1973

24, Bhowra 2 1916

25. Bararee 1 1919

26. Bhulan Bararee 2 1931

27. Sudamdih 2 1966/1977
28. Patherdih 1 1968

29. Block-il 1

30. Benedih 1966

31. Nudkhurkee

32. Kessurgarh 1 1971
33. Katras Choitudih 2 1952
34. Tetulmari 2 1938
35. Kenduadih 2 1959
36. Pootkee 1 1962
37. E. Bassuriya 2 1976
38. Bhagaband 1 1978
39. Amiabad 1 1981
40. Moonidih 1 1976
41. Diamoda 1 1970
42. Mudidih 1 1952

43. North Tisra 2 1964
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Sl No. Name of Mines Number of Fireg Year of Origing of Fires
44, Jeenagora 1944
45. Joyrampur 1965
46. Jealgora N.A.

A Part from the above 5 small Fires at
Shallow Depth having Originated in Different
Years between 1952 and 1967 have Already
ben Extinguished after Nationalisation Stop.

Aluminium and Bauxite Deposits in
Bhabhua, Bihar

4685. SHRI CHHEDI PASWAN: Will
the Minister of MINES be pleased to state:

(a) whether there are large deposits of
aluminium and bauxite at Adhora division in
Bhabhua district of Bihar; and

(b) if so,the steps taken by the Govern-
ment for their exploration so far, location
wise?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) No, Sir.

(b) Does not arise.
[English)

irrigation Projects in Rajasthan

4686. SHRIMATI VASUNDHARA
RAJE: Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) whether the Gulendi, Piplaj and
Gagarin Irrigation Projects in Rajasthan have
been cleared by the Union Government;
and

(b) if so, the details including the esti-
mated cost thereof?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA) (a) No, Sir.

(b) Gulendi Project estimated to cost
about Rs. 12 crores to benefit an area of
2470 hectares has been retumed to the
State Government in 3/91 for modification
according to the guidelines issued by the
Central Water Commission.

Piplaj Project has not been received at
the Centre for techno—economic appraisal.
However, Piplad Project estimated to cost
about Rs. 17 crores to benefit an area of
4130hectares was received in February, 1991
and the State Government has been re-
quested to review irrigation planning in light
of the updated hydrology to prepare the
moditied report.

Gagarin Project estimated to cost about
Rs. 11 crores to benefit an area of 10980
hectares was received in May, 1981 and the
State Government was requested in Sep-
tember, 1984 to modify the same in view of
the observations of Central Appraising
Agency. The modified report has not been
received at the Centre.

Crude Oll Reserves in Assam
4687. SHRI LAETA UMBREY: Will the

Minister of PETROLEUM AND NATURAL
GAS be pleased to state:
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(a) whether a large quantity of crude oil
deposits have been found recently in As-
sam;

(b) if so, the details thereof;

(c) whether the exploration work has
heen carried out; and

(d) the quantity of oil expected from this
annually?

MINISTER OF STATE IN THE MINIS-
TRY OF PETROLEUM AND NATURAL
GAS AND MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMARY): (a) to (d). Substantjal
reserves of oil have been established by
ONGC and OIL in Assam. Recentdiscover-
ies include those at Kathaloni, Hatiali and
Cachar. Further exploration is continuing.
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New discoveries are required to be deline-
ated before estimates of production can be
made.

Limestone Deposits

4688. SHRI LAETA UMBREY: Will the
Minister of MINES be pleased to state:

(a) whether there are large deposits of
lime stone in Arunachal Pradesh and the
North Eastern States; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV)(a) and (b).The recoverable
reserves of limestone in Arunachal Pradesh
and North Eastern States have been esti-
mated as follows:

State

Recoverable reserves
(in thousand tonnes)

1 Arunachal Pradesh

2. Assam
3. Manipur
4, Meghalaya

5. Mizoram

108,529
731,792
6,657
4,268,196
Nil
308,348

80

6.  Nagaland
7. Tripura
Quota of LPG Connections

4689. SHRI NANI‘BHATTACHARYA:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether there is any proposal under
Consideration of the Government to fix a

quota of LPG connections per month on the
recommendations of senior LPG Manager
and Chief Area Managers in the Indian Qil
Corporation Ltd.;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?
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MINISTER OF STATE IN THE MINIS-
TRY OF PETROLEUM AND NATURAL
GAS AND MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) No, Sir.

(b) and (c). Do not arise.
[English}

Assistance for Plantation of Oil Palm in
A.P.

4690. SHRI M.V.V.S. MURTHY: Will
the Minister of AGRICULTURE be pleased
to state:

(a) whether there is any proposal to
extend further financial assistance for plan-
tation of oil palm in Andhra Pradesh;

(b) if so,the details thereof;and
(c)the stepstakentorelease the funds?

THE MINISTEROF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPALLY RAMACHANDRAN) (a)
Yes,Sir.

(b)The Government of Andhra Pradesh
have proposed establishment of oil palm
seed gardens,nurseries, extraction units and
area expansion programmes.

(c) A sum of Rs. 38 lakhs has been
released towards the Government of India
share for the establishment of a seed gar-
den and palm oil extraction unit in Andhra
Pradesh.

Development Prawn Acquaculture in
Andhra Pradesh

SHRI M.V.V.S. MURTHY:
SHRI G.M.C. BALAYOGI:

Will the Minister of AGRICULTURE be
pleased to state:

4691.
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(a) whether the Government propose to
promote prawn acquaculture in the abun-
dant brackish waters available along the
cost of Bay Bengal in Andhra Pradesh;

(b) if so, the incentives so far provided to
these farmers who are involved in prawn
culture;

(c) whether there is any proposalto allot
certain percentage of lands to Scheduled
Caste farmers for acquaculture in coastal
districts of Andhra Pradesh;

(d) if so,the details thereof; and

(e) the steps proposed to be taken by
the Governmentinthe Eighth Five Year Plan
to develop the prawn acquaculturein Andhra
Pradesh?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPALLY RAMACHANDRAN) (a)
Yes,Sir.

(b) Asum of about Rs. 39.50 lakh has so
far been given as subsidy to the prawn
farmere in Andhra Pradesh, for prawn farm-
ing, under different programmes.

(c) and (d). No, Sir. As per the Order
issued by the Government for development
of Andhra Pradesh in 1987, 60% of the
beneficiaries would be fishermen coopera-
tives, 20% would be self-employed techno-
crats and the remaining 20% would be pro-
gressive entrepreneurs, for leasing of brack-
ishwater land for prawn farming.

(e) Some of the steps proposed to be
taken by the Government for developmentof
brackishwater aquaculture in Andhra
Pradesh, during the Eighth Five Year Plan
include:

(i)  implementation of a World Bank
assisted shrimp culture project



305 Written Answers

covering a net water area of ap-
proximately 1,393 ha. in 4 districts
viz. East Godawari, Krishna Nel-
lore and Prakasam at an estimated
cost of Rs. 80.80 crore;

(i)  continuation of implementation of
the ongoing programmes for de-
velopmentofbrackishwater aquac-
ulture both under the State Sector
and the Centrally Sponsored Sec-
tor;

(iii) undertaking area development
programmes for benefiting the tar-
get group in the State Sector;

(iv) promotion of semi—skilled opera-
tors through backyard hatcheries;
etc.

Dankuni Coal Project

4692. SHRIRAM NIHORE RAI: Will the
Minister of COAL be pleased to state:

(a) whether the work on the Dankuni
Coal Project has been discontinued;

(b) if so, the reasons therefor;

(c) the amount spent on the project so
far;

(d) the estimated percentage of cost
escalation as a result of price rise; and

(e) the time by which the project is likely
to be completed?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B. NYAMA
GOUDA): (a) to (e). No, Sir. The project has
been physically completed and is in the
Process of fully commissioning. Commer-
cial production of gas was started from May
'90. The present productionof gas by Dankuni
Coal Complex project is around 3 million cft.
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per day against the rated capacity of 20
million cft. per day. The full commissioning
of the plantis dependant on the acceptability
of the committed quantity of gas by the
Greater Calcutta Gas Supply Corporation -
an Undertaking of the State Government of
West Bengal. The capital expenditure on the
project is Rs. 126.36 crores up—-to Novem-
ber, 1991. The revised cost of the project
has been estimated as Rs. 135.37 crores
against original cost of Rs. Rs. 49.27 crores.

Patent Rights for Seed Breeding
Technology

4693. SHRI BHOGENDRA JHA: Will
the Minister of AGRICULTURE be pleased
to state:

(a) whether an adverse impact of pat-
entisation on seed breeding technology was
one of the main points discussed at a Na-
tional Workshop held in New Delhi on No-
vember 26, 1991.

(b) if so, the details thereof; and

(c) the reaction of the Union Govern-
ment to the demand for patent rights for
seed breeding technology by the
multi-national companies at GATT talks and
Intellectual Property Rights?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPALLY RAMACHANDRAN) (a) and
(b). National Working Groupon PatentLaws,
anon-governmentorganisation held awork-
shop on November 26, 1991 on Agriculture,
Intellectual Property Rights and other re-
lated GATT issues in New Delhi. The Work-
shop had argued against the adoption of
Intellectual Property Rights in the case of
plants and animals.

(c) Under the Indian Patent Act, seed
and planting materials are specifically ex-
empted. This is the Government stand so
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far. However, the question of patent rights
for seeds is being examined presently by the
Standing Policy Planning Committee of the
Governing Body of 1.C.A.R.

Talks with Chinese Premier

4694. SHRISANAT KUMAR MANDAL:
Will the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) the outcome of the talks held be-
tween the Chinese Premier and the Indian
leaders on various bilateral matters during
his recent visit to India;

(b) whether bilateral issues such as
Indo—-China border dispute,Nuclear
Non—Proliferation Treaty and border trade
also figured in the talks; and

(c) if so, the details thereof?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANK]) (a)
The Chinese Premier Mr. Li Peng visited
India from 11-16 December 1991. He held
wide-ranging talks with the Prime
Minister,Shri. P.V. Narasimha Rao, and met
with the President and the Vice President.

The leaders of the two countries ex-
pressed satisfaction at the improvement of
India—China relations in recent years, and
reaffirmed their readiness to continue to
develop friendly, good neighbourly and
mutually beneficial relations on the basis of
the Five Principles of Peaceful Co—existence.

(b) and (c). Bilateral issues including the
boundary question and functional coopera-
tion in various areas of mutual interest, in-
cluding in the area of border trade, were
discussed between the two sides. Issues
related to the Nuclear Non—Proliferation
Treaty were discussed during which India’s
consistent and principled policy on nuclear
issues was reiterated to the Chinese side.
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Both sides reiterated that efforts would
be made to arrive at an early and mutually
acceptable solution to the boundary ques-
tion through friendly consultations. The two
sides also agreed to maintain final settle-
ment of the boundary question.

The two sides positively appraised
cooperation in trade, culture, science and
technology, and agreed to expand coopera-
tion in agriculture, energy, public health and
education.

An agreement on the re—establishment
of Consulates General in Shanghai and
Bombay, a Consular Convention,a Memo-
randum on the Resumption of Border Trade,
a Trade Protocol for 1992, and a Memoran-
dum of,Cooperation in the Peaceful Applica-
tions of Outer Space Sciences and Technol-
ogy were signed during the visit of the Chi-
nese Premier to India.

Oil Drilling Operation in Ramanathapu-
ram District of Tamil Nadu

4695. DR. V. RAJESHWARAN: Willthe
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the steps taken by the ONGC to
complete oil drilling operations in
Ramanathapuram district in Tamil Nadu;

(b) the time by which the drilling opera-
tions are Jikely to be competed.

(c) whether there is any proposal for
sefting up a refinery unit in Ramanathapu-
ram district; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL AND MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) Well Uchipullil is
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under drilling in Ramanathapuram district by
ONGC. Compiletion of drilling operations
depend onthe results of drilling at the remin-
ing locations and the geoscien life analysis
of these results.

(b) Does not arise.
(c) No, Sir.
(d) Does not arise.

Extension of Gas Pipeline from Kakin-
ada to Visakhapatnam in Andhra
Pradesh

4696. SHRI RAMAKRISHNA KON-
ATHALA: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

(a) whether there is any proposal to
extend the existing Godavari Basin natural
gas pipeline from Kakinada to
Visakhapatnam in Andhra Pradesh;

(b) i so, the details including the esti-
mated cost of the project;

() the total volume and rupee value of
gasthatis being produced at Godavari Basin
of Andhra Pradesh; and

(d) the total volume and rupee value of
gasthatis being utilised and the total volume
and rupee value of gas that is being wasted
or burnt?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL AND MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) No, Si.

(b) Does not arise.

(c) Approximately 43 lakh cubic meter
of gas per day valued at Rs. 6.1 lakhs.

(d) Approximately 4.2 lakh utilised and
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about 14,000 cubic meter of gas per day
valued at Rs. 20,000 is being flared.

Manganese/Calcium Mines in
Dehradun/Mussorie

4697. SHRI BHUWAN CHANDRA
KHANDURI: Will the Minister of MINES be
pleased to state:

(a) the number of manganese/calcium
mines functioning in Dehradun/Mussorie;

(b) the details of the policy for issue of
licence for mining of the said mineral in the
region;

(c) whether illegal mining is still in prog-
ress despite closure/suspension of these
mines;

(d) if so, the reasons therefor; and

(e) the remedial steps proposed to be
taken in this regard and the action taken
against errant officials/individuals?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGHYADAV): (a) Two calcium (limestone)
mines arefurnishinginthe Distt. of Dehradun.

(b) Since the Supreme Court has im-
posed ban on further mining in Dehradun/
Mussorie area, issue of licence for mining of
magnesium/calicium mineral in the region
does not arise.

(c) No, Sir.
(d) and (e). Does not arise.
Use of Alcohol as Fuel
4698. SHRI DATTATRAYA BAN-
DARU:
SHRIMATI DIPIKA CHIKHLIA:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:
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" (a) whether in view of the escalation in
oil (petrol) prices, the Government propose
to use alcohol as fuel which is in abundance
in the country’;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL AND MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) to (c). Studies and
trials are currently being conducted to estab-
lish the techno—economic viability and to
overcome possible operational problems
related to the use of alcohols as a substitute
for petrol. However, its commercialisation
would in addition to the above depend onthe
sustained availability of alcohols, which is at
present limited.

LPG Consumption in the Country

4699. SHRI DATTATRAYA BAN-
DARU:
SHRIMATI DIPIKA CHIKHLIA:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the per capitaconsumptionof LPGin
the country;

(b) the per capita consumption thereof
in Andhra Pradesh and Gujarat separately;

(c) the total demand of LPG separately
in Andhra Pradesh and Gujarat as on Octo-
ber 31, 1991; and

(d) the steps proposed to be taken by
the Government to enhance the supply of
LPG to these States?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
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RAL AND MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) and (b). The per
capita consumption of LPG during the year
1990-91 was as under:

per customer/year

All India 131.4 Kg.
Andhra Pradesh 123.2 Kg.

Gujarat 113.7 Kg.

(c) Total consumption of LPG during
Apri-October 1991 is as under:

Andhra Pradesh 97,488 MTs

Gujarat 1,21,933 MTs

(d) The demand of LPG has been al-
ways, considerably higher. Steps to augu-
ment availability include increased indige-
nous production alongwith imports.

Revival of Aerial Spraying on Cotton
Crops

4700. SHRI SUDHIR GIRI: Will the
Minister of AGRICULTURE be pleased to
state:

(a) whether the Government are con-
sidering to revive the aerial spraying opera-
tions on cotton crops;

(b) if so, the details thereof; and

(c) the reasons for revival of this opera-
tion?

THE MINISTER OF STATE IN THE
MINISTRY CF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). Government of India have accorded
sanction for operation of aerial spraying on
cotton crop under the Centrally Sponsored
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Scheme of Intensive Cotton Development
Programme during 1991-92. The scheme
provides for operational charges @ Rs. 125/
- per ha.

(c) The programme of aerial spraying
which was in operation during the Seventh
Plan, has been revived to protect the cotton
crop from severe attack of pets which causes
heavy loss to the crop. . .

Sick Wells in Bombay High

4701. SHRI SUDHIR GIRI: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the number of sick wells in Bombay
High up to October, 1991 and the number of
wells closed so far;

(b) the quantum of production of oil
reduced due to such closure;

(c) the proposal of the Government to
tide over the present situation and augment
the oil production; and

(d) whether any foreign collaboration
has been made in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL AND MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.

KRISHAN KUMAR): (a) The number of sick/

idle and non-flowing oil wells/strings in the
Bombay High field as on 1.11.1991 was 79.

(b) 0.59 MMTPA

(c) Shorttall in domestic production is
made up through imports. Five oil field
development projects have also been ap-
Proved to augment production.

(d) No, Si.
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Non- Alighed Movement

4702. SHRI SUDHIR GIRI: Will the
Minister of EXTERNAL AFFAIRS be pleased
to state:

(a) the steps taken by the Government
to strengthen the Non—Aligned Movement
(NAM) ;

(b) whether there was any proposal to
merge NAM and G-7 Countries; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) India played a
catalytic role in the deliberations of the re-
cent Ministerial level meeting of Nonaligned
countries in Accra from 2-7 September.
India has also actively sough to strengthen
the role of the Nonaligned Movement in
international affairs by activating the Non-
aligned Coordinating Bureau and the Non-
aligned Caucus in the Security Council.

(b) and (c). A proposal to merge the
Nonaligned Movement and the G-77 was
discussed atthe Ministerial meetingin Accra.
However, the Committee on Methodology
set up by the Ministerial Conference held in
Nicosia is 1988 was nandated to report on
the creation of aJoint Coordinating Commit-
tee.

[Translation]
Coal mining contracts to Foreign

Companies

4703. SHRI RAM TAHAL
CHAUDHARY: Willthe Minister of COAL be
pleased to state:

(a) the number of contracts given to
foreign companies in coal sector;
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(b) the number of contracts which have
expired their term and those which are still
valid among them;

(c) whether the Government have re-
viewed the work of the foreign Companies;

(d) if so, the details thereof; and

(e) the efforts being made by the Gov-
ernment to replace foreign contracts by in-
digenous ones?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B. NYAMA-
GOUDA): (a) The number of contracts
awarded to foreign companies ins the coal
sector during the last two years is 23.

(b) Out of the above 23 contracts, 8
contracts have since been executed and the
balance 15 ware on—going contracts.

(c) and (d). The progress of these con-
tracts is closely reviewed from time to time at
the Coal Company and Government levels.
The progress of these contracts have gener-
ally been found to be satisfactory.

(e) For the introduction of new technol-
ogy and to improve production, productivity,
safety and higher rate of coal recovery, se-
lective bilateral cooperation is sough from
other countries having such expertise.
Contracts are awarded to foreign companies
after the Gowt. is satisfied that the technol-
ogy and equipment proposed to be imported
are not indigenously available and were fi-
nancial assistance is made available by the
collaborating country.

Exploration for Graphite Reserves in
Ranchi, Bihar

4704. SHRI RAM TAHAL CH-
OUDHARY: Will the Minister of MINES be
pleased to state:
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(a) whether the Union Government have
conducted any survey for locating graphite
in district Ranchi, Bihar;

(b) if so,s the details thereof;

(c) the expenditure incurred thereon;
and

(d) if not, the time by which the explora-
tion work is likely to be started?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV) (a) No, Sir.

(b) and (c). Does not arise.

(d) The information so far available with
Geological Survey of India (GSI) have not
revealed any potential graphite mineralisa-
tion in Ranchi district of Bihar. There is no
proposal for exploration of graphite in this
district.

[English)

Global Initiative to Help Third World
Economics

4705. SHRI GEORGE FERNANDES
Willthe Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether he called for a global initia-
tive to help the deteriorating economics of
the third world during the recent address to
the Ministerial level meeting of the Group of
77 held in New York; and

(b) if so, the details thereof and the
reaction of the other member countries
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) and (b). Yes Sir
In arecent address, he welcomed the United
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Nations Secretary General’s proposal for an
international conference on the financing of
development. This proposal was subse-
quently endorsed in the Ministerial declara-
tion of the Group of 77 adopted during that
meeting on 30th September 1991.

Shortage of LPG In Delhi

4706. SHRIGEORGE FERNANDES:
SHRIMADAN LAL KHURANA:

Will the Minister of PETROLEUM AND

NATURAL GAS be pleased to state:

(a) whether there is an acute shortage
of LPG in Delhi;

{b) if so, whether the consumers have to
wait for long time for gettingthe gas cylinders
replaced.

(c) if so, the reasons therefor;

(d) the remedial measures taken in this
regard;

(e) the number of gas cylinders required
per month in Delhi and the number of cylin-
ders supplied to it during the last twelve
months, month—wise; and

(f) number of gas connections in Delhi
giving separate figures for domestic and
commercial use?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL AND MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) to (f). Information is
being collected and will be laid on the Table
of the Sabha.

[ Translation)
Fiood Control Projects in Uttar Pradesh

4707 SHRI RAM BADAN: Wil the
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Minister of WATER RESOURCES be
pleased to state:

(a) the details including the estimated
cost of each of the flood control projects in
Uttar Pradesh which are pending with the
Union Government;

(b) the time by which those are likely to
be cleared;

(c) the details of the on—going flood
control projects in the State; and

(d) the benefits derived from those proj-
ects so far?

THE MINISTER OF WATER RE-
SOURCES (SHR!I VIDYACHARAN
SHUKLA): (a) Out of 31 flood management
schemes costing Rs. 80 crores received for
technical appraisal, 10 schemes costing Rs.
17 crores have been recommended to the
Planning Commission for approval. Obser-
vations on others, except three received
recently, have been sent for compliance to
the State Government.

(b) The time of clearance depends
mainly on the prompt submission of satisfac-
tory replies to the observations by the State
Government.

(c) and (d). At present there are about
400 schemes for construction of marginal
embankments, anti—erosion works, drain-
age and town protection works and an amount
of Rs. 20 crores is proposed to be spent
during 1991-92. The flood protection bene-
fits derived from various projects cover an
area of 14.87 lakh hectares upto the end of
the Vlith Plan.

Jute Research Centres in Uttar
Pradesh

4708. SHRI RAM BADAN: Will the
Minister of AGRICULTURE be pleased to
state:
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(a) whether the Government propose to
open.Jute Research Centrein Uttar Pradesh;

and

(b) if so, the number of such centres
proposed to be opened alongwith their loca-
tion?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA): (a) No, Sir.

(b) Does not arise.
[English}
Oll Refinery in Tanjore

4709. SHRI K. THULASIAH VAN-
DAYAR: Wiil the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

(a) whetherthe Government propose to
set-up a new oil refinery in Tanjore;

(b) whether the Government propose to
increasethe royalty to TamilNaduand Assam
on crude oil;

(c) if noy, the reasons therefor;

(d) the plans to expand the exploration
activity for oil and natural gas in the Cauvery
Basin; and

(e) the tctal estimated crude reserves in
the basin?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL AND MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) M/s Madras Refin-
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aries Ltd. is setting up 2 0.5 MMTPA cryde
distillation unit at Panangudi village i

Thanjavur District.

(b) and (c). The report of the Eswaran

Committee on the rate of royalty on crude oil
and natural gas, appointed by Government,
is under examination.

(d) and (e). In order to supplement

exploration for oil and gas in the Cauvery
basin, oneoffshore biock has been offered in
the Fourth Round of bidding. The recover-
able reserves in this basin as on 1.1.91 are
8.31 million tonnes

[ Transiation)

Revised Price of DMS Milk Products

4710. SHRI SURAJBHANU SOLANKI:

Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the prices of milk, butteer

and ghee marketed by Delhi Mitk Scheme
have been recently revisec;

(b) if so, the revisea rates of these

products; and

(c) when the revised rates came into

effect?

THE MINISTER OF STATE IN THE

MINISTRY OF AGRICULTURE (SHIR K.C.
LENKA): (a) to (c). The scale price of Toned
Milk marketed by DMS was revised from Rs.
4.50t0 Rs. 5.00 per litrew.e.f. 14.12.90. The
sale prices of Ghee and Butter were revised
from 7th October, 1991 as under:
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(Rs. per pack)
SI. No. Name of milk product from To
1. ‘ CHEE
1 kg. Polypack 80.00 90.00
1 kg. Tin 84.00 95.00
2kg. Tin 167.00 190.00
2 TABLE BUTTER (SALTED)
100 Grams 7.50 8.00
500 Grams 35.00 39.00 -
3. WHITE BUTTER
500 Grams 36.00 40.00
(English) annum capacity grass root refinery in East-
Report on Paradip Refinery em India during the 8th and Sth Plan period.
4711. SHRI LOKANATH CH-

OUDHURY: Will the Minister of PETRO-
LEUM AND NATURAL GAS be pleased to
state:

(a) whether the feasibility report for an
oil refinery at Paradip was submitted to the
Government;

(b) if so, the details thereof, and

(c) whetherthe Govemment propose to
implement the project during the Eighth Five
Year Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL AND MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) 1o (c). There is a
Proposal to set up a 6 million tonne per

New Building for Regional Passport
Office, Bangalore

4712. SHRIMATI CHANDRA PRABHA
URS: Will the Minister of EXTERNAL AF-

FAIRS be pleased to state:

(a) whether the Government propose to
construct a new building for the Regional
Passport Office, Bangalore;

(b) if so, the steps taken by the Govern-
ment in the matter;

(c) it not, whether there is any proposal
to shift the above Office to a spacious build-
ing; and

(d) the total area fo the existing building
and the rent being paid every moth+
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THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) No, Sir.

(b) Does not arise.
(c) Yes, Sir.

(d) 7500 Sq. Ft. at monthly rent of Rs.
33,500-/

Petrol/Diesel Retail Outlets in Karna-
taka

4713. SHRIMATI CHANDRA PRABHA
URS: Willthe Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the total number of petrol/diesel re-
tail outlets in Karnataka, district wise; and

(b) the number of new petrol outlets
sanctioned in Mysore city from January 1991
till date and locations thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL AND MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) There were 925
Petrol/Diesel Retail Outlets in Karnataka as
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on 1.10.1991. Only the statewise details is
maintained by Government.

(b) None, Sir.
Crop Insurance Scheme

4714. SHRI B. DEVARAJAN: Will the
Minister of AGRICULTURE be pleased to
state:

(a) the area covered so far under the
Comprehensive Crop Insurance Scheme,
State-wise; and

(b) the area proposed to be covered
under the Scheme during the current year?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN) (a) A
statement is attached.

(b) The Comprehensive Crop Insurance
Scheme (CCIS) is a voluntary scheme.
Implementing States/U.Ts. are free to imple-
mentitinanyarea. Accordingly, no statewise
targets for area coverage are fixed under the
Scheme. However, at national level a target
of covering 80 lakh ha. area has been fixed
for 1991-92 under the CCIS.

The Area Covered Under the Comprehensive Crop Insurance Scheme (CCIS) from

Kharif 1985 to Kharif 1991.
Sl. No. Name of State/ U.T. Area Covered (in Ha.)
1. Andhra Pradesh 9032930.00
2. Assam 77551.84
3. Bihar - 2373301.64
4 Goa 9707.06
5. Guijarat 9625569.00
6. Himachal Pradesh 22306.70
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SI. No. Name of State/ U.T. Area Covered (in Ha.)
7. Jammu & Kashmir 77358.00
8. Kamataka 1433267.51
9. Kerala 307429.73
10. Manipur 4759.00
1. Madhya Pradesn 7449052.00
12. Maharashtra 9446639.08
13. Meghalaya 14693.84
14. Orissa 1998893.17
15. Rajasthan 1544600.00
16. .Tamil Nadu 1455513.06
17. Tripura 19888.01
18. Uttar Pradesh 5335468.00
19. West Bengal 1632656.00
20. Andaman & Nicobar 4145.34
21. Delhi 1359.00
22. Pondicherry 13066.72

Total 51881255.50
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Alleged Irregularities in Orissa Univer-
sity of Agriculture and Technology.

4715. SHRI ARJUN CHARAN SETHI:
Will the Minister of AGRICULTURE be
pleased to state:

(a)whetherthe Union Government have
sought any report from Orissa University of
Agriculture and Ethnology regarding irregu-
laries committed in the University;

(b) if so, the details thereof; and

(c) the action taken by he Union Gov-
ernment thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA): (a) No, Sir.

(b) and (c). Does not arise.

National Water Management Project

4716. SHRIC.P. MUDALAGIRIYAPPA:
Will the Minister of WATER RESOURCES
be pleased to state:

(a) whether the National Water Man-
agement Project is being implemented with
Worid Bank assistance since 1987;

(b) if so, the details of such assistance
received during the last three years, year-
wise;

(c) the main objectives of the project;

(d) the details of benefits derived from
the project so far; and

(e) the States which have benefited
therefrom?

- THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) Yes, Sk.
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(b) Details of disbursement under this
project during the last three years are as
under:

Year Disbursement
(in million dollars)
1988-89 Nil
1989-90 6.050
1990-91 11.582

(c) The purpose of the project is o in-
crease productivity and farm incomes in
existing irrigation schemes through a more
reliable, predictable and equitable irrigation
service. To achieve these objectives, provi-
sion has been made for low cost infrastruc-
tural improvements designed to support an
improved operational plan.

(d) Fifty-nine sub-projects taken up so
far are currently under implementation. It is
too early to assess the benefits.

(e) To beginwith, the programme was
taken up in the States of Andhra Pradesh,
Karnataka and Tamil Nadu. Subsequently
the States of Bihar, Kerala, Madhya Pradesh,
Uttar Pradesh and Orissa have also been
included under the programme.

Systematic Hydro-Geoogical Survey of
Ground Water Resources in Andhra
Pradesh

4717. SHRI V. SUBHANADREES-
WARA RAO VADDE: Will the Minister of
WATER RESOURCES be pleased to state

(a) whether the Central Ground Wate!
Board has completed the systematic Hy
drogological survey of the ground wate
resources in Andhra Pradesh;

(b) if so, the detalls thersol;
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(c) if not, the latest stage thereof; and

(d) the cultivable area in the State that
can be brought under irrigation through
ground water resources?

THE MINISTER OF WATER
RESOURCES(SHRI VIDYACHARAN
SHUKLA): (a) Yes, Sir. The Central Ground
Water Board has completed the systematic
Hydrogeological survey of the Ground Wa-
terresources inthe State of Andhra Pradesh.

(b) The annually replenishable ground
water resources of the state, are estimated
at 43.366 cubic kilometer.

(c) Does not arise.

(d) The cultivable area in the State that
can be brought under irrigation through
ground water resources has beententatively
assessed at 5. 18 million hectares.

Excise Duty, Sales Tax on Petrol and
Diesel

4718. SHRI V. SOBHANADREES-
WARA RAO VADDE: Will the Minister of
PETROLEUM AND NATURAL GAS be
pleased to state:

(a) the breakup of Excise duty Sales
Tax, etc. on a liter of Petrol and Diesel as on
October 1, 1991; and

(b) the revenue earned by the Union
Government under this head?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY DEFENCE (SHRI S.
KRISHAN KUMAR): (a) The excise duty
inclusive of special excise duty of on petrol &
diesel at normaltemperature are as follows:-
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(Rs./per Liter)
Petrol (MS-87) 2.44
Diesel (HSD) 0.35

Sales Tax varies from
State to State/U.T.s

(b)The Revenue earned from the excisy
duty on Petrol & Diesel during 1990-91 are
approximately as indicated below:-

(Rs./crores)

Petrol (including Raw

Naphtha & SBPS) 1200

Diesel Oil 728

[ Translation)
Reduction in supply of Oil Production

4719. SHRIMATI BASAVARAJES-
WARI: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

(a) whether the Oil Coordination Com-
mittee has recommended substantial reduc-
tion in supplies of oil production;

(b) if so, to what extent, the original
demand has been reduced;

(c) the foreign exchange; likely to be
saved therefrom; and

(d) the time by which the recommenda-
tions of the Committee are likely to be imple-
mented?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) No, Sir.
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(b) to (d). Do not arise.

[English]

Import of Oil and Petroleum
Products

4720. SHRIMATI BASAVARAJES-
WARIL: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

(a) whether the Government have ap-
proved five major projects of the ONGC for
development of oil fields;

(b) if so, the details thereof and the total
cost involved;

(c) the time by which they are likely to be
completed;

(d) the total amount of oil and petroleum
products imported during the first six months
of 1990-91 and 1991-92 separately;

(e) whether the Government have is-
sued any directive for reducing the import of
oil during 1991-92; and

(f) if so, the out come thereof?

- THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISRTY OF DEFENCE (SHRI S.
KRISHAN KUMARY): (a) to (c). Yes, Sir. The
Government have sanctioned five oil field
development projects since October, 1990.
These are projects for the development of
the Neelam, Mukta and Panna oil fields in
the Western offshare and the additional de-
velopment of the L-l and L-lil reservoirs of
Bombay High field. The projects are esti-
mated to cost about Rupees Eight Thousand
crores. Subjecis are estimated to cost about
Rupees Eight Thousand crores. Subject to
fimely release of foreign exchange and award
of work, the projects are slated for commis-

DECEMBER 20, 1991

Written Answers 332
sioning in the first half of 1994,

(d) During April-Sept., 1991 a total of
14.02 MMT crude oil and petroleum prod-
ucts have been imported as compared to
13.22 MMT during April-Sept., 1990.

(e) and (f). Import of oil is done in accor-
dance with Oil Economy Budget which is
made after taking into account the relevant
factors.

Supply of Safetarboots to Workers of
Steel Plants

4721. SHRIM.V. CHANDRASEKHARA
MURTHY: Will the Minister of STEEL be
pleased to state: :

(a) whether the workers in the steel
plants have been demanding proper safety
boots/shoes to avoid accidents etc.;

(b) whether the steel plants have such
boots/shoes from private sector industries
alone and which are not upto the standard;

(c) whether the steel plants have ap-
proached any public sector manutacturing
units of boots/shoes; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL(SHRI SONTOSH
MOHAN DEB): (a) to (d). Safety boots of
required quality/standards are issued, as a
matter of policy to the workers.in steel plants
as a measure of safety. Stee! Plants in the
Public Sector have been procuring safety
shoes after issuing enquirles to industries
under public sector as well as private sector.
Howaver, orders for pracurement are final-
ised after taking into account factors fks,
quality, specifications of the product, price
quotsd, performance of the parties, eic,
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[Translation)

Fake Gas Regulator Manufacturing
Gang in Delhi

4722. SHRI ARVIND TRIVEDI: Willthe .

Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether any fake gas regulator
manufacturing gang has been unearthed in
Delhi;

(b) if so, the number of fake gas regula-
tors seized from their possession;

(c) whether the Government have taken
any action against them so far; and

(d) if so, the details thereof and if nct,
the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) to (d). No such in-
stance has come to the notice recently.

[English)

Allotment of Petrol/Diesel Retall Outlets
and LPG Agencles in Villages

4723. SHRI JEEWAN SHARMA: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) whether there is any proposal to
bifurcate or trifurcate the existing pump and
gas agencies and instal more in the semi-
urban and urban places in the villages to
provide employment/jobs to more number of
youths particularly unemployed graduates
and also to provide LPG gas connections to

the people living in villages and hill areas;
and
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. (b)if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTERY OF PETROLEUM AND NATU-
RAL GAS AND MINISTRY OF STATE IN
THE MIN'STRY OF DEFENCE (SHRI S.
KRISHANKUMAR): (a) to (b). There is no
proposal to bifurcate or trifurcate retail out-
lets and agencies. New retail outletsLPG
agencies are opened in different places as
perthe Marketing Plans, product availability,
etc. Efforts are constantly made to provide
as many LPG connections as early as pos-
sible. There is no separate reservation for
educated unemploved youths.

Supply of Coa! for domestic use to
. Andhra Pradesh
4724. SHRI J* CHOKKA RAO: Will the
Minister of COAL be pleased to state:

(a) whether the Singareni Ccllieries
Company in Andhra Pradesh has stopped
the supply of coal for domestic use;

(b) if so, the reasons therefor; and

(c) whether the Government propose to
allot certain portion of coal for domestic use
at subsidised rates under Public Distribution
System in Andhra Pradesh?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B. NYAMA-
GOUDA): (a) and (b). According to informa-
tion furnished by Singareni Collieries Co.
Ltd. they manufacture a domestic smoke-
less fuel known as SICCO COKE, which
they supply to the consumers through dis-
tributcrs in all districts of Andhra Pradesh,
and in some aeas of Karnataka and Mahar-
asntra. There is no proposal to stop this

supply.

(c) There is no proposal under consid-
eration of Ministry of Coal for allotting coal at
subsidised rates to domestic consumers
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Under public distribution system in Andhra
Pradesh.

‘Water Balance Study In Ku*'anad,
Kerala

4725. SHRI 7 .u. ANJALOSE: Will the
Minister of AGRICULVURE be pleased to
state:

(a) whetner thece is any proposal to
undertake water balance study in Kuttanad,
Kerala with the assistance of Dutch Govern-
ment;

(b) if so, the details thereof;

(c) the assistance proposed io be given
by Dutch Government; and

(d) the time by which thic project is
proposed to be launchea?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIMUL-
LAPPALLY RAMACHANDRAN): (a) to (d).
The water balance study in Kuttanad, Kerala
with the assistance of Cutch Government
was launched in January, 1987 and com-
pleted in December, 1982. The details of
study covered include-

(i) Long term impact on water quality,
nydrology and lake characteristics with par-
ticular reference to operation of Thanneer-
mukkom regulator,

(i) prediction of future trends of water
quality and possible environmental impacts
and

(iii) planning of corrective measures that
need (o be taken to preserve the qualiy of
water. Financial support of about Dfl 5.97
million (equivalent to Rs. 23 million) was
provided from Dutch Government in this
regard.

DECEMBER 20, 1991

Written Answers 336
Attack on Indian Shopkeepers in U.K.

4726. SHRI R. DHANUSHODI
ATHITHAN: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Government are aware
of recent reports that Indian shopkeepers
were attacked and their shops looted in
some cities of the U.K_;

(b) if so, the details of loss of lives and
the damage caused to property; and

(c) the steps taken by the Government
in this regard?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
and (b). The Government is aware that some
shops belonging to British nationals of In-
dian origin were looted in Handsworth in
Birmingham on 2nd September'91. There
was no loss of loves. The damages and liss
were estimated to be over half a million
pounds. Some other Asian and Sritish shop-
keepers had also suffered damages in the
attacks by holligans.

(c) The Indian High Commission in UK
has conveyed to the British authoiries at
appropriate levels our concern at such at-
tacks and the need for prompt police action.

Fire in second mine of NLC

4727. DR. R.K.G. RAJULU: Will the
Miruster of COAL be pleased to state:

" (a) whether any incident of fire occured
inthe second mine of Neyveli Lignite Corpo-
ration Ltd.;

(b) if so, the details thereof and actual
ioss due to this fire;

(¢) whether any inquiry had been con-
ducted in this regard;

(d) if so, the findings thet 20f;
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(e) the remedial steps taken/proposed
to be taken to check recurrence of such fire
in future; and

(f) the steps proposed to be taken for
proper check on procurement and supplies
to ensure smooth functioning of the Corpo-
ration and avoid losses?

THE DEPUTY MINISTRY !N THE MIN-
ISTER OF COAL (SHRI T5.B. NYAMA-
GOUDA): (a) and (b). Yes, Sir. On 23-07-
1991, there was a fire accident at Reclaimer
Machine Il in Mine 1l of Neyveli Lignite corpo-
ration. The Machine was under stoppage for
plar ned repair work in hydraulic cylinder for
hoisting and lowering of bucket wheelboom.
The fire occurred in the belt below the Re-
claimer. This has resulted in a loss of about
Rs. 1.5 lakhs, mainly on electriczlcables and
equipments.

(c) and (d). Yes, Sir. An enquiry has
been conducted in this regard by a Commit-
tee comprising of Chief Engineers of the
concerned zones of Mine li. The findings of
the Committee are to the following effects:-

As the Reclaimer machine was under
stoppage for planned repair works, a lot of
welding work was going on that particular
day. The hot metal from the welding works
had fallen on the lignite dust accumulations
at the bottom and caused smouldering. Fire
got aggravated by heavy winds and flared up
into an openfire which was subsequently put
out. Tt 9 Committee also suggested meas-
ures to prevent recurrence of such incidents.

(e) and (f). Following steps have been
taken in this regard:

1) All the fire fighting devices such as
water spray, fire extinguisher etc. are being
kept in ready condition.

2) Sand and other fire fighting equif-
ments have been provided in the machine.
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3) Measures have been taken to adopt
additional precaution where welding is to be
done by checking ‘the area thoroughly and
spraying profusely with water after the work
is over.

4) A system has been evolved to clear
the fine lignite dusts in cable ducts and the
cavities in structures either by water spray or
by wind blowing to prevent accumulation of
dust.

Development of Water Resources

4728. SHRISUDHIR SAWANT: Willthe
Minister of WATER RESOURCES be
pleased to state:

(a) whether priority is given to develop-
ment of water resources in order to provide
sufficient water for development of Forests
as well as for population located in remote
areas;

(b) whether the gracvity system has
been explored for supply of water on the
slopes

(c) if not, the reasons therefor; and

(d)whethsrbunds/dams are constructed
for dual purpose of stopping water as well as
conserving soil?

THE MINISTER OF WATER REk-
SOURCES (SHRIVIDYACHARAN
SHUKLA): (a) The National Water Policy
adopted in September, 1987, recommends
that National Resource Development Proj-
ect should, as far as possible, b2 planned
and developed as multipurpose projects.
Srovision for drinking water should be a
orimary consideration. The Projects are also
required to meet thie water requirement for
various other purpor es, which would include
forest development also.

(b) Most of surface irrigation éystem
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works on the gravity system including culti-
vation on slopes.

{c) Does not arise.

(d) Yes, Sir. check bunds are provided
for soil conservatition and dams for storage
of water in the reservoirs.

Thermal Project of NTPC in Kerala

4729. SHRI SHANKERSINH
VAGHELA:
DR. AK. PATEL:

V ill the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Indian Oil Corporation
had proposed to construct a major installa-
tion near the proposed site for a thermal
project of NTPC at Kayamkulam in Kerala;

(b) whether the installation is now pro-
posed to be shifted to an area at Sanst-
hamokotta; and

(c) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMARY): (a) No, Sir.

(b) and (c). Do not arise.
Loss Caused by Chandil Dam in Bihar
4730. SHRI GURUDAS KAMAT: Will
the Minister of WATER RESOURCES be
pleased to state:
(a) whether the Chandil Dam, a part of
the Subernarekia Multi purpose Project in

Bihar, has claimed a number of lives;

(b) if so, the details thereof and the
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reasons therefor;

(c) whethr this has also caused damage
to crops and property in anumber of villages;
and

(d) if so, the details thereof?

THE MNISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA:(a) and (b). The Project Admini-
stration has reported that no case of death
by drowning or directly attributable to the
flooding of villages by Chandil dam has
come to their notice.

(c) and (d). The Chandil dam has been
constructed upto spillway crest level. With
water impounding upto the crest, 6 villages
were fully affected, in another 12 villages,
houses and agricultural land were affected
partially and in 29 other villages, water en-
tered the agriculture fields without affecting
main body of villages or houses. Irrsome of
the later category the paddy fields to the
extent of 5% were affected. Payment of
compensation for land and houses acquired
has been completed in ail but one in the first
30 villages of Chandil submergence area,
except for cases where there has been dis-
putes over ownership rights. Even after
payment of compensation villagers contin-
ued cultivation in acquired land. The Gov-
ermment is not obliged to pay cmpensation
for loss of standing crop on acquired land.

Disinvestment Proposal of ICC

4731. SHRI HARI KISHORE SINGH:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether Indian Oil Corporation has
submitted any proposal for disinvestment of
20 percent of the Government holdings in
the Company; ’

(b) if so, the details thereof; and



341 Written Answers

(c) the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTERY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMARY): (a) No, Sir.

(b) and (c). Questions do not arise.
Gas Based Fertilizer Plant

4732. SHRISHRAVAN KUMARPATEL:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether Government propose to fix
a cut-oft date for the gas-based fertilizer
plants to be fed by the HBJ pipeline, before
which they are to be commissioned, failing
which the available gas resource would be
diverted to other uses; and

(b) if so, the decision taken in respect of
each plant?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THEMINISTRY DEFENCE (SHRIS. KRISH-
ANKUMAR): (a) and (b). No such decision
has been taken so far.

Steps to Reduce Import of Oil

473.SHRIR. SURENDERREDDY: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) whether Government propose to
check the powers of the oil bureaucracy;

(b) if so, the details thereof; and

(c) the steps being taken to reduce the
Import Bill which is likely to be increased due
to the soviet Union’s limit on supply of oil
Products to India?
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THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMARY): (a) and (b). The bu-
reaucracy is under the effective supervision
and control of the Government.

(c) Steps to increase indigenous crude
oil and refinery production, and to promote
oil conservation and demand management
measures, are being taken to reduce oil
imports.

[Translation)

Joint Implementation of Irrigation
Projects

4734. SHRI SIMON MARAND:: Willthe |
Minister of WATER RESOURCES be
pleased to state:

(a) whether many State Govermnment
have refused to accept the advice of the
Planning Commission regarding joint imple-
mentation of some irrigation Projects;

(b) if so, whether the implementation of
such projects is likely to be affected ad-
versely due to scarcity of funds as a resuilt
thereof;

(c) if so, the details thereof; and

(d) the amount sanctioned by the Gov-
ernment to speed up the process of imple-
mentation of these irrigation projects during
the current financial year, State-wise?

THE MNISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA:(a) to (d) Inter-State projects are
formulated and taken up for joint implemen-
tation through mutual agreement between
the basin States. Irrigation projects are in-
vestigated, formulated, planned and imple-
mented by the State Governments out of
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their own budgetary resources as per inter-
se priorities. The Central assistance is in the
form of block grants and loans not tied to any
sector of development or to the project.
However, the plan proposals of the State
Governments including outlays on inter-State
projects are finalised with concurrence of the
Planning Commission.

Wastage of LPG

4735. SHRI CHHEDI PASWAN: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) the quantity of LPG wasted during
the last three years along with their focations
dueto the absence of maintenance facilities;

(b) whether the government propose to
offer contract to any private agency to con-
trol this wastage; and

(c) if so, the details in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) As reported by the
Oil Companies there is no wastage of LPG
on account of absence of maintenance facili-
ties with them.

(b) Does not arise.

(c) Does not arise.

Oil in Bombay High

4736. SHRI SHARAN VERMA: Wili the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether the Committee constituted
to probe into the causes of less production of
oil in Bombay High and the issues of man-
agement therein has sirce submitted its
report to the Government;
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(b) if so, the details thereof and the
action taken thereon by the Government;
and

(c) i not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) Yes, Sir.

(b) and (c). The Committee’s conclu-
sions include, inter alia:- that the levels of
withdrawal of crude oil have deviatd from
those recommendedby the development
schemes and that while such deviation was
justitied according to accepted industry prac-
tices, they were perhaps not justified with
regard to the point of view of maintenance of
resetvoir health; that periods of over-exploi-

“tatior: with regard to delays in implementa-

tion of pressure maintenance schemes have
contributed to the incidence of high gas oil
ratios etc. but that there is no unequivocal
evidence to indicate that losses in the pro-
duction of exp.oitable reserves have resulted
from any of these factors. The recommenda-
tions of the Committee are under the consid-
aration of tha Government.

[English]

frreguiarities in Indian Councll of Vorid
Affairs

4737. DR. LAXMINARAYAN PAN-
DEYA: Will the .Minister of EXTERNAL
AFFAIRS be pleased 1o state:

(a) whether the Government have re-
ceivud any representation regarding mis-
management an irregularities prevailing in
the Indian Councit-of World Aftairs; and

(b) if s0, e action taken by the Govern-
ment in this regard?
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THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO):(a) Yes, Sir.

(b) Government are considering vari-
ous measures to improve the Indian Council
of World Affairs and to restore its original

. standard.

Indian Sales to U.N. Agencies

4738. SHRIMATID. K. BHANDARI: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether the Government aware of
certain reports that Indian sales to U.N.
agencies is on the rise;

(b) if so, the details thereof;

(c) the items that have high demand for
supply to U.N..agencies; and

(d) the steps taken by the Government
to increase Indian supplies to U.N.?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO):(a) Yes, Sir.

(b) to (d). UN agencies purchases in-
clude a broad spectrum of items including
computers, communications equipment,
laser systems spare parts etc. The items
which have primarily contributed to the rise
in India's share of procurement include
machine tools. pumps, agricultural imple-
ments, jeeps building material, hand tools,
well-drilling rigs and medical and emergency

Telief items. Several measures have been.

taken by the Government to increase pro-
curement from India. The National Small
Industries Corporation has been designated
as the nodal point for all enquiries from UN
agencies. Further, an on-line computer link
has been established with various UN agen-
cies and a catalogue of shortlisted Indian
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suppliers has been pregared, which gfacili-
tates early matching of UN requirements
and suppliers. Government has also taken
the initiative in organising an Inter Agency
Procurement Workshop to enhz nce interac-
tion between Indian entrepreneurs and Chief
Purchasing Officers of various UN agencies.

Short supnly of Cozl 3.1d Steel 10
Industries in Gujarat

4739. SHRI KASHI RAM RANA:
SHRI HARIN FATHAK:

Wi the Minister of COAL be pleased io
state:

(a) whetherthe industrial units of Gujarat
are facing hard-ship due to allotment of less
then half of the assessed capacity of box
wagons for coal and steel: and

(b) if so, the percentage of the decline
and the resons therefor?

THE DEPUTY MINISTER IN’" THE
MINISTRY OF COAL (SHRI S.B.
NYAMAGOUDA):(a) and (b). According to
information given by Ministry of Railways,
the pro-rata ceiling fixed by Railways for
movement of coal under State Priority for
Gujarat from January’ 91 to July’ 91' was
12229 Box Wagons. Out of this Railways
received recommendation for 10,893 Box
Wagas from the Government of Gujarat, and
sanctioned 8221 Box Wagons for loading,
amounting to 67% of the caeiling.

The shortfall of loading under State
Priory movement is due to high priority
movement of coal to core sectors iike power,
cement, etc.

Accorcing to Ministry of Railways, as of
now there is no problem in allotment of
wagons for movement of steel to industrial
units in Gujarat.
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Thelt of Petrol From Igatpuri Dock
Yucds

4740. DR. VASANT NIWRUTTI
PAWAR: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

(a) whether Government are aware
about the thett of petrol from igatpuri dock
yards;

(b) if so, tho dJetails thereof and the
action taken by the Governmcnt against the
culprits;

(c) whether the 10C has filed a claim
against Indian Railways about thelt of petrol
at lgatpuri station;

(d) if so, the details thereof; 2and

(e) the action proposed to ba taken to
recover the claim?

THE MINISTER OF STATE IN THE
MINISTH'# OF PETROLEUM AND NATU-
RAL GAS AND MINISTFK OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) and (b). Piiferages
had been reported to have taken placa frc:.
MS/HSD Tank Wagons kept in the “Hold-
ingline” at Igatpuri Station which is located
about 2 kms. away from the main station.
The matter has been handed over by the
vigilance Department of the Central Railway
to the CBI for further investigation.

(c)to (e). Yes, Sir,. IOC hasfiled a claim
amounting to Rs. 17,11,163/- against Indian
Railwaysonaccountoftheincidentat Igatpuri
Station. This is being persued.

Alleged Irregularity in Sale of Soft
Coke

SHRI ARJUN SINGH YADAV:
SHRI RAM TAHAL CH-
OUDHARY:

4741,
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Willthe Minister of COAL bé pleased to
clate:

(a) whether any irregularities have been
detected by the Government in the sale of
soft cok meant for domestic use at a fixed
price; and

(b) if so, the details thereof and the
action taken by the Government against the
persons found guilty?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B.
NAYAMAGOUDA):(a) and (b). The Ministry
of Coal alocates soft coke to States/Union
Tetritories on half-yearly basis for further
distribution. The subsidiaries of Coai India.
Ltd. supply soit coke as per sponsorships
isued by State Governments/Union Trrito-
ries at the rates fired by Government/Unon
Territoris at the rates fixed by Governent of
India The State Governments/Union Territo-
ries are empowered to fix retail prices of soft
coke in their jurisdiction. Ministry of Coal is
not aware of any complaints regarding higher
prices being charged by retailers over and
above the prices fixed by State Govern-
ments/Union Territories. Such complaints, if
any, have to be looked into by respective
State Governments/Union Territories.

Salem Steel Project

4742.SHRIV. SREENIVASAPRASAD:
Will the Minister of STEEL be pleased to
state:

(a) whether the Salem Steel Project has
secured further steckel mills from Japanese
snurces;

(b) whether there have been number of
other foreign bidders;

(c) whether Salem Steel Project pro-
pose to update the second hand project; and



349  Written Answers

(d) if so, the details thereof and if not, the
reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEB):(a) and (b). Salem Steel Plant
(SSP) have not yet procured a steckel mill.
SSP had floated a global tender in August,
1991 for desitn, manufacture, assembly,
testing, supply, eraction and commissioning
of a steckel mill. Bids received are due for
opening in February, 1992.

(c) and (d). SAIL do not propose to buy
a second hand steckel mill for SSP as its
products will not be of the quality required.

[ Translation)

Simpilification of Procedure for Issuing
Lease Under Forest Conservation Act

4743. SHRI GIRDHARI LAL BHAR-
GAVA:Willthe Minister of MINES be pleased
to state:

(a)whetherthe Union Government have
received any proposal from the Government
of Rajasthan for simplification of the prece-
cure for issuing lease under the Forest
Conservation Act in order to develop explo-
ration of minerals;

(b) if so, the details thereof;

(c) whether the Government propose to
empower the State Governments for grant-
ing exemption for undertaking Mineral ex-
plorationin plots of specific sizes inthe areas
other than sancturaries;

(d\ if so, by when; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE 'OF THE
MINISTRY OF MINES (SHRI BALARAM
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SINGH YADAV): (a) No such formal pro-
posal has been received from the Govern-
ment of Rajasthan under the Forest (Con-
servation) Act, 1980.

(b) Does not arese.
(c) No, Sir.
(d) Does not arise.

(e) As per Forest (Conservation) Act,
1980, prior approval of the Central Govern-
mentis required before using any forest area
for non-forestry purpose.

Assistance to Drought Affected States

4744. SHR! VILASRAO NAG-
NATHRAO GUNDE-
WAR:

SHRI K. PRADHANI

PROF. RASA SINGH RAWAT:

KUMARI VIMLA VERMA:

SHRI SURAJBHANU
SOLANKI:

SHRI RAM LAKHAN SINGH
YADAV:

SHRI RAM NAIK:

SHRI RAM KAPSE:

Will the Minister of AGRICULTURE be
pleased to state:

(a)the States/Union Terrirories affected
by drought;

(b) the estimated loss caused thereby to
crops and livestock in each affected State/
Union Territory;

(c) the Central assistance sougt by each
such State/Union Territory and the amount
actually released;

(d) the State/Union Territory visited by
the Central Team(s) in this regard; and
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(e) the follow-up action taken ‘by-the
Union Government on the reports of the
Central Teams?

THE MINISTER OF STATE OF THE

MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a) to
(e). State Governments of Andhra Pradesh,
Maharashtra, Gujarat, Karnataka and
Madhya Pradesh have sent memoranda
seeking additional Central assistance for
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relief operations in the wake of drought
conditions during.the current year. No Cen-
tral Team visited the affected States as the

* procedure of deputing the Central Teamhas

been done away with under the existing
scheme of Finance Relief Expenditure. The
details of damage to crops, etc., as reported
by the Stete Governments, assistance sought
by them and Central share of Calamity Relief
Fund(CRF) released are given in the en-
closed statement.
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Control of Floods Caused by Tribu-
taries of River Brahmaputra

4745. SHR! S.N. BROHMO
CHAUDHURY: Will the Minister of WATER
RESOURCES be pleased to state:

(a) whetherthe Government have taken
note of the magnitude of the deposits filling
the bed of the Brahmaputra by the changing
courses of the tributaries in the upstreams in
the north of the Brahmaputra;

(b) if so, whether the Government have
formulated any scheme to tame these tribu-
taries; and

(c) if so, the details thereof?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA):(a) Yes, Sir.

(b) and (c). Master Plans for tributaries
in the north bank of Brahmaputra Beki-
manas-Aie and Pagladiya sub-basins iden-
tifying remedial measures have been pre-
pared. These include Pagladiya dam(29
metre high) across river Pagladiya mainly for
flood moderation and scheme for anti-ero-
sion works on river Aie.

Integrated Development of Horticulture

4746. SHRI S.B. SIDNAL: Will the Min-
ister of AGRICULTURE be pleased to state:

(a) whether the Government has sub-

« mitted a scheme to World Bank for Inte-

grated Development of Horticulture in North
Western States;

(b) if so, the details thereof;

(c) whether Bulgaria propose to assist
in grafting of apples in the country; and
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(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN). (a)
and (b). A Project on Integrated Horticulture
Development for the North-West Hill Region
was submitted to the World Bank. This Proj-
ect at a total cost of US$ 136.5 million was to
be implemented in the States of Jammu &
Kashmir, Himachal Pradesh and in the hilly
areas of Uttar Pradesh over a period of 7
years. The main objective of the project was
the integrated development of apple and
other temperate fruits, vegetables and flow-
ers covering all aspects of production, pro-
ductivity, extension servicegs and post har-
vestinfrastructure. The World Bank have not
accepted the project.

(c) and (d). The Government of India in
collaboration with Bulgaria is implementing
an Indo-Bulgarian Project in Jammu & Ka-
shmirfrom October, 1989 which includes the
development of Horticulture in Zainapura
farm in the district of Puiwama. Under this
project 25 hec. area will be covered with
grafted planting material of commercial apple
variety (Red Delizious) from Bulgaria and 25
hec. will be covered with he indigenous
Ambri variety of apple on imported root-
stocks from Bulgaria. The Project is to be
concluded by October, 1992.

Production of Coal

4747. DR. LAL BAHADUR RAWAL:
SHRI BALRAJ PASSI:
SHRI RAJVEER SINGH:
SHRI PRAKASH V. PATIL:

Will the Minister of COAL be pleased to
state:

(a) the production f coal in the country
during 1990 and 1991 till date, State-wise;
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(b) whether the production was com-
mensurate with its demand;
(c) if not, the reason therefor;

(d) whether any plan has been chalked
out/being chalked out to increase the pro-
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duction of coal; and

(e) if so, the details thereof?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COAL (SHRI S.B.

NYAMAGOUDA):(a) Theinformationisgiven
below:-

(million tonnes)

S.No. State *Production of coal during
1990-91 1991-92
(upto Sept. 91)
1. Andhra Pradesh 17.708 8.90
2. Assam ‘ 0.679 0.34
3 Bihar 67.488 27.04
4. Madhya Pradesh 65.351 29.14
5. Maharashtra 16.854 7.68
6.  Orissa 16.272 8.30
7. Uttar Pradesh 10.378 4.42
8. West Bengal 17.002 7.54
Total 211.732 93.36

*Note: Excluding-production of coal in meghalaya and J & K

(b) and (c). The current production plus
pithead stocks available with us are suffi-
cient to meet the demand of all consumers
except steel, where for blending purposes
steel plants are imperting low ash coking
coal.

(d) and (e). Draft 8th Five Year Plan
1992-97 envisages production of coal in the
country at the level of 293.21 million tonnes
in 1996-97 by opening of new mines, mod-

ernisation of existing mines and application
of new technologies.

Terrorism in Nepal

4748.SHRICHINMAYANAND SWAMI:
Will the Minister of EXTERNAL AFFAIRS be
pleased to state: )

(a) whether talks have been held be-
tween India and Nepal to curb the rising
terrorism in the terai area of Nepal; and
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(b) if so, the details thereof?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI):(a)
No, Stir.

(b) Does not arise.

Non-Official on the Board of Directors
of NIC

4749. SHRIP.P. KALIAPERUMAL.: Will
the Minister of CNAL be pleased to state:

(a) whether there.are non official direc-
tors on the Board of directors of the Neyveli
Lignite corporation; and

{b) if so, the details thereof and if not the
reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAL (SHRI S.B. NAYAMA-
GOUDA): (2) No, Sir.

(b) The appointment of the non official
Directors in the Board of Neyveli Lignite
Corporation Limited had not been consid-
ered necessary.

Press Communique by Indian High
Commissioner on Earth Quake

4750. SHRI BHUWAN CHANDRA
KHANDURI: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Indian High Commis-
sionerin U.K. issued any press communique
in regard to recent earthquake in Garhwal,
Uttar Pradesh;

(b) if so, the details thereof and its woild
wide impact on supply of assistance for
earthquake victims;

(c) whether the Government have is-
sued any instructions to the !ndian Embas-
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sies/high Commissions to diseminate infor-
mation to NRIs on natural calamities; and

(d) if so, the details thereof?

. THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI):(a)
and (b). Yes, Sir. A copy of the Press com-
munique is enclosed. This gesture by the
Indian high Commissioner sets an example
that would encourage others to make similar
contributions.

{c) No, Sir.
(d) Does not arise.

Press Release Issued by the Indian High
Commissioner in U.K. on 30 October,
1991

The Indian High Commissioner, Dr. L.N.
SiNghvi, in a letter to Indian Prime Minister,
Shri P.V. Narasimha Rao, expressed shock
and grief atthe havoc and loss of life caused
by the recent earthquake in the Uttar Kashi
region. The High Commissioner assured the
Prime Minister that the Indian community in
U.K. was most concerned about the plight of
the victims and would be willing to make any
contribution that would be required to allevi-
ate their sufferings.

The High Commissioner donated the
equivalent of his two months’ salary to the
Prime Minsiter's Fund for the relief of the
victims.

[Transiation}

Allotment of Petrol/Diesel Retail Outlets
ard LPG Agencies in Bihar
4751. SHR! RAM TAHAL CH-
OUDHARY:
SHRI SIMON MARANDI:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:
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(a) the number of petrol/diesel retail
outlets and LPG agencies allotted in Bihar
during the last three years and till date,
districtwise;

(b) the number of persons belonging to
SC and ST, among them district-wise;

(c) the number of applications for allot-
ment of these agencies lying pendirg, dis-
trict-wise;
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(d) whether there -is any plan to allot
more petrol/diesel retail outlets and LPG
agencies in future; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a)

RO LPG
Period Total  SC/ST Total  SC/ST
1988-89 27 5 15 3
1989-90 20 6 05 1
1990-91 4 - 05 -
April -Nov. '91 04 - 05 -
Total- 55 11 30 4

(b) Only state-wise break up of SC/ST
dealerships is maintained by Government.

(c) Such information is not maintained
by Government.

(d) and (e). New retail outlets/_ PG dis-
tributorships are opened in different places
including those in Bihar as per Marketing
Plans, product availability, etc.

Pipeline Tappers
[English)
4752. SHRI JEEWAN SHARMA: Will
the Minister of PETROLEUN. AND NATU-

RAL GAS be pleased to state.

(a) whether an organised gang o pipe-
line tappers with a network all over gujarat

has been operating in the refineries amount-
ing to huge losses;

(b) if so, whether any inquiry has been
conducted in this regard;

(c) if so, the details and the outcome
thereof; and

(d) action taken or proposed to be taken
against the persons found guily?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
KRISHAN KUMAR): (a) to (d). Information is
being collected and will be laid on the Table
of the House.
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Alleged malpractice in Sale of LPG
Cylinders

4753. SHRISANAT KUMAR MANDAL:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the coupon system was
introduced by the Indian Oil Corporation in
Delhi to check malpractices by the LPG
dealers;

(b) whether it has been mandatory forall
consumers to buy these coupons;

(c) if so, the reasons therefor;

(d) whether the gas cylinders are being
sold by these LPG dealers to road-side tea
shops and dhabas; and

(e) the details of the checks being exer-
cised by the IOC over these dealers making
hefty premium on that account?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND NATU-
RAL GAS AND MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI S.
RISHAN KUMAR): (a) and (b). Yes, Sir.

(c) and (d). No proven case has been
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reported by Indian Oil Corporation.

(e) Field Officers of the company are
under instructions to conduct regular/sur-
prise/joint inspection of the LPG distributors.

Ongoing Irrigation Projects in Madhya
Pradesh

4754. KUMARI VIMLA VERMA: Willthe
Minister of WATER RESOURCES be
pleased to state:

(a) the details of each of the on-going
irrigation projects in Madhya Pradesh;

(b) whether some of them are running
behind schedule;

(c) if so, the details thereof and the rea-
sons therefor; and

(d) the extent of cost-escalation in each
case as a result thereof?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (d). A statement giving the
details of ongoing Major and Medium Irriga-
tion Projects in Madhya Pradesh is en-
closed.
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International Treaties

4755. SHRI HARISINH CHAVDA: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether there is any proposal under
the consideration ofthe Governmentto have
the bilateral and mutltilateral treaties entered
into by the Government ratified by Parlia-
ment; and

(b) if so, the details thereof?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
No, Sir.

(b) Does not arise.
Action Plan for Jute Growers

4756. DR. R. SURENDER REDDY: Will
the Minister of AGRICULTURE be pleased
to state:

(a) whether the Government propose to
formulate a long term action plan for improv-
ing the lot of jute growers;

(b) if so, the details thereof; and

(c) the time by which this plan is likely to
be implemented and the total expenditure
involved therein?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIMUL-
LAPPALLY RAMACHANDRAN): (a) to (c).
Government of India propose to continue
the implementation of existing Centrally
Sponsored Scheme on Special Jute Devel-
opment Programme(SJDP) in important jute
growing States during the VIll Five Year
Plan.

Under the existing scheme of SJDP,
financial assistance is provided on produc-
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tion and distribution of quality seeds, supply
of plant protection chemicals and equip-
ments, distribution of farm implements and
also for organising demonstrations of im-
proved productiontechnology. The develop-
ment programme aims at increasing prouc-
tivity of jute and improving its quality which
would enable the jute growers to get better
prices for their produce. The scheme may
involve and expenditure of about Rs. 46
crore during the entire period of VIii Plan.

[Translation)

Gene Bank of Medicinal Plants and
Herbs

4757. SHRI RAM KAPSE: Will the
Minister of AGRICULTURE be pleased to
state:

(a) whether there is any proposal to
establish a gene bank of medicinal plants
and herbs in the developing countries; and

(b) if so, the details thereof?

THE MINISTER OF STATE TN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA): (a) and (b). Sir, The Indian Council
of Agricultural Research has already estab-
lished agene bank at New Delhi, to conserve
germplasm of various agricultural crops, .
including medicinal and aromatic plants and
herbs. A total of 1,43,897 germplasm collec-
tions of various crop plants, including 665
samples of Narcotics and 138 samples of
medicinal and aromactic plants, have been
presently stored in the gene bank.

[English]
Visit of us Team to Kashmir
4758. SHRI SRIBALLAV PANI-
GRAHI:
SHRI TARA CHAND KHAN-
DELWAL:
Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:
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(a) whether a high power U.S. team
visited Kashmir recently:

(b) if so, the composition of team;
(c) the purpose of the visit;

(d) whether any other such international
team or individuals were allowed to visit the
Kashmir Valley. If so, the details thereof;

(e)whetherthe U.S.team had expressed
any views on Kashmir; and

{f) if so, the details thereof?

THE MINISTER IN EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
A team led by Admiral Larson, US Com-
mander-in-Chief Pacific Area Command
(CINCPAC) visited Jammu & Kashmir in
October 1991.

(b) Other members of the team were
Ambassedor M J. Wilkinson. Foreign Policy
Advisior to CINCPAC. Rear Admirai 1. G.
Vogt. Director, Strategi Planning & Policy.
Captain J. A. Russack. Executive Assistant.
Lt Commander Salkin. Physician. Captain
Litchfield. ADC. They were accompanied by
Ms. Robin Raphael. Political Counselior.
Colonel Richard Crites. Defence and Army
Attache and Mr Dundas McCullough from
the US Embassy New Delhi.

(c) The purpose of the visit was to show
the visitors the situaion along the Line of
Control and tension created by large scale
infiltration of trained tarrorists along with
arms and ammunition across the Line ot
Control into India.

(d) Labour Party Leader and shadow
Foreign Secretary of the United Kingdom.
Mr. Gerald Kaufman also visited Jammu and
Kashmir in August 1991.

(e) and (f). The team felt that it had
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gained a better appreciation of the situation
on the ground and India’s policies and con-
cerns.

Alleged Misappropriation of Money in
Lucknow and Kanpur Branches of PNB

4759. SHRI JEEWAN SHARMA: Will
the Minister of FINANCE be pleasedto state:

(a) whether some officials of the Punjab
National Bank posted at Lucknow and Kanpur
have been indicted for alleged misappro-
pnaticn of public funds and blatant violation
of rules in sanctioning loans: and

(b) if so, the action taken by the Govern-
ment against those found guilty?

THE MINISTER OF STATE OF THE
MINISTRY OF FINANCE (SHRI DALBIR
SINGH): (a) No, S.

(b) Does not arise.
Training to Airmen of Foreign Countries

4760. SHRI B. DEVARAJAN: Will the
Minister of DEFENCE be pleased to state:

(a) whether Indian instructors are pro-
viding training to the airmen of vanous for-
eign countries;

(b) it so, the names of such foreign
countnes; and

(c) the conditions on which suchtraining
is provided?

THE MINISTER OF DEFENCE (SHRI
SHARAD PAWAR): (a) to {(c). Yes, Sir. A list
of such countries is enclosed. The training
courses are offered to friendly foreign coun-
tries and the courses are conducted under
the following schemes:

(i) Indian Technical and Economic
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Cooperation Programme(ITEC).
(i) Self Financing Scheme.
STATEMENT
Countries Whose Trainees are Undergo-
ing Training in the Various IAF Training
Establishments

1. Bangladesh

2. Botswana

3. Kenya

4. Mauritius

5. Nepal

6. Sri Lanka

7. Seychelles
Airspace violation by Pakistani Aircraft

4761. SHRI PARASRAM BHARDWAJ:
Will the Minister of DEFENCE be pleased to
state:

(a) the number of times Pakistani air-
craft crossed over in the Indian airspace

during the last two years; and

(b) whether any protests were lodged
with the Government of Pakistan?_

THE MINISTER OF DEFENCE (SHRI
SHARAD PAWAR): (a) There have been
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some cases of violation of Indian airspace by
Pakistani aircraft during the last two years. It
would notbe desirable to give further details.

(b) Government have conveyed their
serious concern over these incidents to the
Government of Pakistan.

implementation of Reservation Rules
by Jute Corporation of india

4762. SHRI KABINDRA PUR-
KAYASTHA: Will the Minister of TEXTILES
be pleased to state:

(a) whetherthe Jute Corporation of India
Limited is following the Government direc-
tives regarding implementation of reserva-
tion rules for Scheduled Castes/scheuled
Tribes Employees;

(b) if so, the steps taken by the Corpo-
ration to fix up the reservation quota for
Scheduled Castes and Scheduled Tribes
and the details of vacancies filled up during
the last two years; and

(c) the position of backlog as on date,
grade-wise?

THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILES (SHR! ASHOK
GEHLOT): (a) Yes, Sir.

(b) The quota of reservation for SC/ST
employees is fixed as per 40 Point Rosteron
all India basis. The details of grade-wise
vacancies filled up during the last two years
is as under:

Year Recruitment Promotion
Total SC ST Total SC ST
No. No.
Group-A 1990 - - - 2 - -
1991 - - - 4 - -
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Year Recruitment Promotion
Total SC ST Total SC ST
No. No.
Group-B 1990 - - - 20 3 -
1991 - - - 1 - -
Group-C 1990 12 4 5 19 4 1
1991 3 - 1 14 3 1
Group-D 1990 9 1 2 - - .
1991 4 1 - - - -
(c) The position of backlog as on date is as follows:
SC ST
Group-A 8
Group-B 8
Group-C 62
Group-D 9
implementation of ARDRS In Andhra MINISTRY OF FINANCE (SHRI DALBIR

Pradesh

4763. SHRI J. CHOKKA RAO:
SHRI V. SOBHANADRESES-
WARA RAO VADDE:

Willthe Minister of FINANCE be pleased
1o state: )

(a) the number of farmers and artisans
in Andhra Pradesh benefited under the
Agricuitural and Rural Debt Relief Scheme,
1991 till November 1, 1991, district-wise;

(b) the amount sanctioned and released
under the scheme in the State during the
above period; and

(c) when the remaining amount is likely
10 ba released?

THE MINISTER OF STATE OF THE

SINGH): (a) The data reporting system does
not generate district-wise break-up of relief
provided to beneficiaries under the Agricul-
tural and Rural Debt Relief(ARDR) Scheme,
1990. However, ason 7.12.1991, the neces-
sary refief under the Scheme has been pro-
vided to 29.93 lakh benéficiaries in the State
of Andhra Pradesh to the extent of R: . 883
crores by public sector banks, cooperative
banks and Regional Rural Banks.

(b) The National Bank for Agricul-
ture and Rural Development (NABARD)
had reported that ason 7.12.1991, asumof
Rs. 222.30 crores was sanctioned and re-
leased to the Andhra Pradesh State Coop-
erative bank (APSCB) and Andhra Pradesh
State Land Development Bank (APSCDB).
Out of this Rs. 111.15 crores was
provided as grant towards Central Govern-
ment's share and Rs. 111.25 crores was
given by Reserve Bank of India through
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NABARD as loan for meting State Govern-
ment’s shar of the debt relief. In addition to
this, NABARD has also sanctioned a sum of
Rs. 64.15 crores to Regional Rural Banks as
grants out of which a sum of Rs. 59.94 crores
has since been released.

(c) It is expected that the remaining
amount will be provided in the current and
the next financial year.

[ Translation)

Loans Given by banks for various
Programmes

4764. SHRI SUSHIL CHANDRA
VARMA: Will the Minister of FINANCE be
pleased to state:

(a) whether there has been adecline in
the loans given by the nationalised banks for
the programmes like Integrated Rural Devel-
opment Programme, Training for Rural Youth
for Self-Employment, Self-Employment
Programme for Urban poor etc;

(b) i so, the reasons therefor; and

{c) the total amount of loans advanced
by the nationalised banks under the afore-
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said programmes during April to October,
1991 and the corresponding period in the
three preceding years?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI DALBIR
SINGH): (a) and (b). The participating banks
(including nationalised banks) have over-
achieved the target fixed under Integrated
Rural Development Programme (IRDP) by
the Government of India during the 7th Five
Year Plan period. Training for Rural Youth
for Self Employment (RYSEM) is a facilitat-
ing component of the IRDP and as such
separate targets have not been fixed there-
for, So tar as Self Employment for Urban
Poor (SEPUP) is concemned, decline is no-
ticed in the loan given by the nationalised
banks. The main reasons for decline are
consideredto be non receipt of sufficientnum-
ber of applications, non-availability of viable
schemes to be financed within loan limit of
Rs. 5000/-, preference to go for salaried
employment instead of self employment,
etc.

(c) The amount of bank credit provided
under IRDP during the cunent year upto
August 1990-91 (latest available) and for the
corresponding period in the three preceding
years is given below:

(Fs. i crores)
B Yoar Amount of uw; ;m:
-—:;08—-—8;—(;.5 07 October 1988) 489
1989-30 (As on September 1989) 391
1990-91 (As on October, 1990) 405
1991-92 (As on August 1891) 206

in the case of SEPUP, information tor
the period April to October is not generated

separately by the data reporting system.
However, the amount of loan sanctioned for
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the year ending March 1989, 1990 and 1991
is fumished below:

Year Amount Rs. in crores
1988-89 138
1989-90 129
1990-91

*Provisional 67"

Amendment in Cantonment Act, 1924

4765. SHRI RAM NARAIN BERW{\:
Will the Minister of DEFENCE be pleased to
state:

(a) whether the administration of the
Cantonments is run in accordance with the
provisions of the Cantonment Act 1924, and
there has not been proper development of
these Cantonments;

(b) it so, whether the Government pro-
pose to bring forward legislation to suitably
amend the Cantonment Act, 1924; and

(c) if so, the details thereof?

THE MINISTER OF DEFENCE (SHRI
SHARAD PAWARY): (a) Cantonment Boards
are statutory bodies responsible for admini-
stration of Cantonments and are functioning
within the ambit of the Cantonments Act,
1924, Within the constraints of resources,
Cantonmnet Boards have been taking up
development schemes.

(b) There is no proposal to amend the
Cantonments Act, 1924,

(c) Does not arise.

AGRAHAYANA 29, 1913 (SAKA)
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{English}

Loans Given to Textile Mills Under
Modernisation Programmes.

4766. SHRI PRAKASH V. PATIL: will
the Minister of TEXTILES be pleased to
state:

(a) the amount of loans and other
concession given to the texile mills for their
modemisation or revival dunng the Seventh
Five Year Plan Period;

(b) the number of mills modemised and
actually revived; and

(c) the number of workers rehabilitated
thereby?

THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILES (SHRI ASHOK
GEHLOT):(a) As on 31st July, 1991 an
amount of Rs. 1367 crores has been sanc-
tioned as modernisation assistance to the
textile mills under Textile Modernisation Fund
Scheme (TMFS). Further, since inception of
the Scheme in August, 1986 and till 31st
July, 1991 other concession such as mod-
ernisation loan atthe concessional rategiven,
amounted to Rs. 32.33 crores.

(b) and (c). Up to July 31,1931 357 mills
were sanctioned modernisation assistance
under the Scheme. Revival Schemes were
sanctioned in 19 cases. Assistance to these
mills has enabled the workers to continue in
their employment. The information regard-
ing the number of workers actually rehabili-
tated is not maintained centrally.

Repairs to G.T. Road Between Asansol
and Howrah

4767. SHRISANAT KUMAR MANDAL.:
Willthe Minister of SURFACE TRANSPORT
be pleased to state:



391 Written Answers

(a) whether the stretch of G.T. road
between Asansol and Howrah is not in a
road worhy condition;

(b) if so, the action taken by the Govern-
ment for repairs of this sriretch of the Na-
tional Highway; and

(c) the funds proposed to be aliocated
for the purpose? -

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRIJAGDISH TYTLERY): (a) and (b). The
National Highway No. 2 between Asansol
and Howrah is generally in traffic worthy
condition. Some damages have occurred
during the last monsoon which are being
attended to.

(c) An amount of Rs. 1170.85 lakhs has
been released so far during this year for
maintenance and repairs of National High-
way in West Bengal including National High-
way No.2.

Appointment in RRBs in Kerala

4768. SHRI P.C. THOMAS: Will the
Minister of FINANCE be pleased to state:

(a) whether some persons who were
provisionally selected for various posts in
1990 by the Banking Service Recruitment
Board for appointment in Regional Rural
banks in Kerala have not so far been given
appointments;

(b) i so, the details and the reasons
thereof; and
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(c) the time by which the above persons
are likely.to be appointed?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI DALBIR
‘SINGH):(a) to (c). Presumably the Hon'ble
Member is referring to selections made by
Banking Service Recruitment Board (BSRB)
Thiruvanantapuram in the year 1990 and not
to the examinations etc. conducted by it in
1990. SBSRB has reported that no candi-
date selected by it in 1990 remain unab-
sorbed by Regional Rural Banks.

National Highways in Assam

4769. SHRI UDDHAB BARMAN: Will
the Minister of SURFACE TRANSPORT be
pleased to state: ‘

(a) whether the Government of Assam
have submitted any proposals to the Union
Government for construction of new Na-
tional Highways, during the last three years;

(b) if so, the details thereof;
(c) the details of the proposals by the
Union Government and the amount sanc-

tiouned therefor; and

(d)the reasons for not giving approvalto
the remaining proposals?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER): (a) Yes, Sir.

(b) The details are as under, viz.

Lengh
(i)  North Saimara to Amingaon via lengtisinga-Barpeta- 110
Daulasal-Mukalmua-Hajo; and  _ .
(i)  Manju to Silchar via Diphu-Lumding-Haflong. 250
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(c) and (d): Decision about declaration
of new National Highways would be taken
only after formulation of the 8th Five Year
Plan, availbability of funds, inter-se priorities
efc.

Loan Waiver Scheme

4770. SHRISYED SHAHABUDDIN: Will
the Minister of FINANCE bepleased to state:
refer to the reply given to Unstarred Ques-
tion No. 418 on November 22, 1991 and
state:

(a) the break-up of the amounts san-
cioned and released under the scheme to
the public sector banks, regional rural banks
and coopertive banks as grants or as loans
through NABARD separately, State-wise;
and

(b) the amount in each of these cateogo-
ries proposed to be released during the
current financial year, State-wise?

THE MINISTER OF STATE OF THE
MINISTRY OF FINANCE (SHRI DALBIR
SINGH): (a) The break-up of the amounts
sancioned and released under the Agricul-
turaland Rural Debt Relief (ARDR) Scheme,
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1990 to the Regional Rural Banks and
Cooperative Banks as grants and loans
through the National Bank for Agricultural
and Rural Development (NABARD) in each
State as on 14.12.1991 is given in the at-
tached statement. So far as public sector
banks are concemed, they are All India
institutions and, as such, the question of
State-wise break-up forthem does not arise.
However, so far, public sector commercial
banks have been reimbursed to the extent of
Rs. 755.04 crores.

(b) Under ARDR Scheme, the Central
Government provides full reimbursements
in case of Public Sector Banks and Regional
Rural Bank while in case of cooperatives,
such reimbursements is subject to the provi-
sions made in the budget of Government for
that purpose. A sum of Rs. 1500 crores has
been provided in the Budget of 1990-91 an
utilised for the purpose of re-imblrsements _
to public sector banks, regional rural banks
and cooperative banks. A further sum of Rs.
1500crores has been provided inthe current
year's budget and Rs.1000 crores have al-
ready been utilised. The remaining amount
of this year’s budget will be shortly released
for reimbursement to cooperatives and
Regional Rural Banks. The balance amount
is proposed to be provided in the budget of
the next year.
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Pre-Shipment Documentation
Procedure

4771. SHRI R. SURENDER REDDY:
Willthe Minister of COMMERCE be pleased
to state:

(a) whether the new standardised pre-
shipment documentation procedure which
came into force from October 1, 1991 is
adversely affecting the exporters;

(b) if so, the reasons therefor; and

(c) the steps taken or proposed to be
taken by the Government to make it easier?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI P. CHI-
DAMBARAM): (a) No, Sir.

(b) Does not arise.

(c) The new procedure will be reviewed
bi-monthly by the Export Facilitation Com-
mittee under the Chairmanship of the Direc-
tor General of International Trade, set-up in
the Office of DGIT by meeting the represen-
tatives of the exporting organisations, cus-
toms department and the administrative
ministries and departments.

Widening of Mumbai-Ahmedabad
Section of National Highway No. 8

4772. SHRI RAM NAIK: Wl the Minis-
ter of SURFACE TRANSPORT be pleased
to state:

(a) whether any survey to widen the
Mumbai-Ahmedabad section of National
Highway No. 8 to four lanes has been made;

(b) if so, the details thereof;

(c) the estimated cost of the project; and
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(d) the time by which the work is likely to
be started?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER): (a) to (d). Sur-
vey and Investigations along National High-
ways for four laning is a continuing activity
being taken up in phases for advance plan-
ning, fixation of alignment, project prepara-
tion etc. Out of the 502 km length of NH 8
from Mumbai to Ahmedabad, 35 kms are
already four-lane and widening to four lanes
is in progress in various stages in 101 kms.
In addition, surveys for 4-laning have been
completed in different sections aggregating
to 86 kms. estimates for these works are yet
to be finalised and sanctioned. As such, it is
too early to indicate the date of their start.

[ Translation)
Recruitment in Armed Forces

4773. PROF. RASA SINGH RAWAT:
Will the Minister of DEFENCE be pleased to
state: ~

(a) the procedure followed for recruit-
ments made in the various wings of the
Army, Navy and the Air Force in the country
during the first eight months of the year
1991;

(b) whether written tests were held for
these recruitments;

(c) if so, the medium of examinations;
and

(d) whether option of Indian languages,
particularly Hindi was given?

THE MINISTER OF DEFENCE (SHRI
SHARAD PAWAR): (a) to (d). A statement is
attached.
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STATEMENT

The procedure followed for the recruit-
ment of Other Ranks in the Army and Navy
is as given below:-

An Application system has been intro-
duced for recruitment of Other Ranks. Under
this system, a candidate has to apply directly
to the concerned Zonal Recruitment Office
(ZRO) where the applications will be short-
listed on the basis of the number of vacan-
cies, age, educational qualifications, physi-
cal standards, NCC Certificates etc. of can-
didates. The shortlisted candidates will be
issued call-up letters directly by ZRO to
appear for screening at a given venue near
their places of residence at a specified date
and time. When the candidates arrive, they
are put through the recruitment process in
the following order.-

(i) Educational Qualifica-
tions: Documents are
checked to ascertain the
educational qualifications
ofthe candidates and their
dates of birth,

(ii) Physical Measurements:
These are taken to en-
sure the prescribed eligi-
bility standards.

(iii) Physical Efficiency Test:
Candidates who meas-
ures upto the laid down
physical standards are
then put through various
physical efficiency tests.

(iv) Medical Examination:
Candidates are classified
as ‘Fit’ or ‘Temporary Unfit’
or ‘Unfit’ by the Recruiting
Maedical Ofticer. “Tempo-
rary Unft® and “Unfit"
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candidates are apprised
of the causes of their re-
jection. Such candidates
are required to report at
the designated Military
Hospital, if they so desire,
for remedial treatment/
Appeal against the find-
ing of the Recruiting
Medical Officer.

(v) Wiritten Test: Written Test
is held on fixed days and
time throughout the coun-
try.

(vi) Interviews/Aptitude Tests
Forcertain categories like
Religious Teachers, JCO
(Catering) and Haviidar
(Education), Interviews/
aptitude tests are also
held.

(viii) Merit List. Finally, a Merit
List of the successtul
candidates is prepared.

(viii) Enrolment and Despatch:
The candidates in the
merit list are enrolied and
despatched to the Train-
ing Centres ‘according to
available vacancies.

2. Thequestion papers at the Written

Tests are set both in English and
Hindi. The candidates have the
option to either answer in English
or in Hindi. However, in the catego-
ries of Clerks and Havildar (Educa-
tion), a part of the question paper
meant to test the knowiedge of
English is in English and the an-
swers are required to be written in
English only. Regional languages
are not allowed in the written ex-
aminations for recruitment.
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3. Theprocedure followed for recruit-
ment of Airmen is as given below:-

Recruitment of airmen in
the IAF is made on the
basis of a written test fol-
lowed with a trade alloca-
tion test. Question are of
objective type. Applica-
tions are called from can-
didates allover Indiatwice
a year for Technical as
well as Non-Technical
trades. Medium of exami-
nationis Englishfor Tech-
nical trades. For Non-
Technical Trades, ques-
tion papers are setboth in
Hindi and English.

4. Roecruitmentofofficersinthe Armed
Forcesis throughthe UPSC aswell
as by direct recruitment through
the Services Selection Boards.
Medium of examination for officers

in English.
[English]
Exports of Woollen Products
4774. SHRI GOPI NATH GAJAPA-
THI:
SHIR R. SURENDER
REDDY:

Wilithe Ministerof TEXTILES bepleased
to state:

(a) whether the Government propose to
encourage exports of woollen products;

(b) if so, the target fixed for the export of
woollen products during the Eighth Five Year
Plan period;

{c) whether any long terms pian is pro-
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posed to drawn up or strategy is proposed to
be adopted to increase woollen exports; and

(d) it so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILES (SHRI ASHOK
GEHLOT): (a) to (d). The Government is
encouraging the export of woollen products.
Wool & Woollens Export Promotion Council
is the nodal organisation to promote the
export of these products. The Council draws
various plans and strategies for promoting
the exports to potential markets. The strat-
egy includes developing of new markets and
new production centres sponsoring of sales-
cum-study teams, participation in exhibitions
abroad. Atargetof US $ 781 million hasbeen
fixed for export of woollen products at the
end of the Eighth Five Year Plan.

Figures of Net Savings

4775. SHRIARJUNCHARANSETHI:
SHRI PARAS RAM BHARD-
WAJ:

Willthe Minister of FINANCEbe pleased
to state:

(a) the figures of country’s net savings
issued by the Reserve Bank of Indiavis-a-vis
the figures issued by the Central Statistical
Organisation in January 1991; and

(b) the reasons for divergence in the
figures, if any?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI RAMESH-
WAR THAKUR): (a) The figures of country’s
net savings estimated by the Reserve Bank
of india and the Central Statistical Organisa-
tion (in February 1991) for selected years
are indicated below:
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Rs. crores
Year Estimates of Net Savings at
. current prices
RBI CcSso
1980-81 16,698 16,699
1988-89 40,672 44,208
1989-90 47,547 50,387

(b) The broad reasons for difference in
the estimates of net Savings by the two
Organisations are:

(i) The RBI prepares its esti-
matesin October/Novem-
ber for publication in the
Report on Currency and
Finance, whereas, the
CSO prepares its annual
estimates in January/
February. Thus with the
availability of more recent
data the CSO estimates
differ from the estimates
prepared by the RBlwhich
are based on earlier data.
This difference in timing
of publication results in
differences in the esti-
mates in respect of public
sector and household

Written Answers 410

(ii) Differences in the esti-
mates of private corpo-
rate savings are due to
timing of publication as
well as the different meth-
ods of estimation adopted
by the two Organisations.

Rural Hut Insurance Scheme

4776. SHRI V. SOBHANADREES-
WARA RAO VADDE: Will the Minister of
FINANCE be pleased to state:

(a) the number of beneficiaries of the
Rural Hut Insurance Scheme since itsincep-
tion, State-wise;

(b) whetherthere are any cases of delay
in payment of the indemnity under the above
scheme;

(c) if so, the reasons therefor; and

(d) the action taken or proposed to be
taken by the Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI DALBIR
SINGH): (a) The information regarding
number of beneficiaries , State-wise, under
Hut Insurance Scheme since its inception,
upto 31st July, 1971, for which figures are

savings. available, is as under:-
S. State/U.T. Numt;er of
No. beneficiaries
1. Andhra Pradesh 48078
2. Arunachal Pradesh Nil
3. Assam 208
4. Bihar 30318
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S State/U.T. Number of
No. beneficiaries
5. Goa 118
6. Gujarat 234
7. Haryana 153
8. Himachal Pradesh 37
9. Jammu & Kashmir 7
10. Karnataka 5787
11. Kerala 2656
12 Madhya Pradesh 283
13. Maharashtra 2761
14. Manipur 2
15. Meghalaya Nil
16. Nagaland 1
17. Mizoram Nil
18. Orissa 9758
19. Punjab 153
20. Rajasthan 3327
21. Sikkim Nil
2. Tamil Nadu 20386
23. Tripura 317
24, Uttar Pradesh 30095
25. West Bengal 16749
26. Andaman & Nicobars Nil
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S State/U.T. Number of
No. beneficiaries
27. Chandigarh 25
28. Dadra & Nagar Haveli Nil
29. Daman & Diu Nil
30. Delhi 314
31. Lakshadweep Nil
32. Pondicherry 521

Total 1,72,288

(b) to (d). The delay in settlement of
pending claims is only due to non-comple-
tion of formalties by the claimants. Gener-
ally, the claims are settled within ten days of
receipt of completed documents and the
prescribed report.

india’s Participation in International
Trade Fair

4777. SHRI PIUS TIRKEY: Will the
fMinisterof COMMERCE be pleased to state:

(a) the details of the international trade
fairs in which India participated during the
last three years;

(b) the total expenditure incurred in this

connection during each of the last three
years; and

{c) the businesstransacted inthe above
trade fairs and other benefits accrued there-
from?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) The Trade Fair
Authority of India organised participation in
121 fairs/exhibitions abroad during 1988-89,
1989-90 and 1990-91, Details of names and
places of the fairs held abroad are in at-
tached Statements |, I, and lil.

(b) The details of expenditure incurred
is as under:

(Rs. in lakhs)
Year No. of fairs Expenditure
1988-89 48 971.93
1989-90 43 1,274.82
1990-91 38 1,153.63
Total 121 3,400.38
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(c) The details of results achieved during last 3 years is as under:-

(Rs. in lakhs)
Year e Business Booked Busin;ss under
Negotiation
1988-89 38,492.81 82,895.87
1989-90 52,872.56 113,792.99
1990-91 44,179.73 91,058.02

Total 135,545.10 287,746.88
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